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1. STATE PROFILE: 

Tripura is the third smallest State in India, with geographical area of about 10,491 

Km2. The topography of the State is characterized by hill ranges, valleys and plains. 

The prominent hill ranges are Baramura, Atharamura, Longtharai, Shakhan and 

Jampui. Tripura has a number of rivers originating in the hills of the State and flowing 

across the State before entering Bangladesh. The network of rivers includes Khowai, 

Dhalai, Manu, Juri and Longai flowing towards the North, while Gumti flows  to west 

and the Muhuri and Feni to the south-west. The State has total recorded forest area 

of 6,294 sq. km, which is about 60.02% of its geographical area. However, total forest 

cover after taking into account the tree cover in non-forest areas, works out to 

73.68% as per FSI Report, 2017. The State is extremely rich in bio- diversity. As per 

Census-2011, Tripura had a population of 36, 73,917 persons. The population 

density of Tripura in 2011 was 350 persons per sq.km. About 74% of population 

lives in rural areas. The people of the Scheduled Tribes (ST) comprise about 31.00% 

(Approx.) of the population. 

The State is organized in 8 Districts and 23 Sub-Divisions. The Rural Areas are 

organized in 58 Blocks and the Urban Areas have 20 Urban Local Bodies (Municipal 

Corporations/ Councils/ Nagar Panchayats). In Rural Areas, there are total 1,176 

elected bodies (1176 GP/VC). Among the Urban Local Bodies, Agartala Municipal 

Corporation is the largest with total population of more than 4 lakhs as per Census-

2011. In other urban local bodies, the population ranged between 7,000 to 41,000. 

Tripura is primarily an agrarian State, with about 50% of the population depending 

on agriculture and allied activities. The industrialization process has suffered due to 

geographical disadvantages. 

Since the State has large forest cover, with rich flora and fauna and a relatively 

cleaner environment, the State is placing a lot of emphasis on promoting Eco-

tourism. The most valuable natural resource of the State is Natural Gas. The State 

currently has 1,000 MW of gas-based Power Plants. Natural Gas is also being used 

for cooking, as CNG for vehicles and as a fuel for the industrial units (instead of coal 

or diesel).This is also helping in controlling pollution. 

 

2. BACKGROUND: 

 Municipal Solid Waste (MSW) remains one of the most serious challenges 

for environment protection. Deficiencies in proper management of solid waste have 

resulted in outbreak of serious diseases in the past and have such potential in future. 

The issue has been highlighted and considered at all concerned levels and has also 
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been subject matter of decisions of Courts. This Tribunal also considered the matter 

pursuant to order of the Hon’ble Supreme Court transferring the pending Writ 

Petition to this Tribunal.  

 Starting from 2018, the Hon’ble Tribunal has issued several directions to 

the concerned States for implementation. The Hon’ble Tribunal has also directed the 

concerned Chief Secretaries of the State to appear before the Hon’ble Tribunal. The 

Chief Secretary, Tripura has earlier appeared before the Hon’ble Tribunal on 

07.05.2019 and 28.02.2020. In this year, the Chief Secretary, Tripura has again 

appeared before the Hon’ble National Green Tribunal, Principal Bench, New Delhi 

on 13.04.2023 and submitted the action taken by the State of Tripura in Solid Waste 

Management and Sewage Management.  

 In its Order dated 13.04.2023, the Hon’ble National Green Tribunal, 

Principal Bench, New Delhi has directed that:  

i) The Chief Secretary, Tripura may take further remedial measures to ensure 

compliance of SWM Rules considering the statutory timelines to be sacrosanct 

as already directed by this Tribunal vide judgment dated 22.12.2016 (para-10). 

Similarly, the timelines for ensuring setting up of necessary sewage 

management systems have to be accepted as rigid timelines in view of 

judgment of the Hon’ble Supreme Court dated 22.02.2017 (para-6) 

ii) Ring-fenced amount (Rs. 282.5 Crores + Rs. 100 Crores for urban solid and 

sewage management) be set apart in terms of statement of the Chief Secretary, 

Tripura which has been taken on record and further observations of the 

Tribunal and such funds be kept as “non-lapsable”. (para-29) 

iii) Community compost pits be properly maintained, ensuring that compost 

produced is fully utilized and standardized designs be executed at town and 

village level and progress of installation duly monitored. (para-33).  

iv) Plastic waste and construction and demolition waste processing plants be set 

up ensuring that bio-medical, hazardous and E-waste are not co-mingled and 

treated with solid waste (para-34). 

v) Immediate efforts be made for ensuring connectivity with existing STPs and 

proposed STPs (para-35).  

vi) The issues relating to compliance of STPs with standards and utilization of 

treated sewage be monitored and looked into by centralized mechanism at 

State level. Instead of high costed STPs in small population towns/villages, 

oxidation ponds and other low-cost options be preferred including modular 

STPs. Similarly, in-situ remediation projects be duly executed (para-45).  
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vii) Chief Secretary may immediately set up orientation programme on regular 

basis at appropriate institutional level to deal with environmental issues at 

district level (para-53).  

viii) As directed earlier in respect of State of UP, MoH&UA may review utilization of 

capacities of STPs established and utilization of treated sewage (para 60).  

ix) As directed earlier in respect of State of UP, MoH&UA with Ministry of 

Agriculture and Ministry of Chemical and Fertilizer may maximize use of 

treated sewage and the compost and reviewing subsidy policy (para-60). 

x) As directed earlier in respect of State of UP, Ministry of Power and Ministry of 

Non-Renewal Energy (MNRE) may hasten the process of setting up of waste to 

energy projects and lay down rolling plan (para-60).  

xi) Chief Secretary may set up a centralized single window mechanism for 

planning, capacity building and monitoring of waste management at the State 

level and District level (para-56) and;  

xii) State level Monitoring Mechanism be set up under Chief Secretary and District 

level Monitoring Mechanism under District Magistrate for monthly review 

starting from 1st May, 2023 (para-62).  

xiii) The State may explore utilizing applicable policies for carbon credit by 

increasing its forest cover, utilizing treated sewage (para-42).  

xiv) The compliance report to be filed may include progress achieved on solid and 

sewage management for all the 20 ULBs and 1176 Gram Panchayats on 

individual basis with statistics.  

          Further, six monthly progress reports with verifiable progress may be filed by 

the Chief Secretary to the Registrar General of this Tribunal by e-mail at judicial-

ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in 

the form of Image PDF. Copies thereof may be furnished to the MoJS/NMCG, 

MoH&UA, CPHEEO (MoH&UA) and CPCB and also be placed on the website of the 

State Government.  

 Accordingly, the State has taken necessary initiatives in compliance with the 

direction of the Hon’ble Tribunal. The First Six Monthly Report in compliance with 

the Direction of the Hon’ble NGT has already been submitted before the Hon’ble NGT 

on 09.11.2023. Now, after expiry of another six months, the Second Six Monthly 

Progress Report showing verifiable progress on solid and sewage management is 

prepared for kind consideration of the Hon’ble National Green Tribunal. 
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ACTION TAKEN BY THE STATE IN COMPLIANCE WITH THE 

DIRECTION OF THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI DATED 13.04.2023 IN THE 

MATTER OF OA NO. 606/2018 

(I) ACTIONABLE POINT:  

“The Chief Secretary, Tripura may take further remedial measures to ensure compliance 

of SWM Rules considering the statutory timelines to be sacrosanct as already directed by 

this Tribunal vide judgment dated 22.12.201618 (para 10). Similarly, the timelines for 

ensuring setting up of necessary sewage management systems have to be accepted as 

rigid timelines in view of judgment of the Hon’ble Supreme Court dated 22.02.2017 (para- 

6)” 

 

ACTION TAKEN BY THE STATE:  

The State has taken proper initiatives in Solid Waste Management & Sewage 

Management in urban as well as rural areas. Action Taken by the State in this regard 

is separately elucidated for urban areas and rural areas.  

Solid Waste Management in Urban Areas: 

1. The area of 20 Urban Local Bodies (ULBs) in Tripura is 239.29 km2 with population of 

9, 57,107(Projected in 2023). The density of population in urban areas is much higher 

than the state population density. As a result, issues in urban area are more challenging 

to manage. In-spite of this, the state has given due importance to resolve the urban issues. 

The State Government has attached top most priority to resolve diverse urban issues.  

2. For compliance of the Order of Hon’ble National Green Tribunal passed in O.A 

606/2018, a Solid Waste Management Policy has been framed and notified on 09.10.2018 

by the Government of Tripura. The State has also framed the Tripura Municipal Solid 

Waste (Management & Handling) Cleanliness and Sanitation Rules, 2019 under Section 

274 of the Tripura Municipal Act, 1994 to provide effective legal framework for 

compliance of the Solid Waste Management Rules, 2016. In compliance with Rule 23 of 

Solid Waste Management Rules, 2016, the State Government has already formed a State 

Level Committee and State Level Advisory Body under the Chairmanship of the Chief 

Secretary and Secretary, Urban Development Department respectively for proper 

implementation of Solid Waste Management Rules, 2016. A District Level Committee has 

also been constituted in all the eight districts under the chairmanship of the District 

Magistrate & Collector to ensure the compliance. The State has notified Padmashree Miss 

Dipa Karmakar, Gymnast as Brand Ambassador of Swachh Bharat Mission- Urban to 

1117



6  

generate awareness amongst citizens.  

3.  As a result of continuous monitoring at various level, the state has been conferred the 

following awards: 

• The glorious award of Most Clean State in India (states with less than 100 ULBs 

category), under Swachh Survekshan 2022 by HE Smt. Droupadi Murmu, President 

of India.  

• The Agartala Municipal Corporation was awarded under “Special mentions 3 lakhs- 

10 lakhs category” by Hon’ble Minister of State, Government of India under Indian 

Swachhata League 2022.  

• Mohanpur Municipal Council has been awarded as the “Cleanest City (north east 

zone-population between 15000-25000) & cleanest city within Tripura 

(population <100000 category) in Swachh Survekshan 2023. 

• Agartala Municipal Corporation has received the “Cleanest City in Tripura award in 

the category of city within Tripura (population > 100000 category” in Swachh 

Survekshan 2023. 

4. The State has given due importance to Municipal Solid Waste and Sewage Management 

in Tripura. All the 20 (twenty) Urban Local Bodies (ULBs) in the State have been certified 

as Open Defecation Free (ODF) by MoHUA during 2020. 8 (Eight) ULBs namely Khowai MC, 

Sabroom NP, Agartala MC, Jirania NP, Santirbazar MC, Mohanpur MC, Belonia MC and 

Kailashahar MC are certified ODF+ till date. 

Sensitizing the public on the need for scientific waste management is being done through 

various awareness programmes and interaction meetings at various levels. 

5.  Setting up of new Sewage Treatment Plant in the State is the need of the hour, but 

projects for the same got delayed due to COVID Pandemic, non-availability of fund and 

scarcity of suitable land initially. However, at the behest of Urban Authority in the State, 

expert consultants were inducted to conduct proper survey, identification, fixation and 

demarcation of sites proposed for setting up of decentralized solid waste processing and 

sewage treatment facilities. The State has taken Rs.13.03 Cr. as loan from NABARD for 

development of Solid Waste Processing Facilities/MRF Centres. 

6.  All 20 ULBs have engaged third party agency to carry out ward wise quantification and 

characterization of solid waste generation. All ULBs are collecting user charges from 

households, commercial and institutional establishment on monthly basis through 

women SHGs. As a result, total monthly user charge collection has increased from 

negligible amount to Rs. 55-58 lakhs (approx.) per month which are used for the welfare 

of the women SHGs. Women SHGs are also producing by products from collected solid 

waste. 
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NB: Waste quantification survey was done by Third Party Agency during 2021-22 for all 

20 ULBs where population was 9, 17,633 and estimated waste generation was 333.1 TPD. 

However, as per the record of the Directorate of Economics & Statistics, Govt. of Tripura 

the population of 20 ULB for 2022-23 is 9, 57,107. On the basis of this 2022-23 population, 

waste generation of 20 ULBs is estimated to be proportionately increased to 350.2 TPD. 

The ULB wise waste generation and characterization status of the state along with 

monthly revenue earned is enclosed herewith as Annexure-1. 

7.  Status of Solid Waste Management: 

Municipal solid waste quantification survey was done by Third Party Agency during 

2021-22 for 20 Urban Local Bodies (1 Corporation/ 13 Municipalities and 6 Nagar 

Panchayats) where population was 9, 17,633 and estimated waste generation was 333.1 

TPD. However, as per the record of the Directorate of Economics & Statistics, Govt. of 

Tripura the population of 20 ULB for 2022-23 is 9, 57,107. On the basis of this 2022-23 

population waste generation of 20 ULBs is estimated to be proportionately increased to 

350.2 TPD. Accordingly, 350.2 TPD waste is being collected and processed in 20 ULBs. 

The local governments are primarily responsible for waste management within their 

jurisdictions. The State government facilitates their efforts through policy interventions, 

monitoring, coordination and technical support with various stakeholders in the waste 

management sector. The infrastructure for solid waste management created in urban 

local bodies is being co-used by the adjacent rural areas also. 

 

SL Name of ULB 
Population  

(2021-22) 

Solid Waste 

Generation 

(2021-22) 
(In TPD) 

Population 

 (2022-23) 

Solid Waste 

Generation 

(2022-23) 
(In TPD) 

1 Agartala MC 539302 230 580126 247.4 

2 Mohanpur MC 20013 5.61 20041 5.6 

3 Ranibazar MC 16819 4.85 17331 5.0 

4 Jirania NP 13568 3.89 13698 3.9 

5 Santirbazar MC 15285 3.05 15285 3.1 

6 Belonia MC 21433 4.92 21433 4.9 

7 Sabroom NP 8828 2.53 6954 2.0 

8 Dharmanagar MC 48074 13.84 48822 14.1 

9 Panisagar NP 11371 2.57 11371 2.6 

10 Kailashahar MC 24011 6.79 24926 7.0 

11 Kumarghat MC 15223 4.47 15223 4.5 

12 Udaipur MC 39088 9.37 39071 9.4 

13 Amarpur NP 12106 3.55 12294 3.6 

14 Khowai MC 21823 6.42 21823 6.4 

15 Teliamura MC 23501 7 25134 7.5 

16 Bishalgarh MC 22152 6.5 22152 6.5 

17 Melagarh MC 20064 5.65 20064 5.7 

18 Sonamura NP 15799 3.77 13166 3.1 
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19 Ambasa MC 16127 4.53 16073 4.5 

20 Kamalpur MC 13046 3.77 12120 3.5 

Total 917633 333.1 957107 350.2 
 

 

7.1 Non-Biodegradable Waste Management: 

All the 20 Urban Local Bodies have instituted door to door collection of segregated waste 

from both households and from other waste generating institutions. In 20 ULBs, 148 

Women Self Help Groups (1337 members) are engaged for door-to-door waste collection. 

The route plan to cover all doorsteps in each and every ward is worked upon by the 

concerned authority of ULBs with the help of ward representatives. The segregated 

wastes are stored separately in separate containers and are transferred to their vehicles 

for transportation to the designated segregation sheds. After completion of waste 

collection from the designated route, the women SHGs transfer the wet waste to the linked 

vehicle for transportation to the designated Solid Waste Processing Facilities/MRF 

Centres. 

The Segregation Sheds are operated and maintained by the designated women SHGs 

under the supervision of respective Urban Local Bodies (ULBs). The women SHGs further 

segregate the collected non-biodegradable wastes into various categories as per market 

demand of local recyclers. The segregated wastes are again screened into finer categories 

as per market value. Upon filling up of a particular secondary center all the materials are 

either sold to local recyclers in lieu of monetary benefit or transfer to the linked Solid 

Waste Processing Facilities/MRF Centres for further processing/sale as per category of 

the waste.  

There are total 85 (eighty five) numbers of Segregation Sheds which are already 

functional and are linked to the 19 Solid Waste Processing Facilities/MRF Centres set up 

in decentralized manner to cover all 20 ULBs. 

Facility Type of Plant Location Number 
Present 

Status 

De-

centralized 

Plants 

(ULB wise) 

Segregation 

Sheds (Only 

Segregation of 

Dry waste into 

various 

categories is done 

by Women SHGs) 

Agartala MC 16 

All are 

functional 

Bishalgarh MC 2 

Kamalpur NP 3 

Dharmanagar MC 3 

Panisagar NP 3 

Kailashahar MC 3 

Kumarghat MC 4 

Ambassa MC 4 

Khowai MC 6 

Teliamura MC 6 

Ranirbazar MC 3 

Jirania NP 3 
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Facility Type of Plant Location Number 
Present 

Status 

Santirbazar MC 3 

Mohanpur MC 5 

Sabroom NP 5 

Melaghar MC 3 

Sonamura NP 3 

Udaipur MC 3 

Amarpur NP 3 

Belonia MC 4 

Total 85 nos.  

 

7.2 Biodegradable waste management in the State: 

In the State, biodegradable waste is managed with the help of 19 nos. decentralized Solid 

Waste Processing Facilities/MRF Centres, while 2 (two) ULBs namely Bishalgarh MC and 

Jirania NP are using the neighboring facilities of Agartala MC and Ranirbazar MC 

respectively. These Waste Processing Facilities are equipped to process both Wet and Dry 

waste. 

For bio-degradable waste Pit Composting/Wind-Row Composting technique is used . All 

the facilities are equipped with allied machineries and skilled manpower to ensure proper 

Solid Waste processing. Each of these plants have dedicated mechanism to deal with non-

biodegradable waste. Tripura is well equipped to cater all the Municipal Solid Waste being 

generated. 

Details of a typical Solid Waste Processing Facilities/MRF Centres is enclosed at 

Annexure-2. 

Name of ULB 

No. of Solid Waste 

Processing Facilities/MRF 

Centres 

Capacity of Solid Waste 

Processing 

Facilities/MRF Centres   

 (in TPD) 

Agartala MC 2* 275 

Bishalgarh MC 0 Using plant of Agartala MC 

Kamalpur NP 1 6 

Dharmanagar MC 1 15 

Panisagar NP 1 10 

Kailashahar MC 1 10 

Kumarghat MC 1 10 

Ambassa MC 1 10 

Khowai MC 1 10 
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Teliamura MC 1 10 

Ranirbazar MC 1 10 

Jirania NP 0 Using plant of Ranirbazar 
MC 

Santirbazar MC 1 10 

Mohanpur MC 1 10 

Sabroom NP 1 10 

Melaghar MC 1 10 

Sonamura NP 1 10 

Udaipur MC 1 10 

Amarpur NP 1 10 

Belonia MC 1 10 

 Total 19 446 

  * 1 MRF 25 TPD & 1 Solid Waste Processing Facility 250 TPD 

8. Legacy Waste Management in the State: Based on the inspection and report 

submitted by National Environmental Engineering Research Institute, Nagpur the 

Scientific Closure of abundant open dumpsite at Hapania, Agartala was satisfactorily 

completed in the year August-2022.  

Details of Legacy Waste Dumpsite Remediation of Hapania, Agartala 

Total quantity of waste dumped 5000 MT 

Dumpsites remediated (no.) 01 

Quantity of Waste remediated 5000 MT 
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ULB WISE DETAILS OF REMEDIATION- MAY 24 CATEGORIES OF BIOMINED WASTE 

S. 
N. 

Name of 
ULBs for 

remediation 

Estimat
ed qty. 

(in 
tons) 

Area 
(In 

acre
s) 

Status of work Quantit
y of 

good 
soil 

recover
ed 
(in 

tons) 

Quanti
ty of 
inert 
(in 

tons) 

Quanti
ty of 
C&D 
(in 

tons) 

Quanti
ty of 
RDF 
(in 

tons) 

Total 
land 

recover
ed 
(in 

acres) 

A B C D E F G H I J 

1 Belonia MC 19706 4 Remediated 4789 9754 1419 1774 4 

2 
Sabroom NP 9367 

0.68
8 Remediated 2276 4637 674 843 0.688 

3 Panisagar NP 3083 0.2 Remediated. 749 1526 222 277 0.2 

4 
Kumarghat 

MC 5248 0.45 Remediated. 1275 2598 378 472 0.45 

5 Udaipur MC 25660 1.48 Remediated. 6235 12702 1848 2309 1.48 

6 Khowai MC 9340 1 Remediated. 2270 4623 672 841 1 

7 Melagarh MC 8143 0.65 Remediated. 1979 4031 586 733 0.65 

8 Ambasa MC 5399 0.8 Remediated. 1312 2673 389 486 0.8 

9 
Santibazar 

MC 
8571 0.88 

70% Remediated, 
Work to be 

completed by 
December, 2024. 

1500 3599 420 480 0.65 

10 
Dharmanagar 

MC 
74598 1.5 

1st phase 
completed. 2nd 

phase 25% 
completed. Work 
to be completed 

by December, 
2024. 

13092 26669 3879 4849 0.75 

11 
Kailashahar 

MC 
36510 1 

45% Remediated, 
Work to be 

completed by 
December, 2024 

4436 9036 1314 1643 0.45 

12 Amarpur NP 15530 2.37 

50% Remediated, 
Work to be 

completed by 
December, 2024. 

2097 4271 621 777 1.15 

13 Sonamura NP 17971 0.4 

80% Remediated, 
Work to be 

completed by 
December, 2024. 

3882 7907 1150 1438 0.32 

 

*The bio-mined waste loses around 8-10 % of its weight due to loss of moisture content over the time 
period of waste mining.  

 

➢ In Agartala Municipal Corporation, the dumpsite is already remediated (neighboring 

ULBs namely Ranirbazar MC, Mohanpur MC, Jirania NP & Bishalgarh MC used dumpsite 

of Agartala). 

➢ As Kamalpur NP has their solid waste processing plant since 2015, no dumpsite exists. 

Teliamura NP had a very small dumpsite which was remediated.  

➢ Legacy Dumpsite work is taken up for remediation in 13 ULBs (Santirbazar MC, Belonia 
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MC, Sabroom NP, Dharmanagar MC, Panisagar NP, Kailashahar MC, Kumarghat MC, 

Udaipur MC, Amarpur NP, Khowai MC, Melaghar MC, Sonamura NP & Ambassa MC). Out 

of 13 identified sites 8 nos. are already remediated and 5 nos. will be remediated by 

December, 2024. 

9. Sewage Management in Urban Areas : 

9.1) In Tripura, 82.4 MLD sewage is generated in 20 Urban Local Bodies, which is 80% of 

the total water supply, for Agartala Municipal Corporation @128 Liters/per capita/per 

day (approx.) and for remaining 19 ULBs water supply is @ 70 Liters/per capita/per 

day(LPCD). * 

 

9.2)    Summary of Liquid Waste Management in 20 ULBs: 

Total Sewage Generation in Urban 

areas 

82.4 MLD 

Total Treatment Facility 

Operationalized / Constructed 

18.12 MLD  

• 8.72 MLD STP with Co-Treatment 

facility at Chandinamura, Agartala 

MC.  

• 1.4 MLD In-Situ Nalla Treatment of 

drains flowing to river Howrah at 

Agartala MC. 

• 8 MLD STP at Akhaura ICP, Agartala 

has been constructed. 

Existing Gap 64.28  MLD 

To mitigate the gap of 64.28 MLD, 

the State has taken the following 

projects 

➢ New Projects Taken up: 67.7 MLD 

a) 31.5 MLD at Katakhal & Kalapania 

Khal in Agartala MC 

b) 8 MLD over Howrah. 

c) 17.5 MLD STP in 11 ULBs. 

d) 9.7 MLD in 8 ULBs (In-situ Nalla 

Treatment). 

e) 1 MLD in 2 ULBs (Oxidation Pond) 
 

NB: All STPs are designed for co-treatment (both sewage and faecal sludge) 

* As per CPHEEO Guidelines Sewage generation is 80% of the total water supply (where water supply is 135 LPCD)  

 

9.3)   Detailed status of existing STP/Sewage Treatment facilities:  
 

a) One 8.0 (eight) MLD capacity STP is operational since 2017 at North Zone of Agartala 

Municipal Corporation, having around 10-12% additional treatment capacity of faecal 

sludge as input.  

b) Faecal sludge from Agartala city and surrounding areas is carried in by cesspool 

emptier vehicle and treated at this plant.  

To increase the utilization of STP to its optimal capacity through interception and 
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diversion of drains, the work of installing additional sewage pumping station has been 

started and shall be completed by November 2024. A copy of work order enclosed at 

Annexure-3. 

In-Situ Nalla Treatment of drains on pilot basis:- 1.4 (One point four) MLD capacity In-Situ 

Nalla Treatment of five drains flowing to river Howrah at Agartala, which are smaller & 

can’t be remediated through STP. The project is completed and all drains have been 

commissioned. The project has been taken up from Agartala Smart City on pilot basis.  

9.4)  Detailed status of under construction STP/sewage treatment facilities:  

a) Construction completed for one 8 (eight) MLD STP at Akhaura, ICP, Agartala. 

 

Ongoing projects:  

 

9.5)  Detailed status of New Proposal for STP (67.7 MLD): 

a) 2 (two) nos. Oxidation Pond having total capacity of 1 MLD covering 2 ULBs -

Works started by the agency and shall be completed by 31-12-2024. Details of the project 

is enclosed herewith as Annexure-4. 

b) In-Situ Nalla Treatment of drains having total capacities of 9.7 MLD covering             

8 ULBs- Works started by the agency and shall be completed by 31-12-2024. Details of 

the project is enclosed herewith as Annexure-5. 

c) 17.5 MLD STP in 11 ULBs – Total works has been divided in 4 cluster wise package. 

Phased Work-order has been issued to agency and simultaneously works has started. 

Date of completion of the project is 31-03-2025. Details of the project is enclosed herewith 

as Annexure-6.  

d) 4 (Four) STPs of total 31.5 MLD capacity has been taken up at Katakhal & Kalapania 

Khal in Agartala MC. Accordingly, works started by Agency is M/s Swapan Ch. De, Central 

Road Extension, Town Pratapgarh, Agartala, West Tripura vide LoA No.4 (131)/2022/ 

8831-41 dated 22-06-2023. Details of the project is enclosed herewith as Annexure- 7.  

e) One STP of 8 MLD capacity over Howrah:  

The project is under tendering stage. 
 

10) Status of Solid Waste Management is Rural Areas: 

10.1) Bio-degradable waste management: In rural area of Tripura State for 

biodegradable waste management, decentralized treatment methods such as compost 

pit, bio gas plants etc. are extensively adopted by households. Out of total 192.50 TPD 

Bio-degradable waste generation from 1176 GPs/VCs, at present whole quantity of 

biodegradable waste are treated through 62518 (16.19 TPD) Individual Compost Pits, 

3404 (88.15 TPD) Community Compost Pits, 640 Bio-Gas Plants (0.16 TPD) and 

through feeding to 37946 cattle (123.126 TPD). So, presently, there is no gap in 

treatment of biodegradable waste in Tripura. Presently, total 227.5 TPD biodegradable 
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waste can be treated by the existing facilities. Some photographs of the compost pit is 

attached as Annexure-8.  

 

10.2) Non Bio-degradable Waste Management: In the rural areas of Tripura, 

estimated non-biodegradable waste generation is 71.20 TPD. Non-biodegradable 

waste are being collected and segregated from both households and waste generating 

institutions. At present, about 56.99 TPD non-biodegradable waste is processed 

through 942 Waste segregation sheds at village level. Other than this, a MoU has been 

signed at State level with Urban Development Department and PWD (DWS) for 

management of Non-Bio Degradable Dry Waste through existing/proposed Plastic 

Waste Management facilities under ULBs. (Annexure-9). The tagging of all GPs/VCs 

within 20 Km of the existing/proposed Plastic Waste Management facilities under 

urban areas are going on.  

Till now, there is a gap for treatment of 14.21 TPD non-biodegradable waste. The gap 

will be mitigated through 234 segregation centers at village level, setting up of 8 plastic 

waste treatment facilities at Block level and through co-using the existing Plastic Waste 

Management facilities of the ULBs within 20 Km of the GPs/VCs. The Target date of 

completion is March, 2025.  

Some photographs of the waste segregation shed are enclosed as Annexure-10. 

 

11. Sewage Management in Rural Areas:  

11.1) Grey water management: In rural area of Tripura State, 145.03 MLD grey 

water is generated in all 1176 GPs/ VCs. At present, 101.48 MLD grey water is treated 

through 14442 (2.82 MLD) Individual Soak Pits/ leach pits, 4646 (29.89 MLD) 

Community soak Pits and 3, 51,254 (68.77) kitchen gardens. Till now, there is a gap in 

treatment of 43.55 MLD grey water. The gap will be mitigated through 107738 

Individual Soak Pits and through 4286 Community Soak Pits and the Target date of 

completion is March, 2025.  

Some photographs of the soak pit are attached as Annexure-11. 

 

11.2) Faecal Sludge Management: In rural area of Tripura State, household rely on 

on-site sanitation and predominantly on twin pit systems which do not generate faecal 

sludge. At present, 3, 20,975 number of twin pit toilets, 3, 81,404 number of single pit 

toilets and 39,116 number of Septic tanks are available. Steps have been taken to 

convert single pit toilets to twin pit toilets, where feasible. So far 20887 single pit toilets 

have been converted into twin pit toilets. State has also taken up a survey throughout 

the rural areas to assess the feasibility of conversion of single pit toilets to twin pit 

toilets. (Annexure-12). Based on survey the feasible single pit toilets will be converted 

into twin pit and for management of faecal sludge of the balance toilets a MoU has been 
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signed with Urban Department, Government of Tripura to co-use the 

existing/proposed STPs of the ULBs. Copy of the MoU is enclosed as Annexure-13. 

Additionally, FSTPs on cluster basis will be constructed with technical assistance from 

‘Consortium for DEWATS Dissemination (CDD), India during 2024-25. 

(II) ACTIONABLE POINT:  

“Ring-fenced amount (Rs. 282.5 crores + Rs. 100 crores for urban solid and sewage 

management) be set apart in terms of statement of the Chief Secretary, Tripura which 

has been taken on record and further observations of the Tribunal and such funds be 

kept as “non-lapsable”. (para 29)” 

ACTION TAKEN BY THE STATE: 

The State Government has taken up the issues relating to Solid Waste Management & 

Sewage Management on priority basis. In this regard, the State has already Ring Fenced 

an amount of Rs. 282.58 Crores vide Notification No. F.1 (14) -GA(CAB)/2005 Dated 13-

01-2023 ( Rs. 147.58 Cr) and Notification No. F.1 (2) -GA(CAB)/2016 Dated 19-04-2023. 

(Rs. 135 Cr).The fund involvement of all the new/ proposed projects taken to address 

the GAP in urban solid and sewage management is estimated to be covered within 

Rs.282.58 Crore.  

The ring fenced fund has been transferred to a separate bank account in Tripura Gramin 

Bank. 

➢ Bank A/C Name: Ring Fenced Account for Waste Management Tripura. 

➢ Bank A/C No. – 8004010016746. 

Since last hearing i.e 13-04-2023, Rs. 50 Cr. has been utilized and an amount of Rs. 191.58 

Cr has been credited for the current financial year while the remaining fund of Rs. 41 Cr. 

shall be credited as and when required. 

An amount of Rs. 50 Cr. has already been utilized since the last hearing i.e. 13-04-2023. 

Details of works given below. 

➢ 35 Cr. to Agartala Smart City for STPs construction. 

➢ 6.17 Cr to Agartala Smart City to augment capacity of Chandinamura STP by install 

pumping stations and allied works. 

➢ 8.82 Cr to AMC for waste processing at DC Nagar. 

Copies of the said Notifications are enclosed herewith as Annexure –14.  

(III) ACTIONABLE POINT:  

Community compost pits be properly maintained, ensuring that compost produced is fully 

utilized and standardized designs be executed at town and village level and progress of 

installation duly monitored. (para-33).  
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ACTION TAKEN BY THE STATE:  

➢ The compost produced from municipal solid waste is majorly used by municipal 

bodies to maintain green spaces and the rest is sold locally to citizens and other 

government departments.  

➢ For construction of community compost pits standardized design have been 

communicated to all implementing agency. A copy of model design is enclosed as 

Annexure-15. Community compost pits are also been properly maintained. Regular 

inspection of the assets are going on. The Photographs are enclosed as Annexure-16. 

(IV)  ACTIONABLE POINT:  

“Plastic waste and construction and demolition waste processing plants be set up 

ensuring that bio-medical, hazardous and E-waste are not co-mingled and treated with 

solid waste (para-34).” 

ACTION TAKEN BY THE STATE:  

a) The Urban Development Department had engaged several orientation workshops by 

inviting Solid Waste Management Expert and Resource persons who is acknowledged by 

Ministry to explore low cost solid waste management model. Additionally, several 

exposure visit and training sessions (involving various stake holders) to different 

successful SWM implementing state has been carried out. Based on which the state govt. 

has adopted a 3-tier approach to handle SWM which is as follows: 

i) Tier-1: Primary collection from source of waste generation by involving Women SHG 

and allied equipment. Basic waste segregation into dry & wet category is being enforced 

at the source. 

ii) Tier-2: Dry waste are transported to the already operationalized 85 nos. segregation 

sheds across 20 ULBs. Here segregation of dry waste is done into broader categories. 

iii) Tier-3: In the final step towards solid waste processing 19 nos. Solid Waste 

Processing Facilities/MRF Centres have been constructed to cover 20 ULBs. 2 ULBs 

namely Bishalgarh MC and Jirania NP is using the neighboring facilities of Agartala MC 

and Ranirbazar MC respectively. The Solid Waste Processing Facilities/MRF Centres are 

targeted to process both organic/wet waste and dry waste by involving allied machineries 

and trained manpower. This has drastically change the solid waste management scenario 

in ULBs. In addition, the State government has decided to augment the infrastructure of 

Solid Waste Processing Facilities/MRF Centres in phased manner. Accordingly, work 

order through GeM has been issued to Agency for 5 nos. TWTP. Copy of the work order is 

enclosed as Annexure – 17 

b) Plastic waste and Construction & Demolition waste are segregated and is not co-mixed 
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with other waste during processing. 

c) Work order has been issued to setup a C & D waste processing plant at Agartala. Details 

of which is enclosed at Annexure- 18 

d) Pictures of C&D Waste Management in remaining 19 ULBs are enclosed in Annexure-

19. 

e) There are 13 registered Dry Waste Recyclers (Plastic Waste Recycling Units) in 

Tripura. A meeting with them was held on 19th September, 2023 at 11:30 AM in the office 

chamber of Mission Director SBM-U, DUD. The meeting was organized in a view to draw 

the registered recycler into the waste management eco-system so that they can play a 

pivotal role in management of not only dry waste but also to build a circular economy. 

Recyclers were encouraged to set up plants which can use plastic waste as raw material 

to produce various end products. Minutes of the said meeting is enclosed herewith as 

Annexure-20. 

f)    The Urban Development Department and Rural Development Department of the State 

has signed a MoU for convergence of SBM-Urban & SBM –Grameen for Faecal Sludge 

Management (FSM) and Non-Bio Degradable Dry Waste Management including Plastic 

Waste Management (PWM) in rural areas by co-using the existing and proposed 

treatment processing facilities (STP/FSTPs and Solid Waste Processing Facilities/MRF 

Centres) of adjacent ULBs. The copy of the said MoU is enclosed herewith as Annexure-

21. In addition, maps of Solid Waste Processing Facilities/MRF Centres and STP / FSTP 

are also enclosed herewith as Annexure-22(A) & 22(B).  

 

The Highlights of MOU between SBM-Urban and SBM-Grameen are as follows: 

i) Non-Bio Degradable Dry Waste Management including Plastic Waste 

Management (PWM): 

➢ Each district shall tag their respective GPs to a suitable Urban Local Body 

for transportation of segregated dry waste. 

➢ GPs shall be responsible to collect segregated dry waste and transport it to 

the Solid Waste Processing Facilities/MRF Centres of the tagged ULB, cost of 

transportation to be borne by GPs.  

➢ The Blocks shall construct interim Dry Waste storage sheds with a bailer 

machine as per requirement. 

➢ The disposal of the received dry waste shall be the responsibility of the 

tagged ULBs, no revenue will be shared by ULB for processing of Dry waste of 

GPs. 

ii)   Faecal Sludge Management (FSM) 

➢ Gram Panchayats (GPs) of Tripura shall avail the proposed STP/FSTP 

facilities of ULBs which are approximately within 20 K.M. distance GP. 
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➢ GPs have to be categorized into 3(three) groups such as falling under 

(10/15/20 Km.) for the purpose of notifying fixed tariffs/slabs. 

➢ Interested Rural Households (Households having toilets with Single 

Pit/Septic Tank) may send their Faecal Sludge to the proposed STPs/FSTPs of 

the tagged ULB on payment of notified service charges. 

➢ These GPs may be encouraged to utilize the entire value chain of the FSM 

being constructed/ proposed under ULBs.  

g) One Common Biomedical Waste Treatment Facility (CBWTF) has been set up at 

Debendra Chandra Nagar in West Tripura District and is presently operational. The 

Medicare Environmental Management Pvt. Ltd. Gachibowli, Hyderabad-500032 is 

operating the unit. This CBWTF now covers all the bedded hospitals of the State. Steps are 

also taken towards implementation of the Bar code System through the CBWTF Service 

Provider. Capacity of this CBWTF is 5000 Kg/day. So, it can easily process the total Bio 

Medical Waste generated in the State. They have proper collection and transportation 

system.   

h) The Government of Tripura has notified the “Policy for use of Waste Plastic in construction 

& periodical renewal of bituminous road” policy with detailed procedure for 

implementation within 50 km periphery of Agartala City. Copy of the said notification is 

enclosed herewith as Annexure-23. 

i)  680 meter road from Bodhjung School to Women College road was constructed utilizing 

the plastic waste. In order to utilize the plastic waste at the maximum extent, Agartala 

Smart City Limited is encouraging the contractor towards utilizing the plastic waste in 

paved surface. Copy enclosed as Annexure-24. 

 

(V)    ACTIONABLE POINT:  

Immediate efforts be made for ensuring connectivity with existing STPs and proposed 

STPs (para 35).  

 

ACTION TAKEN BY THE STATE: 

a) 8 MLD STP at Chandinamura AMC already operational.  

b) Septage from Agartala city and surrounding areas are carried in by cesspool emptier 

vehicle and treated at this plant.  

c) To increase the utilization to optimal capacity of Chandinamura STPs, an action plan 

has been prepared by Agartala Municipal Corporation amounting to Rs. 6.18 Cr. State 

Government has approved the action plan and fund for the same is also sanctioned. Work 

order issued and work started by agency. The interception and diversion of drains work 

shall be completed by November 2024. 
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d) For ensuring connectivity with existing STPs and proposed STPs with rural areas a 

MoU has been signed at State level with Urban Development Department and PWD (DWS) 

to use the existing/proposed STPs of the ULBs. Based on this MoU, GP level notification of 

charges for availing the cesspool services is being notified. A map of nearest existing/ 

proposed STPs of the ULBs from the GP/VC is attached as Annexure-25. 

 (VI)  ACTIONABLE POINT:  

“The issues relating to compliance of STPs with standards and utilization of treated sewage 

be monitored and looked into by centralized mechanism at State level. Instead of high 

costed STPs in small population towns/villages, oxidation ponds and other low cost 

options be preferred including modular STPs. Similarly, in-situ remediation projects be 

duly executed (para 45).”  

ACTION TAKEN BY THE STATE: 

a) Functioning of the existing STP is being monitored by the regulatory Authority TSPCB 

and it has been noticed that the existing STP at Chandinamura, Agartala is complying with 

the prescribed Standards. A copy of the treated water quality report is enclosed herewith 

as Annexure-26. 

b) The State has already prepared an Action Plan for utilization of the treated water in the 

State in compliance with the Direction of the Hon’ble NGT and the said Action Plan is 

under implementation. The State does not face any water scarcity at this stage. However, 

the treated water is being used for road watering and gardening purpose.  

c) Steps has been taken to in-situ remediation of faecal sludge management in rural 

areas mainly through construction of twin pit toilets and also to convert single pit toilets 

to twin pit toilets, where feasible.  

d) Further to comply with the directions of the Hon’ble NGT, O.A 606/2018 Order dated 

13.4.2023 senior Officers of the State along with key functionaries and relevant 

stakeholders visited the following locations to examine the successful model of low cost 

Sewage Management. 

➢ A Team of officials from Urban Development Department, Agartala Municipal 

Corporation, Tripura Urban Planning and Development Authority and Tripura State 

Pollution Control Board had visited Indore, to have more exposure on Solid Waste 

Management and Sewage Management. The experience of officials helps in improvement 

of waste management in the State and the State is working in line of Indore’s waste 

management mechanism. 

➢ A Team of officials visited the Neela Hauz constructed Wetland System & Bio-diversity 

park located near Sanjay Ban, Aruna Asaf Ali Marg, Basant Kunj New Delhi during April, 

2023. 
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➢ A Team of officials visited the low cost sanitation management system in Seechewal 

village which is around 85 km away from Chandigarh. The team examined the entire 

gravity flow 3 tier drain and 3 well sewage treatment architecture of Punjab in May, 2023.  

➢ Accordingly, the state has taken up the following works: 

a. 2 (two) nos. Oxidation Pond having total capacity of 1 MLD covering            

2 ULBs -Works started by the agency and shall be completed by 31-12-2024. 

b.  In-Situ Nalla Treatment of drains having total capacity of 9.7 MLD 

covering 8 ULBs- Works started by the agency and shall be completed by 

31-12-2024.  

(VII)   ACTIONABLE POINT:  

“Chief Secretary may immediately set up orientation programme on regular basis at 

appropriate institutional level to deal with environmental issues at district level (para 

53).”  

ACTION TAKEN BY THE STATE: 

a) In compliance with the Direction of the Hon'ble NGT, workshops and training 

programme has already been conducted involving the District Administration, Urban 

Local Bodies and Rural Development Blocks through the State Institute of Public 

Administration and Rural Development [SIPARD). On 11.04.2023, the SIPARD, 

Tripura has Organized a training programme on preparation and implementation of 

District Environment Plan (DEP) involving all the District Magistrates and District 

Administration. On 28.07.2023, the SIPARD has organized an Orientation Programme 

on Solid & Liquid Waste Management in Rural and Urban areas; All DMs, SDMs, all 

ULBs, all RD Blocks and officers of the other line Departments like PWD (DWS), Health 

Department, NHM and Urban Development Departments also participated in the 

course.   The content of the programmes are as follows: 

➢ Overview of NGT Directions 

➢ Solid Waste Management in Rural Areas 

➢ Liquid Waste Management 

➢ Bio-Medical Waste Management 

➢ E-Waste Management 

➢ Preparation and implementation of District Environment plan 

➢ Status of Solid & Liquid Waste Management in the Urban & Rural areas  

b) Thereafter, on 31.07.2023, the SIPARD has organized another Orientation 

Programme involving all DMs, SDMs, all ULBs, all RD Blocks and officers of the other 

line Departments Waste Management in Rural and Urban Areas and Preparation of 

District Environment Plan.   

1132



21  

The proceedings of the aforesaid training programmes are enclosed as Annexure-

27. 

c) Further to comply with the directions of the Hon’ble NGT, O.A 606/2018 Order dated 

13.4.2023 senior Officers of the State along with key functionaries and relevant 

stakeholders visited the following locations to examine the successful model of low 

cost Sewage Management. 

➢ A Team of officials from Urban Development Department, Agartala Municipal 

Corporation, Tripura Urban Planning and Development Authority and Tripura 

State Pollution Control Board had visited Indore, to have more exposure on Solid 

Waste Management and Sewage Management. The experience of officials helps in 

improvement of waste management in the State and the State is working in line of 

Indore’s waste management mechanism. 

➢ Neela Hauz constructed Wetland System &Bio-diversity park located near Sanjay 

Ban, Aruna Asaf Ali Marg, Basant Kunj New Delhi dated in April, 2023. 

➢ Low cost sanitation management system in Seechwal village which is around 85 

Km away from Chandigarh. The team examined the entire gravity flow 3 tier drain 

and 3 well sewage treatment architecture of Punjab in May, 2023.  

➢ Accordingly, the state has taken up the following works: 

a. 2 (two) nos. Oxidation Pond having total capacity of 1 MLD covering            

2 ULBs -Works started by the agency and shall be completed by 31-12-2024. 

b.  In-Situ Nalla Treatment of drains having total capacity of 9.7 MLD 

covering 8 ULBs- Works started by the agency and shall be completed by 

31-12-2024.  

(VIII)    ACTIONABLE POINT:  

“As directed earlier in respect of State of UP, MoH&UA may review utilization of 

capacities of STPs established and utilization of treated sewage (para 60).”  

ACTION TAKEN BY THE STATE: 

The state has started the work amounting to Rs. 6.18 crores, for interception and 

diversion of drains to increase the capacity utilization of Chandinamura STP. 

(IX)     ACTIONABLE POINT: 

“As directed earlier in respect of State of UP, MoH&UA with Ministry of Agriculture and 

Ministry of Chemical and Fertilizer may maximize use of treated sewage and the 

compost and reviewing subsidy policy (para 60).” 
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ACTION TAKEN BY THE STATE: 

 The compost produced from municipal solid waste is majorly used by 

municipal bodies to maintain green spaces and the rest is sold locally to citizens and other 

government departments. The treated water from STP is used for sprinkling water in roads 

and watering parks. 

 

(X)    ACTIONABLE POINT:  

“As directed earlier in respect of State of UP, Ministry of Power and Ministry of Non-

Renewal Energy (MNRE) may hasten the process of setting up of waste to energy 

projects and lay down rolling plan (para 60).” 

 

ACTION TAKEN BY THE STATE: 

It has been explored that a minimum of 100-150 TPD of segregated waste is 

required to set up a financially viable waste to energy plant. At present the waste 

generation is less than the minimum amount of segregated waste required. 

Thereby the state is following the model where the municipal solid waste is 

segregated, converted to compost (wet waste) and recycled/recovered (dry waste). 

 

(XI)     ACTIONABLE POINT:  

Chief Secretary may set up a centralized single window mechanism for planning, 

capacity building and monitoring of waste management at the State level and District 

level (para 56) and;  

ACTION TAKEN BY THE STATE: 

In compliance of the directions of the Hon’ble National Green Tribunal contained in 

Order dated 16.01.2019 in OA No. 606/2018, the Government of Tripura has 

already constituted a State Level Committee under the Chairmanship of Chief 

Secretary, Government of Tripura and District Level Task Force for planning, 

capacity building and monitoring of waste management at the State level and 

District level in coordination with the Urban Development Department and Rural 

Development Department along with Public Works Department (DWS).   

(XII)    ACTIONABLE POINT:  

State level Monitoring Mechanism be set up under Chief Secretary and District level 

Monitoring Mechanism under District Magistrate for monthly review starting from 1st 

May, 2023 (para 62).  

ACTION TAKEN BY THE STATE: 

1. In compliance of the directions of the Hon’ble National Green Tribunal contained in 

Order dated 16.01.2019 in OA No. 606/2018, the Government of Tripura has already 
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constituted a State Level Committee under the Chairmanship of Chief Secretary, 

Government of Tripura vide Memorandum dated 05.02.2019. The Committee has all 

concerned Departments as members, including Urban Development, Health & Family 

Welfare, Rural Development, Science, Technology & Environment, Forest, Home, 

Industries & Commerce, Tripura State Pollution Control Board, etc. Later on, 

Education, Finance, Information & Cultural Affairs Departments, Fisheries 

Department, Transport Department, Agriculture Department, Chairman, Tripura 

State Pollution Control Board and Chief Wildlife Warden, Tripura have also been co-

opted as members. All District Magistrate & Collectors and District Forest Officers also 

attending the review meetings through hybrid mode. A copy of the State Level 

Committee constituted under the Chairmanship of the Chief Secretary is enclosed as 

Annexure-28. 

2. Further, in compliance with the direction of the Hon’ble NGT, the meeting of the State 

Level Committee is being conducted every month to ensure close monitoring. The 

meetings have been attended by all members. Besides the District Magistrate & 

Collectors, the District Forests Officers, the Chief Executive Officers of Urban Local 

Bodies and the Block Development Officers also attend the meeting from respective 

Districts through video-conferencing. In all the meetings, a comprehensive review of 

all aspects of environment/ pollution related issues, including Solid Waste 

Management, Bio-medical Management, Plastic Waste Management, Pollution of river 

stretches, Air Pollution, Pollution in industrial clusters, Sand Mining, Construction and 

Demolition Waste Management, Sewage Treatment, District Environment Plan, etc. 

were undertaken. Specific directions were given for compliance of Rules in respect of 

each of the above aspects. The 27th to 32nd meetings of the State Level Committee were 

held from the month of November, 2023 to April, 2024 in which the progress on 

various issues was reviewed and further directions were given. The copies of the 

Minute of the aforementioned six meetings are enclosed as Annexure-29. 

3. Further, as per directions of the Hon’ble NGT, District-level Special Task Force has 

been formed in all the Districts of Tripura. The District-level Special Task Force in all 

the Districts has started functioning. DMs have been directed to ensure that these 

Task Forces are meeting at least once a month. Accordingly, the meetings of District-

Level Special Task Force for each district have been conducted on regular basis. 

Minutes of the said meetings are enclosed herewith as Annexure-30. 

4. In addition, inter departmental review meetings are being conducted by the 

concerned Secretaries on regular basis.  
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(XIII)   ACTIONABLE POINT:  

“The State may explore utilizing applicable policies for carbon credit by increasing its 

forest cover, utilizing treated sewage (para 42)”.  
 

ACTION TAKEN BY THE STATE: 

The total carbon stock in various carbon pools across the country is estimated by the 

Forest Survey of India and published in the biennial Report- India State of Forest 

Report 2021. As per the ISFR 2021, the total estimated carbon stock in various carbon 

pools in the State of Tripura is estimated as 74.97 million tons which is 274.89 million 

tons of CO2 equivalent. 

The Forest Department, Govt. of Tripura has also undertaken the study of carbon 

stock estimation in the state under two externally aided project- Sustainable 

Catchment Forest Management (SCATFORM) and Climate Resilience Forest 

Landscape of Tripura (CREFLAT) Project covering project areas in all the 8 (eight) 

districts.  

The working plan preparation exercise of all eight districts in the State is also going 

on. As a part of working plan preparation, an externally agency- IORA has been 

entrusted with the task of carbon stock estimation in the forest areas. The agency has 

carried out carbon stock estimation exercise for all the major reserve forests 

(RF)/PRF/UGF in the state as well as for major forest tree species. Based on the 

studies, it is found that the carbon stock is highest in the mixed forests. The district 

wise report of the carbon stock estimation in the state of Tripura undertaken by the 

working Plan is enclosed as Annexure-31. 

The Tripura Forest Department is in the process of holding discussions and meeting 

with the various stakeholders and the institutions to explore possibilities for availing 

carbon credit. As a part of this exercise, the Tripura Forest Department has already 

conducted meeting with Indian Council of Forestry Research & Education (ICFRE) 

Dehradun to explore channels and mechanisms available for availing the carbon 

credit.  

(XIV) ACTIONABLE POINT:  

“The compliance report to be filed may include progress achieved on solid and sewage 

management for all the 20 ULBs and 1176 Gram Panchayats on individual basis with 

statistics.” 

ACTION TAKEN BY THE STATE:  

The State has achieved a considerable progress in addressing the gap in Solid Waste 

Management and Sewage Management. Many initiatives have been taken in this 
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regard. The progress achieved on solid waste and sewage management for all 1176 

GP/VCs are enclosed as Annexure-32 (biodegradable waste management), 

Annexure-33 (non-biodegradable waste management), Annexure-34 (Gray Water 

Management). A brief Status Report has been prepared and submitted before the 

Hon’ble National Green Tribunal for kind consideration.  
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SL District Name of ULB
Population 
(2021-22)

Solid Waste 
Generation

(In TPD)

Population
 (2022-23)

Solid 
Waste 

Generation
(In TPD)

1 Agartala MC 539302 230 580126 247.4

2 Mohanpur MC 20013 5.61 20041 5.6

3 Ranibazar MC 16819 4.85 17331 5.0

4 Jirania NP 13568 3.89 13698 3.9

5 Santibazar MC 15285 3.05 15285 3.1

6 Belonia MC 21433 4.92 21433 4.9

7 Sabroom NP 8828 2.53 6954 2.0

8 Dharmanagar MC 48074 13.84 48822 14.1

9 Panisagar NP 11371 2.57 11371 2.6

10 Kailashahar MC 24011 6.79 24926 7.0

11 Kumarghat MC 15223 4.47 15223 4.5

12 Udaipur MC 39088 9.37 39071 9.4

13 Amarpur NP 12106 3.55 12294 3.6

14 Khowai MC 21823 6.42 21823 6.4

15 Teliamura MC 23501 7 25134 7.5

16 Bishalgarh MC 22152 6.5 22152 6.5

17 Melagarh MC 20064 5.65 20064 5.7

18 Sonamura NP 15799 3.77 13166 3.1

19 Ambasa MC 16127 4.53 16073 4.5

20 Kamalpur MC 13046 3.77 12120 3.5

917633 333.1 957107 350.2

Khowai

Sipahijala

Dhalai

Total

Solid Waste Generation ULB Wise for 2021-22 & 2022-23

West Tripura

South Tripura

North Tripura

Unakoti

Gomati

Annexure-11138



Sl No Name of ULB Target 

amount to be 

collected 

from SUP 

raids 

  (In Rs.)

Total No of 

Raids 

Conducted

Total 

Quantity of 

SUP Seized

  (in kg)

Total Fine 

Collected 

  (in Rs) w.r.t. 

column 5

Total D2D 

Collection 

from House 

Holds 

  (in Rs)

Total Collection 

from 

Commercial 

Establishments 

  (in Rs)

Total revenue 

from sale of 

Plastic and 

compost

  (in Rs)

Total Revenue Generation 

  only under SBM-U 

  (including all SWM 

activities,

  i.e Total of Coulmn No (6 

to 9)

  (in Rs)

1 2 3 4 5 6 7 8 9 10

1 Agartala MC 100000 2 1 77050 2770250 118900 0 2966200

2 Udaipur MC 20000 1 5 300 175670 32000 300 208270

3 Dharmanagar MC 20000 1 5 1500 365560 93600 0 460660

4 Santirbazar MC 15000 1 3 400 17350 21500 750 40000

5 Teliamura MC 15000 1 16 0 192000 2750 14150 208900

6 Ranirbazar MC 15000 1 4 0 105000 45000 0 150000

7 Ambassa MC 15000 1 1 0 169960 31000 9500 210460

8 Belonia MC 15000 1 15 4000 232500 38000 0 274500

9 Bishalgarh MC 15000 1 2.5 0 193020 30150 0 223170

10 Kailasahar MC 15000 1 1 300 74440 4050 0 78790

11 Khowai MC 15000 1 1 0 144795 62055 0 206850

12 Kumarghat MC 15000 1 4.5 500 16250 8000 0 24750

13 Melaghar MC 15000 1 1.8 500 60200 4730 0 65430

14 Mohanpur MC 15000 2 4.49 0 165170 21620 5000 191790

15 Panisagar NP 10000 2 4.5 1500 22008 14560 0 38068

16 Jirania NP 10000 1 2.1 200 99220 20560 4800 124780

17 Sabroom NP 10000 1 3.6 0 76900 16680 405 93985

18 Kamalpur NP 10000 4 7.5 750 52000 12600 0 65350

19 Sonamura NP 10000 1 1 0 95080 0 0 95080

20 Amarpur NP 10000 2 4.5 500 72650 5500 1280 79930

365000 27 88.81 87500 5100023 583255 36185 5806963

Monthly User charges collected from Households and Commercial Establishments for the month of March, 2024

Total 

ANNEXURE-1
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Composting Pits 

 

Storage of Segregated DRY Waste 
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Organic Shredder 

 

Bailer 
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Plastic Shredder 

 

Compost sieving machine 
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Crusher 
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ANNEXURE-4 

Concept Plan for Thapar Model based Oxidation 
Ponds in Bishalgarh and Kamalpur town 

 
1. Thapar Model for Oxidation Pond 

 
The Thapar model of oxidation pond designed by Thapar Institute of Engineering and 
Technology (Patiala), to treat the sewage waste is improvised version of Seechewal Model 
originally devised by Saint Balbir Singh in Seechewal village, Jalandhar, Punjab. The Thapar 
model for wastewater management involves construction of village sewerage system and its 
proper outlay to pond outside of the village.   
       
In Tripura's context, adapting the Thapar model for a population of 500 involves careful 
planning due to uneven terrain. Sewage water is transported via gravity flow to a covered 
drain, then treated in an oxidation pond system. Scaling the system down requires estimates 
based on available data for larger populations like 1000/ 1500/2000 etc and considering 100 
LPCD wastewater. Prior to implementation, thorough studies and designs are essential. The 
treated water supports farming, highlighting the model's sustainable agriculture potential. 
 
The Thapar model for wastewater management is described below: 

i. Screening Chamber:  
The process starts with floating solid waste removal using a filter screen to remove objects 
floating on the surface of water. Then the polluted water is taken into three separate 
wells. 

a. Well 1- Digestion Tank: In the first well, the silt from the sewerage to removed. 
b. Well 2- Skimming Tank: In the second well, fats, oil and ghee are taken away. 
c. Well 3- Stabilization Tank: In third well, primary sedimentation takes place and thus 

cleaned water is conveyed in to the first pond. 
ii. Oxidation Pond:  

The water collected in the pond cleans with sun rays, via bacterial and algal metabolism 
which removes BOD/COD/TSS and enhances DO. 

iii. Maturation Pond:  
In this pond, the water becomes greenish in colour and gets cleaner. It is at this stage 
some water-borne species like fishes, frogs etc. comes to life, again. The food chain 
becomes active as birds fly about to prey. The water becomes very clean and transparent. 
Though it is not fit for human consumption, it is suitable for irrigation. 

iv. On the bank of the pond, on opposite side of the three wells, a motor pump is installed to 
lift the treated water to send it to fields for irrigation. 

 
2. Benefits to the community: 

 
 The renovation of ponds generates employment for the village community. 

 The renovation of the pond beautifies the village. 

 The village becomes neat and clean and free from foul smell. 
 It will contribute to improvement of health. 

 After renovation, the capacity of water in the pond will increase. 
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3. Schematic diagram and Photo after installed in a village in Punjab of Thapar model of 
Oxidation Ponds 

 

 
Fig.1: Schematic view of Thapar model for wastewater management via Oxidation Ponds 

 

 
Fig. 2: Thapar model-based Oxidation Ponds installed in a village in Punjab. 
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1. Oxidation Pond At Kamalpur As Per Thapar Model 
 
Identified Location - Kamalpur Lake 

 

 

 

  Geographical location 
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2. Oxidation Pond At Palpara Lake, Bishalgarh As Per Thapar Model 
 
   Identified Location - Palpara Lake, Bishalgarh  

 

 
Geographical location 
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 In-Situ Bio-Remediation of drains works has been taken up by agency in 

the following 8(eight) ULBs namely Bishalgarh MC, Kamalpur NP, 

Panisagar NP, Sabroom NP, Jirania NP, Sonamura NP, Santirbazar MC 

and Amarpur NP. 

 Pictures of progress is given below: 
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Various STPs (31.5 MLD) - 15 MLD STP at SD Burman Bridge / 10 MLD STP at Ranjeet 

Nagar / 5 MLD STP at Kalapania / 1.5 MLD STP at Radhanagar in EPC (Engineering, 

Procurement, Construction) Mode: 

LOA issued on: 22.06.2023 

Project Cost: 107.64 Cr without taxes and 127.02 with taxes & duties 

Present Status: Land leveling, piling, pile cap works going on. 

 

Sl 

No. 

Name of Project Latitude Longitude 

1 5 MLD STP at Kalapania Khal 23.833118° 91.252640° 

2(a) 10 MLD STP at Katakhal near Ranjit Nagar 23.850253° 91.263913° 

2(b) 15 MLD STP at Katakhal near Abhaynagar 

Bridge 

23.841380° 91.287419° 

2(c) 1.5 MLD STP at Katakhal near Astabal 

Bridge 

23.842990° 91.283414° 
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10 MLD SEWAGE TREATMENT PLANT, NEAR RANJIT NAGAR, AGARTALA 
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PILING WORK FOR 10 MLD SBR TANK (WORK IN PROGRESS) 
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15 MLD SEWAGE TREATMENT PLANT UNDER ABHOYNAGAR BRIDGE, 

AGARTALA 
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213 Numbers of piles completed for Sequencing Batch Reactor Tank(SBR) 
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Glimpses of Compost Pit in Rural Areas

Khowai R.D Block Killa RD Block 

Kumarghat Block
South Tripura District
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Government Of Tripura
Directorate Of Urban Development

Swachh Bharat Mission (Urban)
U.D Bhawan, Sakuntala Road,

Agartala, Tripura

Government Of Tripura
PWD (Sanitation Part of DWS)

Swachh Bharat Mission (Grameen)
P.N. Complex Gurkhabosti,

Agartala, Tripura.

fl.:-?ffir\-l.d-w

rtrs*rt iri;rt

di
14ftf zori )\DIr

74,'
'Hr$II?I1ffi$fif.r q'E*€"rq

y'bctone r,2023F. No.16 (27)-UDD/DUD/SBM-U 2.O12021/gtgl-5Ve Dated: Agartala The

MEMORANDUM OF UNDERSTANDING

Sub: Faecal Sludge Management (FSM) and Non-Bio Degradable Dry Waste Management including
Plastic Waste Management (PWM) in rural areas by co-using the existing and proposed treatment/
processing facilities (STP/FSTPs and Tertiary Waste Treatment Plants) of ULBs- reg.

Management of solid and liquid waste has been mandated as the responsibility of Urban Local Bodies
(ULBs)/ Rural Local Bodies (RLBs) and that of the State Government by Hon'ble NGT (an arm of the
Hon'ble Supreme Court of India).Various specific Hon'ble NGT Orders, such as O.A. 60612018 w.r.t.
Solid Waste Management, O.A. 59312017 & O.A. 67312018 w.r.t. Liquid Waste Management and

Polluted River Stretches, O.A.24712017 w.r.t Plastic Waste Management has already been issued to
State with various Directives. However, failing to comply the Directives may attracts imposition of
huge financial penalty on State.

Whereas, a letter was issued by Secretaries of both the Ministries vide D.O.No.S-180111612021-SBM-

DDWS dated 14th September, 2021, highlighting scope to formulate State Level implementing
Strategies where resources of Urban and Rural thus created could be co-used respectively by
Urban Local Bodies (ULBs) / Rural Local Bodies (RLBs) or in a cluster approach.

Whereas, Urban Development Department and PWD'(DWS) Department hereby decides to
leverage the existing and proposed infrastructure of both Urbau and Rural w.r.t solid and liquid
waste management to be co-used by each other to cater to the requirements of respective

urban/rural areas and thus aid in complying with the directive of Hon'ble NGT.

Whereas, a brief convergence on the various scopes of solid and liquid waste management

infrastructure sharing and co-use by Urban Local Bodies (ULBs) and Rural Local Bodies (RLBs) has

been decided in the following manner:

1. Feacal Sludge Management (FSM) in rural areas:

D Convergence on Faecal Sludge and Septage Management (FSSM) shall ensure Gram

Panchayats (GPs) of Tripura to avail facilities infrastructures like 17.5 MLD STP'*,ith co-treattnent

facility which are proposed to be constructed in a de-centralized manner at I I Municipal Councils

namely Dharmanagar, Udaipur, Mohanpur, Kailashahar, Ranirbtzar , Melaghar, Belonai, Khowai,

Kumarghat,, Ambassa and Teliamura. District Magistrate & Collector shall involve their respective

BDOs to tag the Gram Panchayats which are within approximately 20 K.M. distance from the ULB

with proposed STP / FSTPs (to be constructed in Gram Panchayats). GPs have to be categorised into

3(three) groups such as falling under (10115120 Km.) for the purpose of notiffing fixed tariffs/slabs.

b Page 1 of3
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a) Rural Households (Households having toilets with Single Pit/Septic Tank) may send their

Septage/ Faecal Sludge to the proposed STPs of the tagged ULB or to the FSTPs to be constructed in

GPs on payment of notified service charges.

b) These GPs may be encouraged to utilize the entire value chain of the FSM starting from availing

the cesspool vehicles and allied manpower to the proposed STPs / FSTPs being constructed/proposed

under ULBs or at Gram Panchayats.

c) The cost of the services shall be fixed by the DM and Collector as below:

D For 3 KLD Cesspool Emptier vehicles:

Note: X is the fixed base price for FSSM Cesspool emptying charge inside the ULB

ii) For I KLD Cesspool Emptier vehicles:

d) GpA/C wise notification of the charges for availing the cesspool services shall be notified by

the respective GP/VC.

e) Wider dissemination of availability of services and benefits thereof are to be promoted by

Member Secretary (DSBMMC), GP/VC and BDOs through IEC activities'

0 Multiple households with single pits can call for a single trip of cesspool vehicle, based on

actual volume to be excavated. Households in the rural areas will be able to request for desludging

services through helpline number which will be notified by concerned ULBs'

g) The mode of payment of User Fee for availing the cesspool vehicle service shall be done using

iigitir"d mode (i.e- through mobile application) or facilitated using M-P0S machine during

desludging. The M-poS machine is to be made available in the cesspool vehicle and receipt should be

handed over to the beneficiary immediately prior to actual desludging. The charges should be collected

on site compulsorilY.

Category One-way
distance of GP

from the ULB
boundary

(In Km)

Total
Distance

(In Km)

Approximate
fuel

requirement in
Iitres

(@ 5 kms. per
litres)

Fuel
charges

(@ Rs. 90

per litres)

Base price
for FSSM

Cesspool

inside the
ULB

(In Rs.)

Total
Charge

(In Rs.)

A 10 4 360 x 360+X

B 15 30 6 s40 X 540+X

C 20 8 720 X 720+X

Category One-way

distance of
GP from the

ULB
boundary

(In Km)

Total
Distance

(In Km)

Approximate
fuel

requirement in
litres

(@ 7 kms per

litres)

Fuel
charges

(@ Rs. 90

per litres)

Base price
for FSSM

Cesspool

inside the
ULB

(In Rs.)

Total
Charge

(In Rs.)

A 10 20 J 270 x 270+X

B l5 30 4 360 x 360+X

C 20 40 6 540 X 540+X

Page 2 of 3
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2. Non-Bio Degradable Dry waste Management including Plastic waste Management (PWM) in

rural areas:

a) Each district shall tag their respective GPs to a suitable Urban Local Body for transportation of

segregated drY waste.

b) GPs shall be responsible to transport segregated dry waste only to the Tertiary waste Treatment

plant of the tagged uLB. The GP shall ensure that no wet waste I C&D wastel[azardous waste & E-

waste are transported to the Tertiary waste Treatment plant. The frequency of transport shall depend

on the volume to be transported. The Brocks can construct interim storage as per requirement. The

Blocks may choose to procure a bailer to compress plastic waste before transportation to increase

transport efficiencY.

c) The disposal of the received dry waste shall be the responsibility of the tagged ULBs'

d) The ULBS shall dispose-off recyclable dry waste through recyclers and other suitable mechanism

following relevant Rules and Guidelines as amended from time to time'

e) The Gps shall bear the cost of transportation of the segregated dry waste to the tagged Tertiary

Waste Treatment Plant.

f) ULB shall not make any payment on account of the levenue earned by it on processing of the

said dry waste nor charge any'cost for processing of the dry waste to the GPs'

g) on delivery to the Tertiary waste Treatment Plant site acknowledgement of materials received

indicating approximate quantity or volume from the GPs may be done by the ULBs'

As FSM & pwM are activities regurated by the relevant Environment Acts, Rules, Regulations &

orders of Hon,ble NGT and time bound actions are warranted, District Magistrate & collectors are

requested to plan, execute and monitor feacal sludge and plastic r'vaste management in both urban and

rural areas as per above guidelines'

ThetaggingofallGPswithin20kmtoproposedfacilitiesofPWMandSTPs/FSTPsmaybe
completed by 1g.10.2023 and rist to be shared with the Government in both the Departments'

(Dr R. Rathod,IAS) (Abhishek Singh,IAS)

PWD (Sanitation Part of DWS)

Government of TriPura

Urban DeveloPment DePartment,

Government of TriPura

Copy

1.

2.

J.

4.

5.

6.

7.

8.

to:

The Mission Director, SBM-U & SBM-G, for kind information and necessary action'

The District iraugisiraie & collectors, g Dir,ri.,, for kind i,formation and necessary action'

The Municipar commlrion.r, AMC, for kind information and necessary action'

The Member S".r"turyliipCg, for kirrd information and necessary action'

The Chief Executive offi..r, r: rvrrri.iplicg"glr;,for kincl information and necessary action'

The Executive Officer, 6 Nagar pu*fruyrit, for kind.information and necessary action'

The Member Secretary (DSBMMCI, s'Dirtricts, for kind information and necessary action'

All BDOs, Sg grocks;for kind i,formation and necessary action.

Page 3 of 3
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Glimpses of Solid Waste Management (SWM) related activities in Rural Areas

D2D Collection of waste in Gomati District

D2D Collection of waste from households in West Champachara of Tulashikhar Block

1

Collection of waste from households in Madhya Brajapur of 
Charilam RD Block

Annexure-10
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Glimpses of Segregation Shades Constructed in Rural Areas

Padmabil RD Block of Khowai District Segregation Shed at Gomati District

Segregation Shed at Old Agartala BLock Segregation Shed at Old Agartala BLock

2
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2

4

1

Steps for Plastic Waste Management in Rural Areas

3

Plastic Bank
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Glimpses of Liquid Waste Management (LWM) related activities in Rural Areas

Community and Household level Soak pit under Khowai Block

Household level Soak pit under Sepahijala District

1
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GOVERNMENT OF TRIPURA
PUBLIC WORKS DEPARTMENT (DWS)

SWACHH BHARAT MISSION (GIIAMEEN)
AGARTALA, TzuPURA.

No. F. 1(7y DwS/ SwSM/2023t18a8-?ys Dated, Q flAug,rrt, 2023

To

The Block Development Officer
Rural Development Block
All Blocks

Subject: - Collection of information to reassess the toilet facility available in rural areas- Regarding

Madam/Sir

You may be aware that, a Baseline survey regarding no. of households having Twin pit,
Single Pit, Septic tank and other type of toilets was conducted under Retrofit to Twin pit Abhiyan
launched by the DDWS, GoI from 2nd October,2O22 and the Baseline data was uploaded in IMIS of
SBM(G) programme.

However, to evaluate the present condition of toilet facility available in rural areas, it has been
decided to recollect the data of toilet facility available from all the rural households. In this regard, a
format has been developed and attached herewith.

Some photos of Septic Tank are also attached herewith for the ready reference of the
enumerator, who may show it to the concemed HH, so that a septic tank can be differentiate from a
single pit.

Therefore, you are requested to take necessary action to collect the information from all rural
households and send this office in excel format by 25-09-2023.

Yours faithfully,

Enclo: As stated. ol
at

b W_
rl(s)

Copy to:

1-8

Misslon Director, SBM(G)
Government of Tripura.

The DM&Collector, (Chairman, DSBMMC), North Tripura/ Unakoti/ Dhalai/ Khowai/ West
Tripura/ Gomati/ Sepahijala /South Tripura District.
The Director, WSSO, PWD(DWS), Government of Tripura
The Member Secretary, DSBMMC, North Tripura/ Unakoti/ DhalailKhowai/ West Tripura/
Sepahij alalGomati/ South Tripura District

9.

t0-17.

Copy also to,

1. The PS to the Secretary, RDD, Government of Tripura for kind appraisal to the Secretary,
RDD, Government of Tripura.

Annexure-12
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Photo: Septic Tank  

 

 

Photo: Design of Septic Tank  

 

 

 

অতিতিক্ত জলেি 

তির্ গমি পথ 

পাক্কা 

দেওয়াে 

পাক্কা দেওয়াে 

পাক্কা 

দেওয়াে 
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Government Of Tripura
Directorate Of Urban Development

Swachh Bharat Mission (Urban)
U.D Bhawan, Sakuntala Road,

Agartala, Tripura

Government Of Tripura
PWD (Sanitation Part of DWS)

Swachh Bharat Mission (Grameen)
P.N. Complex Gurkhabosti,

Agartala, Tripura.

fl.:-?ffir\-l.d-w

rtrs*rt iri;rt

di
14ftf zori )\DIr

74,'
'Hr$II?I1ffi$fif.r q'E*€"rq

y'bctone r,2023F. No.16 (27)-UDD/DUD/SBM-U 2.O12021/gtgl-5Ve Dated: Agartala The

MEMORANDUM OF UNDERSTANDING

Sub: Faecal Sludge Management (FSM) and Non-Bio Degradable Dry Waste Management including
Plastic Waste Management (PWM) in rural areas by co-using the existing and proposed treatment/
processing facilities (STP/FSTPs and Tertiary Waste Treatment Plants) of ULBs- reg.

Management of solid and liquid waste has been mandated as the responsibility of Urban Local Bodies
(ULBs)/ Rural Local Bodies (RLBs) and that of the State Government by Hon'ble NGT (an arm of the
Hon'ble Supreme Court of India).Various specific Hon'ble NGT Orders, such as O.A. 60612018 w.r.t.
Solid Waste Management, O.A. 59312017 & O.A. 67312018 w.r.t. Liquid Waste Management and

Polluted River Stretches, O.A.24712017 w.r.t Plastic Waste Management has already been issued to
State with various Directives. However, failing to comply the Directives may attracts imposition of
huge financial penalty on State.

Whereas, a letter was issued by Secretaries of both the Ministries vide D.O.No.S-180111612021-SBM-

DDWS dated 14th September, 2021, highlighting scope to formulate State Level implementing
Strategies where resources of Urban and Rural thus created could be co-used respectively by
Urban Local Bodies (ULBs) / Rural Local Bodies (RLBs) or in a cluster approach.

Whereas, Urban Development Department and PWD'(DWS) Department hereby decides to
leverage the existing and proposed infrastructure of both Urbau and Rural w.r.t solid and liquid
waste management to be co-used by each other to cater to the requirements of respective

urban/rural areas and thus aid in complying with the directive of Hon'ble NGT.

Whereas, a brief convergence on the various scopes of solid and liquid waste management

infrastructure sharing and co-use by Urban Local Bodies (ULBs) and Rural Local Bodies (RLBs) has

been decided in the following manner:

1. Feacal Sludge Management (FSM) in rural areas:

D Convergence on Faecal Sludge and Septage Management (FSSM) shall ensure Gram

Panchayats (GPs) of Tripura to avail facilities infrastructures like 17.5 MLD STP'*,ith co-treattnent

facility which are proposed to be constructed in a de-centralized manner at I I Municipal Councils

namely Dharmanagar, Udaipur, Mohanpur, Kailashahar, Ranirbtzar , Melaghar, Belonai, Khowai,

Kumarghat,, Ambassa and Teliamura. District Magistrate & Collector shall involve their respective

BDOs to tag the Gram Panchayats which are within approximately 20 K.M. distance from the ULB

with proposed STP / FSTPs (to be constructed in Gram Panchayats). GPs have to be categorised into

3(three) groups such as falling under (10115120 Km.) for the purpose of notiffing fixed tariffs/slabs.

b Page 1 of3
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a) Rural Households (Households having toilets with Single Pit/Septic Tank) may send their

Septage/ Faecal Sludge to the proposed STPs of the tagged ULB or to the FSTPs to be constructed in

GPs on payment of notified service charges.

b) These GPs may be encouraged to utilize the entire value chain of the FSM starting from availing

the cesspool vehicles and allied manpower to the proposed STPs / FSTPs being constructed/proposed

under ULBs or at Gram Panchayats.

c) The cost of the services shall be fixed by the DM and Collector as below:

D For 3 KLD Cesspool Emptier vehicles:

Note: X is the fixed base price for FSSM Cesspool emptying charge inside the ULB

ii) For I KLD Cesspool Emptier vehicles:

d) GpA/C wise notification of the charges for availing the cesspool services shall be notified by

the respective GP/VC.

e) Wider dissemination of availability of services and benefits thereof are to be promoted by

Member Secretary (DSBMMC), GP/VC and BDOs through IEC activities'

0 Multiple households with single pits can call for a single trip of cesspool vehicle, based on

actual volume to be excavated. Households in the rural areas will be able to request for desludging

services through helpline number which will be notified by concerned ULBs'

g) The mode of payment of User Fee for availing the cesspool vehicle service shall be done using

iigitir"d mode (i.e- through mobile application) or facilitated using M-P0S machine during

desludging. The M-poS machine is to be made available in the cesspool vehicle and receipt should be

handed over to the beneficiary immediately prior to actual desludging. The charges should be collected

on site compulsorilY.

Category One-way
distance of GP

from the ULB
boundary

(In Km)

Total
Distance

(In Km)

Approximate
fuel

requirement in
Iitres

(@ 5 kms. per
litres)

Fuel
charges

(@ Rs. 90

per litres)

Base price
for FSSM

Cesspool

inside the
ULB

(In Rs.)

Total
Charge

(In Rs.)

A 10 4 360 x 360+X

B 15 30 6 s40 X 540+X

C 20 8 720 X 720+X

Category One-way

distance of
GP from the

ULB
boundary

(In Km)

Total
Distance

(In Km)

Approximate
fuel

requirement in
litres

(@ 7 kms per

litres)

Fuel
charges

(@ Rs. 90

per litres)

Base price
for FSSM

Cesspool

inside the
ULB

(In Rs.)

Total
Charge

(In Rs.)

A 10 20 J 270 x 270+X

B l5 30 4 360 x 360+X

C 20 40 6 540 X 540+X

Page 2 of 3
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2. Non-Bio Degradable Dry waste Management including Plastic waste Management (PWM) in

rural areas:

a) Each district shall tag their respective GPs to a suitable Urban Local Body for transportation of

segregated drY waste.

b) GPs shall be responsible to transport segregated dry waste only to the Tertiary waste Treatment

plant of the tagged uLB. The GP shall ensure that no wet waste I C&D wastel[azardous waste & E-

waste are transported to the Tertiary waste Treatment plant. The frequency of transport shall depend

on the volume to be transported. The Brocks can construct interim storage as per requirement. The

Blocks may choose to procure a bailer to compress plastic waste before transportation to increase

transport efficiencY.

c) The disposal of the received dry waste shall be the responsibility of the tagged ULBs'

d) The ULBS shall dispose-off recyclable dry waste through recyclers and other suitable mechanism

following relevant Rules and Guidelines as amended from time to time'

e) The Gps shall bear the cost of transportation of the segregated dry waste to the tagged Tertiary

Waste Treatment Plant.

f) ULB shall not make any payment on account of the levenue earned by it on processing of the

said dry waste nor charge any'cost for processing of the dry waste to the GPs'

g) on delivery to the Tertiary waste Treatment Plant site acknowledgement of materials received

indicating approximate quantity or volume from the GPs may be done by the ULBs'

As FSM & pwM are activities regurated by the relevant Environment Acts, Rules, Regulations &

orders of Hon,ble NGT and time bound actions are warranted, District Magistrate & collectors are

requested to plan, execute and monitor feacal sludge and plastic r'vaste management in both urban and

rural areas as per above guidelines'

ThetaggingofallGPswithin20kmtoproposedfacilitiesofPWMandSTPs/FSTPsmaybe
completed by 1g.10.2023 and rist to be shared with the Government in both the Departments'

(Dr R. Rathod,IAS) (Abhishek Singh,IAS)

PWD (Sanitation Part of DWS)

Government of TriPura

Urban DeveloPment DePartment,

Government of TriPura

Copy

1.

2.

J.

4.

5.

6.

7.

8.

to:

The Mission Director, SBM-U & SBM-G, for kind information and necessary action'

The District iraugisiraie & collectors, g Dir,ri.,, for kind i,formation and necessary action'

The Municipar commlrion.r, AMC, for kind information and necessary action'

The Member S".r"turyliipCg, for kirrd information and necessary action'

The Chief Executive offi..r, r: rvrrri.iplicg"glr;,for kincl information and necessary action'

The Executive Officer, 6 Nagar pu*fruyrit, for kind.information and necessary action'

The Member Secretary (DSBMMCI, s'Dirtricts, for kind information and necessary action'

All BDOs, Sg grocks;for kind i,formation and necessary action.

Page 3 of 3
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Copy No. 
GOVERNMENT OF TRIPURA 

URBAN DEVELOPMENT DEPARTMENT 

NO.F.755)-UDD/DUD/NGT/2021/ Dated, Agartala, The 3rd January, 2023. 

MEMORANDUM FOR THE COUNCIL OF MINISTERS 
Sub: Proposal for allocation of required fund for execution of Sewage Treatnment 

Plant (STPy Fecal Sludge Treatment Plant(FSTP) In-Situ Nala Treatment Plant 
ete for 20 Urban Local Bodies in state- approval thereof. 

Background: 

Swachh Bharat Mission Urban 2.0 (SBM-U) has mandated waste water treatment in all 

Urban Local Bodies. Additionally, Hon'ble NGT in .A 606/2018 has mandated personal 
appearance of the Chief Secretary of every state regarding compliance of Hon'ble NGT O.A 

606/2018 on solid, liquid and others waste management in the State. The upcoming personal 
appearance of the Chief Secretary, Tripura is tentatively scheduled on April,2023. It has been 

observed that huge penalty is being imposed on State by Hon'ble NGT for noncompliance of 

its order. The status of Liquid Waste Management in our State is not up to the standard in 

comparison with its generation (32.4 MLD in 20 ULBs) and treatment (8 MLD STP 

operational. 8 MLD STP & 1 MLD In-Situ Nala Treatment under construction within 

Agartala Municipal Corporation). To mitigate the balánce/gap of 65.40 MLD huge funds are 

required. As per SBM-2.0 Guidelines fund allocation is only Rs.48.40 Cr for the waste water 

management which is insufficient to cope up the present requirement of fund. 

A Sate Level High Power Committee (SHPC) meting of SBM-U 2.0 under the 

chairmanship of the Chief Secretary, Tripura was held on 26-12-2022 and it was decided 

that for compliance of Hon'ble NGT Order, proposal as prepared by Urban Development 

Department for waste water and solid waste management may be considered and state 

finance department would ring-fence the additional fund required for execution of works 

from time to time in addition of SBM 2.0 allocation. 

Urban Development Department has prepared an action plan amounting to Rs. 220.00 

Cr (approx) for 20 ULBs of which Rs. 72.15 Cr as central assistance under SBM 2.0 and 

Rs. 147.58 Cr as State Share which was approved by State Level High Power Committee 

(SHPC) Annexure-A. 

2. Proposal 

This is a proposal for ring-fencing of lRs.147.58Crore (approx) from State Finances to 

implement the decision of State Level High Power Commitlee (SHPC) for implementation of 

treatment facilities of 66 MID Sewage Treatment Plant & In-Situ Nala Treatment in Agartala 

and other 19 ULBs. This is required to meet the order of the Hon'ble NGT in O.A 606/2018. 

Contd... 

Annexure-14
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3. Justification 

Due to non availability of sufficient fund under SBM-2.0 allocation, it is hardly possible by Urban Development Department to comply with the order of Hon'ble NGT. Urban 

Development Department requires Rs.147.58 Cr approximately from time to time to execute 
the proposed action plan regarding waste water and solid waste management for 20 ULBs in 
time bound manner. Therefore, ring-fencing of Rs.147.58Cr as state share by Finance 
Department is essential & will be required during execution of works in field from time to 
time. 

4. Finance Department: 
Vide U.O No.12397/FIN(B)/2022 dated-26.12.2022, Finance Department has " in 

principleagreed for providing requisite fund as and when required by the Urban 
Development Department. Different projects under proposed facilities will be considered 
under different schemes as per type of the projects and fund requirement. Finance 

Department has requested the Urban Development Department to place the matter before the 
Cabinet (copy enclosed at Annexure-B). 

. Approval Sought: 

The Council of Ministers may kindly approve the proposal as per Para 2 of this note. 
This will ensure requisite fund as and when required by Urban Development Department for 
waste water and solid waste management in 20 ULBs of the State. 

6. The Hon'ble Chief Minster has kindly consented to place the matter before the 
Council of Ministers. 

(Brijsr bandey, IAS) 03/b1|12 
Secretary to the 

Government of Tripura 

To 
The Additional Secretary to the 
Govt. of Tripura. 
GA(Confidential & Cabinet) Department. 

Agartala, Tripura. 
(alongwith 20[twenty] spare copies. 
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OEPAR 

RECEVED 
*Date. ******* 

MOST IMMEDIATE 
CABINET MEETING 

S 

GENERAL ADMINISTRATION (CONFIDENTIAL & CABINET) DEPARTMENT 

R!Pi" 

GOVERNMENT OF TRIPURA 

No. F.1 (14) -GA(CAB)/2005 January 13, 2023 

MEMORAN DUM 

Subject: - Record of decision of the meeting of the Council of Ministers held 

on 3rd January, 2023. 

A copy of the record of decision of the meeting of the Council of 

Ministers held on 3rd January, 2023 as approved by the Chief Minister is 

forwarded under Rule 20 (2) of the Rules of Executive Business. 

125 

Under Sècretary 
(Saura Das) 

Government of Tripura 

To 
The Secretary 
Urban Development Department 

Copy with the enclosures forwarded to the Secretary to the Governor of 
Tripura, Raj Bhavan, Agartala for information of the Governor. 

Saurav Das 
Under Secretary 

Government of Tripura 
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RECORD OF DECISION OF THE MEETTING OF THE COUNCIL OF MINISTERS HELD ON 3R JANUARY, 2023 AT 4-00 PM IN THE CABINETI 
ROOM, SECRETARIAT 

The following were present: 
1. Prof. (Dr.) Manik Saha, Chief Minister. 
2. Shri Jishnu Dev Varma, Deputy Chief Minister. 
3. Shri Ratan Lal Nath, Cabinet Minister. 
4. Shri Pranajit Singha Roy, Cabinet Minister. 
5. Shri Manoj Kanti Deb, Cabinet Minister. 

Smt.Santana Chakma, Cabinet Minister. 6. 

Shri Ram Prasad Paul, Cabinet Minister. 7. 

8. Shri Bhagaban Chandra Das, Cabinet Minister. 
9. Shri Sushanta Chowdhury, Cabinet Minister. 
10. Shri Rampada Jamatia, Cabinet Minister. 
11. Shri J. K. Sinha, Chief Secretary & Secretary to the Council of Ministers. 

In attendance: -

1. Shri K.S. Sethi, Principal Secretary, Forest, Science, Tech. 8 Env. Deptts. 2. Shri T. K. Chakma, Secretary, GA (SA) Department. 
3. Shri Debasish Basu, Secretary, Health & FW Department. 4. Shri B. Pandey, Secretary, Finance, PWD & Power Departments. 5. Shri Kiran Gitte, Secretary, Election Department. 
6. Shri Apurba Roy, Secretary, GA(P&T),Agriculture& Home (Fire & ES) Departments. 
7. Shri S. Choudhury, Secretary, Education (Higher), Home & Labour Deptts. 8. Dr. P. K. Chakraborty, Secretary, GA (C & C), Education (YAS) Deptt. 9. Shri Tapas Ray, Secretary, Cooperation, Education (SW & SE), Home (Jail) etc. Department. 

10. Shri L.T. Darlong, Secretary, T.W. Department. 
11. Shri Biswajit Palit, Secretary, Law Department. 
12. Shri Abhishek Chandra, Spl. Secretary, sC Welfare Department. 
13. Dr. Sandeep R. Rathod, Spl. Secretary, Food, CS 8 CA, RD (Panchayat) 

Departments. 

Proposal for allocation of required fund for execution of Sewage Treatment Plant (STP)/Fecal Sludge Treatment Plant (FSTP)/In-Situ Nala Treatment Plant etc. for 20 Urban Local Bodies in state 
approval thereof under Urban Development Department. (U.D. 
Deptt. 
03.01.2023) 

Item No.39 

File No.F.7(55)-UDD/DUD/NGT/2021/10994 dated 

The Council of Ministers approved the proposal of the 
Department at para - 5 of the Cabinet Memorandum. 

Under Secrelary to the 
Governmenl of Tripura. 
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No. F.1 (2j -GA(CAB)/2016 

Subject: -

To 

taloate.24 

GENERAL ADMINISTRATION (CONFIDENTIAL &% CABINET) DEPARTMENT 
GOVERNMÉNT OF TRIPURA 

The Secretary 

MOST IMMEDIATE 
CABINET MEETING 

MEMORAN DUM 

A copy of the record of decision of the meeting of the Council of 

Ministers held on 18th April, 2023 as approved by the Chief Minister is 
forwarded under Rule 20 (2) of the Rules of Executive Business. 

April 19 ,2023 

Record of decision of the meeting of the Council of Ministers held 
on 18th April, 2023. 

Urban Development Department 

( Saur�v Das ) 
Under Secretary 

Government of Tripura 

Copy with the enclosures forwarded to the Secretary to the Governor of 
Tripura, Raj Bhavan, Agartala for information of the Governor. 

( Saurav Das ) 
Under Secretary 
Government of Tripura 
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RECORD OF DECISION OF THE MEETING OF THE COUNCIL OF MINISTERS HELD ON 18TH APRIL, 2023 AT 11-30 AM IN 
THE CABINET ROOM, SECRETARIAT 

The following were present: 
1. 

2. 

3. 

4. 

5. 
6. 

7. 

8. 

9. 

Prof. (Dr.) Manik Saha, Chief Minister. 
Shri Ratan Lal Nath, Cabinet Minister. 
Shri Pranajit Singha Roy, Cabinet Minister. 
Smt. Santana Chakma, Cabinet Minister. 
Shri Tinku Roy, Cabinet Minister. 
Shri Bikash Debbarma, Cabinet Minister. 
Shri Sudhangshu Das, Cabinet Minister. 
Shri Sukla Charan Noatia, Cabinet Minister. 

Shri J. K. Sinha, Chief Secretary & Secretary to the Council of 
Ministers. 

In attendance: -
1.Shri T. K. Chakma, Secretary, GA(SA) Department. 2. Shri Debasish Basu, Secretary, Health & FW Department. 3. Shri Abhishek Singh, Secretary, PWD/UDD/Labour Deptt. 4.Shri Apurba Roy, Secretary, GA (P&T)/Home (Fire & ES)/Planning Department. 

5. Shri S. Choudhury, Secretary, Home Department. 6. Shri U.K. Chakma, Secretary, GA (Ptg. &Sty.) Department. 7. Shri Biswajit Palit, Secretary, Law Department. 
Item No. 6 Proposal for allocation of additional fund for execution of Sewage 

Treatment Plant (STP)/Fecal Sludge Treatment Plant (FSTP)/In 
Situ Nala Treatment Plant for 20 Urban Local Bodies and 50 Km 
extension of existing Barjala STP pipeline to comply with order of 
Honble NGT in 0.A 606/2018 approval thereof under Urban 
Development Department. (U.D. Deptt. File No.F.7(55) 
UDD/DUD/NGT/2021/745 dated 17.04.2023) 
The Council of inisters approved the proposal of the 
Department at para 5 of the Cabinet Memorandum. 

Unde sfcretary to the 
Government of Tripura. 
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NO.F.7(5S)-VDDDUD/NGTI2021/ 75 Dated, Agartala, The/7April. 

GOVERNMENT OF TRIPURA 
URBAN DEVELOPMENT DEPARTMENT 

Background : 

MEMORANDUM FOR THE COUNCIL OF MINISTERS. 

Copy No. 

Sub: Proposal for allocation of additional lund for execution of Sewage Treatment 
Plant (STP)) Fecal Sludge Treatment Plant(FSTP/ In-Situ Nala Treatment Plant 
for 20 Urban Local Bodics and 50 Km cxtension of existing Barjala STP pipeline 
to comply with order of Hon'ble NGT in 0.A 606/2018- approval thereof. 

allocations. 

2023. 

Hon'ble NGT in O.A 606/2018 has mandated that states shall take all necessary 
measures t0 ensure Solid, Liquid & other Waste management in the State & called for 
personal appearance of the Chief Secretary of every state regarding compliance of same. The 
upcoming personal appearance of the Chief Secretary, Tripura is tentatively scheduled on 13" 
April. 2023. has been observed that for other states huge penalty is being imposed by 
Hon'ble NGT for non compliance of its order in letter and spirit. There is gap in capacity 
between gcneration of liquid wastage (82.4 MLD in 20 ULBS) and its treat1ment (8 MLD STP 

operational. 8 MLD STP & I MLD In-Situ Nala Treatment under construction within 
Agartala Municipal Corporation from Smart Ciy) in the State. To mitigate the balance/gap of 
65.4 MLD huge funds is required. 

A Stale Level High Power Committee (SHPC) meeting under the Chairmanship of the 
Chier Secreary. Tripura was held on 26-12-2022 and it was decided that for compliance of 
Hon ble NGT Order. proposal of Urban Development Department for waste water 

management may be considered and state finance department may be requested to ensure 
placement of fund required for execution of works from time to time in addition of SBM 2.0 

Earlier. the Council of Ministers in its meeting held on 3.1.2023 has ring fenced an 
amount of Rs. 147.58 Cr as per proposal of Urban Development Department for construction 
of STPS and In Situ Nalla treatment plants. Now, as per tender value and additional 
requirement of extension of 50 Km sewage pipe line of Barjala STP as per Hon'ble NGT 
order. total of Rs.282.58Cr will be required, out of which Rs.147.58 has already been ring 
fenced. Now. balance amount of Rs. 135.00 Cr is needed to be ring fenced to avoid any 
penalty of Hon'ble NGT. IU may be mentioned that in case few components of these works/ 
projects are sanctioned in any of the schemes of Central Government ete then the entire 
amount as ring lenCed wouldn't be required and accordingly it would be reduced by that 
much anount 

Contd.. 
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2 

This is a proposal lor additional ring-fencing of Rs.135.00 Cr (approximalely) as State 
Share by lFinance Department to comply with the order of Hon'ble NGT in 0.A 606/2018 
through eNccution of the decision of State Level High Power Committee (SHPC) for 
implementation of treatment facilities of 66 MLD Sewage Treat1ment Plant, In-Situ Nala 
Treatment in 20 ULBs and inclusion of new proposal for extension of 50 Km pipe line in 

Barjala STP. Agartala. 

3. 

4. 

Proposal: 

Due to non availability of sufficient fund under SBM-2.0 allocation, it is hardly possible 
by Urban Development Department to comply with the order of Hon'ble NGT for solid and 
liquid wastage management in Tripura. Urban Development Department requires additional 

Rs.135.00 Cr (approximately) from time to time to execute the proposed action plan regarding 
waste ater in 20 ULBs and extension of 50 Km sewage pipeline in time bound manner of 
Hon'ble NGT. Therefore, ring-fencing of additional Rs. 135.00 Cr as state share by Finance 

Department is essential & will be required during execution of works in field from time to 
time. 

5. 

Justification : 

Vide U.O No. 14/FIN(EXPDT-I)2023 dated-10.04.2023, Finance Department concurs with the proposal of the Urban Development Department of meet the statutory requirement as 
per National Green Tribunals Order. (copy enclosed at Annexure-B). 

Finance Department: 

To 

Approval Sought: 

The Council of Ministers may kindly approve the proposal as per Para 2 of this note. This will ensure requisite fund as and when required by Urban Development for waste water treatment facilities in 20 ULBS along with sewage pipe line extension for existing Barjala 
STP in AMC. 

The Hon'ble Chief Minster has kindly consented to place the matter before the 
Council of Ministers. 

The Additional Secretary to the 
Govt. of Tripura. 
GA(Conlidential & Cabinet) Departnent. 

Agartala. Iripura. 
(alongw ith 20|twenty| spare copies. 

Secretary to the 
Governnment of Tripura 
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.FANER3 

Datkd....k......, 

Secretary, 

Note No.50 

Ref: Note -49 (ante) 

Finance Department concurs with the proposal of the Department to meet 
the statutory requirement as per National Green Tribunals Order. 

Urban Development Department. 

(B. Debbafha) 
Under Secretary 

Finance Department 
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F.600/ Mech.Div/ AMC/2023/7426 
To, 
The Director 
Urban Development Department 
Govt. of Tripura 
UD Bhavan, Agartala 

Ref. Memo:- No. F.18(8)-UDD/ DUD/DEV/2023/9149-56 dt, 26th Dec"2023. 

Sir, 

AGARTALA MUNICIPAL CORPORATION 
OFFICE OF THE MUNICIPAL COMMISSIONER 

CITY CENTER, PARADISE CHOWMUHANI, AGARTALA 
Email-amc.tripura.gov.in, 0381-238-3646 

Dated, the 12Apr2024 

Sub:-Submission of utilization certificate for an amount of Rs.8.82 Crores only for 
Sub-allocation of fund under Sewage Treatment Plant, Fecal Sludge Treatment, Situ 
Nala Treatment Plant. 

This is favour of your kind information and doing the needful please. 

Enclo: 1 (one) U.C in duplicate. 

In inviting a reference to the above, I am sending here with the utilization 

certificate for an amount of Rs.8.82 Crores for Sub-allocation of fund under Sewage 

Treatment Plant, Fecal Sludge Treatment, Situ Nala Treatment Plant, amounting to 
Rs. 8.82 only for the FY 2023-24. 

Copy to: 
1. The DDO, AMC for kind information. 

2. E.E (Mech.Div), AMC for information. 

Urban 
RECS 

Yours faithfully 

(Dr. Shailesh K. Yadav, IAS) 
Municipal Commissioner 

Agartala Municipal Corporation 

MunicipaCernmissioner 
Agartala Municipal Corporation 

ripuie 
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No. 
1 

Letter no. & Date 

Subject: Situ Nala 
plant During 2023-24. 

Name of the Project : 

Treatmnent Plant 
Fund Sanctioned: 

FORM OF UTILIZATION CERTIFICATE 

Ref. Memo:- No. 
UDD/DUD/ DEV/ 2023/9149-56 
dt, 26h Dec2023 

Rs. 8.82 Crores 

TOTAL 

Form GFR-19-A 

See Rule 212(1) 

Treatment 

Sub-allocation of fund under 

Sewage Treatment Palnt, Fecal 
Sludge Treatment, Situ 

I) Books and records 

F.18(8) 

AGARTALA MUNICIPAL CORPORATION 
OFFICE OF THE MUNICIPALCOMMISSIONER 

CITY CENTER, PARADISE CHOWMUHANI, AGARTALA 
Email-amc.tripura.gov.in, 0381-238-3646 

Nala 

Amount Rs. 

Rs.8.82 Crores 

Rs.8.82 Crores 

Certified that out of Rs.8.82 
which Was Crores 

sanctioned during the year 
favour of 2023-24 

Municipal 
the Corporation per 

respective Sanction Memo of 

Urban Development 
GoT Department, 

/Ministry/, an amount of 
NIL/- On account 

Rs. balance of the 
unspent 

sum previOus year, 

Rs.8.82 Crores has been 
Waste utilized for Legacy 

Bio- remediation at D. C 

Nagar. 

Agartala 
as 

2. Certified that, I have 

satisfied myself that the 
which the condition On 

Grant-in -Aid 

sanctioned have been duly 

fulfilled/ are being fulfilled 

and that I have exercised the 

following cheeks to see that 

the money was actually 

utilized for the purpose tor 

which it was sanctioned. 

was 

Agartala Municipal Corporation 
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Community Sanitary Complex at Khowai District 
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अनुबंध|Contract
अनुबंध �मांक|Contract No: GEMC-511687796852014
अनुबंध #त#थ|Generated Date : 16-Mar-2024
बोली/आरए/पीबीपी सं2या|Bid/RA/PBP No.:  GEM/2024/B/4676225

संगठन #ववरण|Organisation Details
BCप|Type : State Local Bodies
मंIालय|Ministry : -
#वभाग|Department : Urban Development Department Tripura
संगठन का नाम|Organisation Name : Agartala Municipal Council
कायाPलय QेI|Office Zone: Amc Head Office

खरीदार #ववरण|Buyer Details
पद|Designation : Executive Engineer
संपकP  नंबर|Contact No. : 0381-2385507-
ईमेल आईडी|Email ID : eemechanical.amc@gov.in
जीएसटbआईएन|GSTIN : 16AAALA1311N1DS

पता|Address :
AGARTALA MUNICIPAL CORPORATION CITY CENTRE,
PARADISE CHOWMUHANI, AGARTALA, WEST TRIPURA,
WEST TRIPURA, TRIPURA-799001, India

 

#वfीय gवीकृ#त  #ववरण|Financial Approval Detail
आईएफडी सहम#त|IFD Concurrence : Yes
Bशास#नक अनुमोदन का पदनाम|
Designation of Administrative Approval: commissioner amc

#वfीय अनुमोदन का पदनाम|
Designation of Financial Approval : commissioner amc

भुगतान Bा#धकरण #ववरण|Paying Authority Details
Role: PAO
भुगतान का तरीका|
Payment Mode: Offline

पद|Designation : Assistant Engineer
ईमेल आईडी|Email ID : pao1.amc.tr@gembuyer.in
जीएसटbआईएन|GSTIN : N

पता|Address:
AGARTALA MUNICIPAL CORPORATION CITY CENTRE,
PARADISE CHOWMUHANI, AGARTALA, WEST TRIPURA,
TRIPURA WEST, TRIPURA-799001, India

 
 

#व�ेता  #ववरण|Seller Details
जेम #व�ेता आईडी|GeM Seller ID : 30F6190000778068
कंपनी का नाम|Company Name : ALLIED ENGINEERING DEVELOPERS
संपकP  नंबर|Contact No. : 9999647475
ईमेल आईडी|Email ID : alliedengineeringdevelopers@gmail.com

पता| Address : 2154,SECTOR D POCKET 2,VASANT KUNJ,VASANT KUNJ,
South West delhi, DELHI-110070, -

एमएसएमई पंजीकरण सं2या|MSME Registration number : -
जीएसटbआईएन|GSTIN: 07ABNFA9187G1ZX

*#जसके नाम के पQ मr GST/TAX इनवॉइस पेश #कया जाएगा|GST / Tax invoice to be raised in the name of - Buyer

#वतरण #नदuश | Delivery Instructions : NA

उwपाद #ववरण|Product Details

# आइटम #ववरण|Item Description
आइटम
#ववरण|

Ordered
Quantity

इकाई |
Unit

इकाई मू{य
(INR)|

Unit Price
(INR)

कर #वभाजन
(INR)|

Tax
Bifurcation

(INR)

मू{य 
(INR मr सभी
शु{क और कर

स#हत)|
Price

(Inclusive of
all Duties and
Taxes in INR)

1

उwपाद का नाम |Product Name :  ALLIED ENGINEERING DEVELOPERS SEMI AUTOMATIC BELT
CONVEYOR SYSTEM
�ांड|Brand :  ALLIED ENGINEERING DEVELOPERS
�ांड Bकार|Brand Type :  Unbranded
कैटलॉग  क� #�#त|Catalogue Status:  Catalogue not verified by OEM
कैसे  बेचा जा रहा है|Selling As :  Reseller not verified by OEM
�ेणी का नाम और चतुथा�श|Category Name & Quadrant :  ALLIED ENGINEERING DEVELOPERS SEMI
AUTOMATIC BELT CONVEYOR SYSTEM (Q3)
मॉडल|Model: ALLIED/SEMI AUTOMATIC BELT CONVEYOR SYSTEM/01 
एचएसएन कोड|HSN Code:  HSN not specified by seller

5
the

number
pi

4,158,320 NA 20,791,600

कुल ऑडPर मू{य |Total Order Value (in INR) 20,791,600

 

परे#षती #ववरण|Consignee Detail

�.सं.|S.No परे#षती|Consignee वgतु|Item लॉट नंबर|
Lot No. माIा|Quantity

#दनांक के  बाद
#डलीवरी शुC

करना है|
Delivery Start

After

#वतरण पूरा कब
तक करना है|
Delivery To

Be
Completed

By
पद| Designation : -
ईमेल आईडी|Email ID : eemechanical.amc@gov.in

ALLIED ENGINEERING

Annexure-17
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1
संपकP |Contact : 0381-2385507-
जीएसटbआईएन|GSTIN : 16AAALA1311N1DS
पता|Address : AGARTALA MUNICIPAL CORPORATION CITY CENTRE,
PARADISE CHOWMUHANI, AGARTALA, WEST TRIPURA,
WEST TRIPURA, TRIPURA-799001, India

DEVELOPERS SEMI
AUTOMATIC BELT

CONVEYOR SYSTEM

- 5 16-Mar-2024 14-Jun-2024

Product Specification for ALLIED ENGINEERING DEVELOPERS SEMI AUTOMATIC BELT CONVEYOR SYSTEM
#व#नदuश|Specification उप-#व#नदuश|Sub-Spec मू{य|Value
Custom Specification Custom Specification Yes  

 

#व�ेता  #व#श�ता दgतावेज़|Seller Specification Document:

1. SpecificationDocument1

mkp.gem.gov.in/catalog_data/catalog_support_document/53/45/271/CatalogAttrs/SpecificationDoc
ument/2024/3/2/2024_03_02_18_30_26_uddbid_2024-02-22-14-18-50_1d5f_2024-03-02-18-30-
27_582760a1401f3
ef6542fa20fb7d25a87.pdf

खरीदार #व#श�ता दgतावेज़|Buyer Specification Document:

1. SpecificationDocument

mkp.gem.gov.in/catalog_data/catalog_support_document/buyer_documents/89335/54/78/703/Catalog
Attrs/SpecificationDocument/2024/2/22/uddbid_2024-02-22-14-18-
50_1d5fea117df94fcf7d04d1764d3da59e.pd
f

ईपीबीजी #ववरण | ePBG Detail

#नयम और शत�|Terms and Conditions

1. General Terms and Conditions-

1.1 This contract is governed by the  General Terms and Conditions, conditions stipulated to this Product/Service as provided in the Marketplace.
1.2 This Contract between the Seller and the Buyer, is for the supply of the Goods and/ or Services, detailed in the schedule above, in accordance with the General Terms and

Conditions (GTC) unless otherwise superseded by Goods / Services specific Special Terms and Conditions (STC) and/ or BID/Reverse Auction Additional Terms and Conditions
(ATC), as applicable

2. Buyer Added Bid Specific Terms and Conditions-

2.1 Generic: 
OPTION CLAUSE: The Purchaser reserves the right to increase or decrease the quantity to be ordered up to 25 percent of bid quantity at the time of placement of contract. The
purchaser also reserves the right to increase the ordered quantity by up to 25% of the contracted  quantity during the currency of the contract at the contracted rates. Bidders
are bound to accept the orders accordingly.

2.2 Scope of Supply : 
Scope of supply (Bid price to include all cost components) : Supply Installation Testing Commissioning of Goods and Training of operators and providing Statutory Clearances
required (if any)

2.3 Turnover: 
Bidder Turn Over Criteria: The minimum average annual financial turnover of the bidder during the last three years, ending on 31st March of the previous financial year, should
be as indicated in the bid document. Documentary evidence in the form of certified Audited Balance Sheets of relevant periods or a certificate from the Chartered Accountant /
Cost Accountant indicating the turnover details for the relevant period shall be uploaded with the bid. In case the date of constitution / incorporation of the bidder is less than 3
year old, the average turnover in respect of the completed financial years after the date of constitution shall be taken into account for this criteria.

2.4 Service & Support: 
Availability of Service Centres: Bidder/OEM must have a Functional Service Centre in the State of each Consignee's Location in case of carry-in warranty. (Not applicable in case of
goods having on-site warranty). If service center is not already there at the time of bidding, successful bidder / OEM shall have to establish one within 30 days of award of
contract. Payment shall be released only after submission of documentary evidence of having Functional Service Centre.

2.5 Service & Support: 
Escalation Matrix For Service Support : Bidder/OEM must provide  Escalation Matrix of Telephone Numbers for Service Support.

2.6 Service & Support: 
Dedicated /toll Free Telephone No. for Service Support : BIDDER/OEM  must have  Dedicated/toll Free Telephone No. for Service Support.

2.7 Financial Criteria : 
NET WORTH:  Net Worth of the OEM should be positive as per the last audited financial statement.

नोट: यह #सgटम जनरेटेड फाइल है। कोई हgताQर क� आव�यकता नह� है। इस दgतावेज़ का #Bंट आउट भुगतान/लेनदेन उ�े�य के  #लए मा�य नह� है। 

Note: This is system generated file. No signature is required. Print out of this document is not valid for payment/ transaction purpose.

सलाहकार ब�क | Advisory Bank : NA

ईपीबीजी B#तशत (%) | ePBG Percentage(%): NA
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Meeting With Recyclers in October 
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Joint Visit with Recyclers to Udaipur & Mohanpur in November 
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Government Of Tripura 
Directorate Of Urban Development 

Swachh Bharat Mission (Urban) 
U.D Bhawan, Sakuntala Road, 

Agartala, Tripura 

G2 
F. No.16 (27)-UDD/DUDISBM-U 2.0/2021/848-516 Dated: Agartala The 47'Detober, 2023 

Government Of Tripura 
PWD (Sanitation Part of DWS) 

Swachh Bharat Mission (Grameen) 
P.N. Complex Gurkhabosti, 

Agartala, Tripura. 

Sub: Faecal Sludge Management (FSM) and Non-Bio Degradable Dry Waste Management including 
Plastic Waste Management (PWM) in rural areas by co-using the existing and proposed treatment/ 
processing facilities (STP/FSTPs and Tertiary Waste Treatment Plants) of ULBs- reg. 

MEMORANDUM OF UNDERSTANDING 

Management of solid and liquid waste has been mandated as the responsibility of Urban Local Bodies 
(ULBs)/ Rural Local Bodies (RLBs) and that of the State Government by Hon'ble NGT (an arm of the 
Hon'ble Supreme Court of India). Various specific Hon'ble NGT Orders, such as O.A. 606/2018 w.r.t. 
Solid Waste Management, 0.A. S93/2017 & 0.A. 673/2018 w.r.t. Liquid Waste Management and 
Polluted River Stretches, O.A. 247/2017 w.r.t Plastic Waste Management has already been issued to 
State with various Directives. However, failing to comply the Directives may attracts imposition of 
huge financial penalty on State. 

1. 

Whereas, a letter was issued by Secretaries of both the Ministries vide D.0.No.S-18011/6/2021-SBM 

DDWS dated 14h September, 2021, highlighting scope to formulate State Level implementing 

Strategies where resources of Urban and Rural thus created could be co-used respectively by 
Urban Local Bodies (ULBs) / Rural Local Bodies (RILBs) or in a cluster approach. 

) 

Whereas, Urban Development Department and PWD (DwS) Department hereby decides to 

leverage the existing and proposed infrastructure of both Urban and Rural w.r.t solid and liquid 

waste management to be co-used by each other to cater to the requirements of respective 

urban/rural areas and thus aid in complying with the directive of Hon'ble NGT. 

Whereas, a brief convergence on the various scopes of solid and liquid waste management 

infrastructure sharing and co-use by Urban Local Bodies (ULBs) and Rural Local Bodies (RLBs) has 

been decided in the following manner: 

Feacal Sludge Management (FSM) in rural areas: 

Convergence on Faecal Sludge and Septage Management (FSSM) shall ensure Gram 

Panchayats (GPs) of Tripura to avail facilities infrastructures like 17.5 MLD STP with co-treatment 

facility which are proposed to be constructed in a de-centralized manner at 11 Municipal Councils 

namely Dharmanagar, Udaipur, Mohanpur, Kailashahar, Ranirbazar , Melaghar, Belonai, Khowai, 

Kumarghat,, Ambassa and Teliamura. District Magistrate & Collector shall involve their respective 

BDOs to tag the Gram Panchayats which are within approximately 20 K.M. distance from the ULB 

with proposed STP/ FSTPs (to be constructed in Gram Panchayats). GPs have to be categorised into 

3(three) groups such as falling under (10/15/20 Km.) for the purpose of notifying fixed tariffis/slabs. 
Page 1 of 3 
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a) Rural Households (Households having toilets with Single PiUSeptic Tank) may send tner 
Septage/ Faecal Sludge to the proposed STPs of the tagged ULB or to the FSTPs to be constructed in 

These GPs may be encouraged to utilize the entire value chain of the FSM starting from availing 
the cesspool vehicles and allied manpower to the proposed STPs /FSTPs being constructed/proposed 
under ULBs or at Gram Panchayats. 

b) 

c) 

i) 

ii) 

For 3 KLD Cesspool Emptier vehicles: 

Category 

A 

B 

The cost of the services shall be fixed by the DM and Collector as below: 

Category 

A 

One-way 

B 

distance of GP 
from the ULB 

boundary 

(In Km) 

10 

15 

20 

One-way 
distance of 

GP from the 

ULB 

boundary 

For 1 KLD Cesspool Emptier vehicles: 

(In Km) 
10 

Total 

15 

Distance 

20 

(In Km) 

20 

30 

40 

Total 

Distance 

(In Km) 
20 

Approximate 
fuel 

requirement in 

30 

40 

litres 

(@5 kms. per 
litres) 

4 

Note: X is the fixed base price for FSSM Cesspool emptying charge inside the ULB 

6 

Approximate 
fuel 

requirement in 
litres 

(@7 kms per 
litres) 

3 

Fuel 

charges 

6 

(@ Rs. 90 
per litres) 

360 

540 

720 

Fuel 

charges 

(@ Rs. 90 

per litres) 

270 

360 

Base price 

540 

for FSSM 

Cesspool 
inside the 

ULB 

(In Rs.) 

X 

X 

X 

Base price 
for FSSM 

Cesspool 
inside the 

ULB 

(In Rs.) 
X 

X 

Total 

Charge 

X 

(In Rs.) 

360+X 
540+X 

720+X 

Total 

Charge 

(In Rs.) 
270+X 

360+X 

540+X 

d) GP/VC wise notification of the charges for availing the cesspool services shall be notified by 
the respective GP/VC. 
e) Wider dissemination of availability of services and benefits thereof are to be promoted by 
Member Secretary (DSBMMMC), GP/VC and BDOs through IEC activities. 

Multiple households with single pits can call for a single trip of cesspool vehicle, based on 

actual volume to be excavated. Households in the rural areas will be able to request for desludging 

services through helpline number which will be notified by concerned ULBs. 

g) The mode of payment of User Fee for availing the cesspool vehicle service shall be done using 

digitized mode (i.e. through mobile application) or facilitated using M-POS machine during 

desludging. The M-POS machine is to be made available in the cesspool vehicle and receipt should be 

handed over to the beneficiary immediately prior to actual desludging. The charges should be collected 

on site compulsorily. 
Page 2 of 3 
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heir ed in 
2. Non-Bio Degradable Dry Waste Management including Plastic Waste Management (PWM) in 
rural areas: 

a) Each district shall tag their respective GPs to a suitable Urban Local Body for transportation of 

b) GPs shall be responsible to transport segregated dry waste only to the Tertiary Waste Treatment 
Plant of the tagged ULB. The GP shall ensure that no wet waste / C&D waste/Hazardous waste & E 
waste are transported to the Tertiary Waste Treatment Plant. The frequency of transport shall depend 
on the volume to be transported. The Blocks can construct interim storage as per requirement. The 
Blocks may choose to procure a bailer to compress plastic waste before transportation to increase 

d) The ULBS shall dispose-off recyclable dry waste through recyclers and other suitable mechanism 

The GPs shall bear the cost of transportation of the segregated dry waste to the tagged Tertiary 
Waste Treatment Plant. 

ULB shall not make any payment on account of the revenue earned by it on processing of the 
said dry waste nor charge any cost for processing of the dry waste to the GPs. 

On delivery to the Tertiary Waste Treatment Plant site acknowledgement of materials received 
indicating approximate quantity or volume from the GPs may be done by the ULBs. 

As FSM & PWM are activities regulated by the relevant Environment Acts, Rules, Regulations & 
Orders of Hon'ble NGT and time bound actions are warranted, District Magistrate & Collectors are 

requested to plan, execute and monitor feacal sludge and plastic waste management in both urban and 
rural areas as per above guidelines. 

The tagging of all GPs within 20 km to proposed facilities of PWM and STPs/FSTPs may be 

completed by 18.10.2023 and list to be shared with the Government in both the Departments. 

The disposal of the received dry waste shall be the responsibility of the tagged ULBs. 

1 
2. 

Copy to: 

3. 

5. 
6. 
7. 
8 

(Dr. Sandeep R. Rathod, IAS) 

PWD (Sanitation Part of DWS) 
Government of Tripura 

(Abhishek Singh, IAS) 

Secretary 
Urban Development Department, 

Government of Tripura 

The Mission Director, SBM-U & SBM-G, for kind information and necessary action. 

The District Magistrate & Collectors, 8 District, for kind information and necessary action. 

The Municipal Commissioner, AMC, for kind information and necessary action. 

The Member Secretary, TSPCB, for kind information and necessary action. 

The Chief Executive Officer, 13 Municipal Councils, for kind information and necessary action. 

The Executive Officer, 6 Nagar Panchayats, for kind information and necessary action. 

The Member Secretary (DSBMMC), 8 Districts, for kind information and necessary action. 

All BDOs, 58 Blocks, for kind information and necessary action. 

Page 3 of 3 
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following relevant Rules and Guidelines as amended from time to time. 
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PDMC-URBAN,TUDA, AGARTALA, 14-09-2023
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RESERVOIR
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MAJOR ROAD

NATIONAL HIGHWAY

TRANSPORT NETWORK
RAILWAY LINE

STATE HIGHWAY

%2 OPERATIONALIZE DC NAGAR
SOLID WASTE PLANT

LOCATION POINTS

NP- NATIONAL PARK,
WLS- WILDLIFE
SANCTUARY POINT

!

RAILWAY STATIONÛ

TERTIARY WASTE
TREATEMENT PLANT"/

! ! ! ! INTERNATIONAL BOUNDARY

! ! ! ! DISTRICT BOUNDARY

BOUNDARY

STATE BOUNDARY

MUNICIPALITY AREA
PLANNING BOUNDARY
TERTIARY WASTE
TREATEMENT PLANT 20 KM 
BUFFER

"/

SOLID WASTE GENERATION 
PER DAY (IN TPD)

0.00 - 0.25 (24)!5
0.26 - 0.50 (20)!5
0.51 - 0.75 (9)!5
> 0.75 (5)!5

MAP OF SOLID WASTE PROCESSING FACILITIES/MRF
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TUDA-PDMC, AGARTALA, 02-08-2023
STP - Sewage Treatment Plant, FSTP- Faecal sludge treatment plant

! ! ! ! INTERNATIONAL BOUNDARY

! ! ! ! DISTRICT BOUNDARY

MAJOR ROAD
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RIVER/ STREAM
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TRANSPORT NETWORK
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LOCATION POINTS
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RAILWAY STATIONÛ
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!

PLANNING BOUNDARY

#* OPERATIONAL STP
") TEMPORARY FSTP

PROPOSED STP
CO-TREATMENT LOCATION!.
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GOVERNMENT OF TRIPURA
PUBLIC WORKS DEPARTMENT

No. F. 6 ( 1 2 e) -PwD (E) I 2022 I s306 -45 6 Dated, Agartala, the 8'hJuly, 2022.

NOTIFICATION

The Governor of Tripura is pleased to notify "Policy for use of Waste Plastic in

construction &. periodical renewal of bituminous road" with detailed procedure for

implementation within 50 km periphery of Agartala City.

The Policy for use of waste plastic in construction & Periodical renewal of bituminous

road with details standard procedure will remain in operation until further order of the State

Government. The State Government shall have full power to amend / modify this policy.

The policy is available in the home page of PWD website with the link

https : //pwd.tripu ra. gov. in/images/circu Iarl5306-456. pdf.

Deputy Secretary, PWD

Copy to forward to:

1. PPS to the Chief Secretary, Government of Tripura.

2. PS to Principal Secretaries/Secretaries of all Department, Government of Tripura.

3. All Chief Engineers, P WD(R&B)iD WS/WR/B ui ldings/PMc SYA{H, Agartala.

a. Chief Engineer, Tripura Jal Board/ U.D Department.

5. All Head of the Departments.

6. All Superintending Engineers, PWD(R&By DWS /WR /Buildings/ PMGSYA{H.

7. All Executive Engineers, PWD(R&By DWS /WR /Buildings/ PMGSYAIH.

8. ITCC, PWD.

Copy also to:

The Superintendent, Tripura Government Press, Agartala with request ,o @th 
in the next

issue of Tripura Gazette. [', ,

H@WLV
Deputy Secretary, PWD

Annexure-23
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POLICY FOR USE OF

WASTE PLASTIC

IN

CONSTRUCTION &

PERIODICALRENEWAL OF

BITUMINOS ROAD

PUBLIC WORKS DEPARTMENT (R&B)

GOVT. OF TRIPURA, AGARTALA

pwd.tripura.gov.in
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1. INTRODUCTION

Tripura generates 3,00,000 kilograms or 300 tons garbage every year. Plastic

Waste in different forms is found to be almost 9% to 12o/o in municipat solid

waste, which is toxic in nature. Non-biodegradability of plastic in the

environment has created numerous challenges for both urban and rural lndia.

Common problems are choking of drains, stagnation of water, release of toxic

gases upon open incineration.

One of the solutions proposed and demonstrated was by Professor Vasudevan

in utilising waste environmental plastic in road construction.The technical

objectives include understanding the scientific background and process,

assessing relevant guidelines and rules of the lndian Road Congress, use of

alternative materials, assessing the integration of technological and engineering

decision of use, road construction into the policy framework and execution.

Bitumen plays an important role in binding the aggregate together by coating

over the aggregate thereby imparting strength to the road. However, due to
poor resistance towards water and high costs involved, there is a demand for

high quality bitumen at low costs. This can be accomplished by modifying the

rheological properties of bitumen by using additives such as plastic or rubber.

2. NEW APPROACH

ln December, 2013, lndian Road Congress (tRC) released the code, IRC: SP:

98. 2013, for application of the 'plastic road technology'. The code provides the

standard for the use of waste plastics in construction of roads. A separate cost

head needs to be created to allow engineers to get shredded waste plastics and

get it mixed with bitumen through the schedule of rates.

As per a general estimation, to lay one km of plastic road 3.75 m wide, 9 tonnes

of bitumen and 1 tonne of waste plastic are required for coating whereas a

normal road requires, 10 tonnes bitumen for each kitometre so a plastic road

saves 1 tonne bitumen for every kilometre laid. There will be an approximate

saving of 150,000 to t60,000 per kilometre. ln addition, the environment will

remain free from toxic side effect of plastic waste. One tonne of plastic waste is
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equivalent to 10 lakhs carry bags.

Urban toca! bodies coltect waste ptastics from everywhere, dump yard, waste

tand and segregate during the waste collection. Vendors need to be identified

by the tocat bodies for shredding waste plastics of the size less than 2.36 mm

and the waste ptastic with size more than this size should be used for recycling.

The road contractor workers add the segregated plastics into the heated

aggregate and then the motten ptastic gets coated around the metal. Then, it

gets transferred to Bitumen mixer unit; there bitumen is coated over the plastic

pre-coated metat. There is mechanism to monitor addition of plastic is done by

Road Contractor, this is done by a tower level staff for each and every road

during construction of the road

3. SALIENT FEATURES OF PLASTIC WASTE MANAGEMENT

RULES,2016:

(1) The plastic waste management by the urban local bodies in their respective

jurisdiction shall be as under:

be channelized to registered

shall conform to the lndian

for Recycling of Plastics, 8s

(b) local bodies shall encourage the use of plastic waste (preferably the plastic

waste which cannot be further recycled) for road construction as per lndian

Road Congress guidelines or energy recovery or waste to oil etc. The standards

and pollution control norms specified by the prescribed authority for these

technologies shall be complied with.

(c) Thermo set plastic waste shall be processed and disposed off as per the

guidelines issued from time to time by the Central Pollution Control Board.

The inert from recycling or processing facilities of ptastic waste shall be

disposed of in comptiance with the Sotid Waste Management Rules, 2000 or as

amended from time to time.

(a) plastic waste, which can be recycled, shall

plastic waste recycler and recycling of plastic

standard: ls 14534:1998 titled as Guidelines

amended from time to time.
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3.1 RESPONSIBILITY OF LOCAL BODY

(1) Every local body shall be responsible for development and setting up of

infrastructure for segregation, cotlection, storage, transportation, processing and

disposa! of the plastic waste either on its own or by engaging agencies or

producers.

(2) The locat body shall be responsible for setting up, operationalisation and co-

ordination of the waste management system and for performing the associated

functions, namely:

(a) Ensuring segregation, collection, storage, transportation, processing and

disposal of plastic waste.

(b) ensuring that no damage is caused to the environment during this process.

(c) ensuring channelization of recyclable plastic waste fraction to recyclers.

(d) ensuring processing and disposal on non-recyclable fraction of plastic waste

in accordance with the guidelines issued by the Central Pollution Control Board.

(e) creating awareness among all stakeholders about their responsibilities.

(f) engaging civil societies or groups working with waste pickers; and

(g) ensuring that open burning of plastic waste does not take place.

(3) The local body for setting up of system for plastic waste management shall

seek assistance of producers and such system shall be set up within one year

from the date of final publication of these rules in the Official Gazaette of lndia.

-The local body to frame bye-laws incorporating the provisions of these rules.
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3.1.t cottecrloru, segILegEION.STOMGE AND SALE OF

Collection of solid waste in all ULBs from the door steps of households/shops/

marketplaces/restaurants/commercial estabtishments/ organisations/institutions "

etc. is being done by engaging trained women sHGs. These SHGS will collect

plastic waste from the above ptaces from their doorstep twice a week.

Accordingly, all the above places will be sensitized beforehand to store plastic 
.

waste separately. ln case the plastic waste is not stored separately by

household women SHG members will segregate the same at the point of

collection at doorsteps to demonstrate the segregation process to the owners'

sHGs will inform households and other places mentioned above that separate

collection of plastic waste will be done twice a week and collection charge as

fixed by ULBS for household and other places will be collected at month end'

separate collection charges shall apply for household and other categories eg'

shops/ marketplaces/ restaurants/ commercial establishments/ organisations/

institutions etc.

The collected plastic waste will be stored separately in their tricycles and after

completion of their door to door cottection activity they will carry it to the

secondary centres for further segregation'

After bringing the plastic waste to the secondary centre women sHG members

will further sggregate the same into various categories for example (High

Density porythene (HpDE), Low Density potythene (LpDE), single Use

prastic(sup) carry bag. other sup, pet botfles, jars, containers etc.

The segregated plastic waste wift be washed and cleaned to ensure removal of

dirt and stored separately as per category. This will be done at secondary

centre by sHG members. Upon g0-go% filling up of storage capacity of any

segregated category of ptastic waste or fiiling up of secondary segregation

centres storage space the sHGs informs the supervisor/UlB representativeS to

inform recyclers for sale. upon arrival of the recyclers each category of

segregated plastic waste shall be weighed separately and the agreed upon..

price for the same wiil be paid by the recyclers. A record of item wise sale of

recycrabres arong with quantity is recorded. The amount which will be earned
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from the sale of the plastic waste will in turn O" Oi.tributed to the women SHG

as per their collection record for additional income and welfare of women

' 
SHGS. The recyclers who cotlects the segregated plastic waste of various

categories from the secondary centres will in turn further process the plastic

waste as per category to produce plastic chips, plastic granules or bail plastic

waste etc. They may further send the same as raw materials to other industries

or recycte as Per market demand.

3.2 RESpO :

(1) Every gram panchayat either on its own or by engaging an agency shall set

up, operationalise and co-ordinate for waste management in the rural area

under their control and for performing the associated functions, namely.

(a) ensuring segregation, cotlection, storage, transportation, plastic waste and

channelization of recyclable plastic waste fraction to recyclers having valid

registration; ensuring that no damage is caused to the environment during this

process.

(b) creating awareness among all stakeholders about their responsibilities; and

ensuring that open burning of plastic waste does not take ptace.

3.2.1 UI/ASTE COLLECTTON MANAGAEMENT lN RURAL AREAS

The Government of lndia, in February, 2O2O approved the phase-ll of Swachh

Bharat Mission (Grameen) to focus on the sustainability of ODF status and

Solid & Liquid Waste Management (SLWM) in rural areas. The phase-ll of

SBM(G) will continue upto 2024-25 to generate employment and provide

impetus to the rurat economy through construction of household toilets and

community sanitary complex as well as infrastructure for Solid & Liquid Waste

Management (SLWM) such as compost pits, soak pits, waste stabilization

ponds, Ptastic Management Units materia! recovery facilities etc.

. 
, As per guidelines of SBM(G) Phase-ll, elements of Plastic Waste Management

Plan in Rural Area is as follows:

. Door to door collection of all plastic from households, commercial areas,

markets etc.
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Transportation to the village levpl shed, where segregation takes place.

After segregation, plastics that have value like plastic bottles, broken plastics

buckets etc. can be sold to recyclers.

Batance segregated plastic from village shed shall be sent to Material Recovery

Facitity or Ptastic Management Unit at BlocUDistrict Level

Shredded plastic can be used for road construction or fuel for Cement

lnd ustries.

4. MORTH GUIDELINES TO ENCOURAGE THE USE OF PLASTIC

WASTE IN THE HOT MIX BITUMINOUS WEARING GOAT

Ministry of Road Transport & Highways vide circular no. RW-NH-

33044t241201s-S&R (R) d1,09.11.2015 (copy enclosed) had issued guidelines

to encourage the use of plastic waste in the hot mix bituminous wearing coat as

under:

Bituminous mix with waste plastic shall be the default mode for periodic renewal

with hot mixes within 50 kms periphery of urban area having population more

than 5 lakhs. Any retaxation on ground of non-availability of waste plastic, cost

etc. shall involve approval of the Ministry.

All the agencies responsible for preparation of project reports / estimates for the

National HighWays and Centrally sponsored works are expected to analyse and

clearty bring out reasons of inctusion or otherwise of provision of use of waste

plastic in wearing coats in the proposa!.

a)

b)
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ROAD GONGRESS GUIDELINES (IRSC SP 98:2013

Safe disposal of waste plastic is a serious environmental problem. Being a non-

biodegradable materiat it does not decay over time and even if dumped in

landfilts, finds its way back in the environment through air and water erosion,

can .choke the drains and drainage channels, can be eaten by unsuspecting

grazing animats causing them ittness and death, can contaminate the

construction fill, etc. The best way of disposal of waste plasticis its recycling to

the maximum extent and many devetoped countries have recycled waste

plastics to manufacture various products, including some used in heavy

construction, e. g. railway sleepers.

Studies have revealed that waste plastics have great potential for use in

bituminous construction as its addition in smat! doses, about 5-1Oo/o, by weight

of bitumen helps in substantially improving the Marshall stability, strength, fatigue

life and other desirabte properties of bituminous mix, leading to improved longevity

and pavement performance. The use of waste plastic thus contributes to

construction of green roads.

Depending on their physical properties, they may be classified as thermoplastic and

thermosetting materials. Thermoplastic materials can be formed into desired

shapes under heat and pressure and become solids on cooling. On subjected to

the same conditions of heatand pressure, they can be remolded. Thermosetting

materiats which once shaped cannot be softened/remolded by the application of

heat. The examptes of some typical Thermoplastic and Thermosetting materials

are tabutated in Table 1. Thermosetting materials are not used in pavement

construction.

Table 1 Typical Thermoplastic and Thermosetting Resins

Thermoplastic Thermosetting

Polyethylene Teryphthalate (PET) Bakelite

Polypropylene (PP) Epoxy

Poly Vinyl Acetate (PVA) Melamine

Poly Vinyl Chlorlde (PVC) ( Polyester

Polystyrene (PS) Urea - Formaldehyde
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Low Density PolYethYlene (LDPE) AIkyd

High Density PolYethYlene (HDPE)

plastics can also be classified according to their chemical sources. According to

sources of plastic, there are six generat groups: Cetlulose Plastics, Synthetic Resin

plastics, protein Ptastics, Natural Resins, Elastomers and Fibers. Table 2 gives

the source of waste ptastic generation. Only plastic clnforming to Low Density

potyethytene (LDPE), High Density Polyethytene (HDPE), PET and

Polyurethane shall only be used in pavement construction.

Table 2 Waste Plastic & its Source

There are two processes namery dry process and wet process for manufacturing

bituminous mixes using waste plastic. ln the dry process, processed waste plastic is

added after shredding in hot aggregates where as in the wet process, processed waste

ptastic in theform of powder is added in the hot bitumen'

I
"1,,',.

OriginWaste Plastic

Carry bags, sacks, milk pouches, bin lining,

cosmeticand detergent bottles.
Low Density PolYethYlene (LDPE)

Carry bags, bottle caps, house hold articles etc.
High Density PolYethYlene (HDPE)

Drinking water bottles etc.Polyethylene TeryPhthalate (PET)

Bottle caps and closures, wrappers of

detergent, biscuit, wafer packets, microwave trays

for readymade meal etc.,

Polypropylene (PP)

Yoghurt pots, clear egg packs, bottle caps'

Foamed Potystyrene: food trays, egg boxes,

disposable cups,protective packaging etc'

Polystyrene (PS)

Mineral water bottles, credit cards, toys, pipes

and gutters; electrical fittings, furniture, folders

and pens, medical disPosables; etc.

Polyvinyl Chloride (PVC)
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5.1 SCOPE

These guidetines deal with the specifications and use of waste plastic in wearing

course using dry process, their advantages, application, manufacturing,

,transportation, storages, and quatity testing requirements.

5.2 ADVANTAGES AND LIMITATION OF USING WASTE PLASTIC

AS MODIFIER AND BINDER

Laboratory as wett as field performance studies/investigations carried out in

lndia (Appendix-1) identifies following advantages in using waste plastic in bituminous

mixes.

Higher resistance to deformation.

Higher resistance to water induced damages.

lncreased durability and improved fatigue life.

lmproved stability and strength.

Disposal of waste plastic and thereby environment friendly.

However, following need to be ensured in order to achieve the advantages of

these specifications;

. The material shall consist of only low density polyethylene (LDPE) or high

density polyethylene (HDPE), PU (available in limited quantity as waste) and

PET.

Black coloured plastic waste is a result of repeated recycling and should not be

. used.

. PVC shall not be used since they release lethal tevels of dioxines.

. The Thermo Gravimetric Analysis (TGA) of thermoplastics' has revealed gas

evolution and thermat degradation may occur beyond 180'C. Thus misuseor

wrong implementation of this technotogy may result in retease of harmful gases,

premature degradation, if the temperatures are not maintained during

construction.

1241



p
tr,'

5'l

it)

lr*,
fl.''

&tr
k;
fir.
8{

Hi

i
iv

5'3@

i) Bitumen

. The bitumen for bituminous mixes for wearing course with waste plastic shall

comply with the lndian standard specifications for viscosity graded paving

bitumen lS 73. Guidelines for selection for grade of viscosity graded paving

bitumen shall be in accordance with the IRC:1 11-2009 '"

ii) Aggregates

The aggregates shall comply to IRC: 111-2009, for dense graded mixes and

IRC: 14-2004, IRC:Sp.7g-2008 and lRc:110-2005 for open graded mixes

respectivelY.

ii) Filler

The filler for dense graded mixes shall comply with IRC: 111-2009.

iv) Waste Plastic

. The waste plastic shalt conform to the size passing 2.36 mm sieve and

retained on 600 micron sieve'

. Dust and other impurities shall not be more than 1 percent. The process

is indicated in Append ix-2. An easy method to determine the quantity of

impurity is to determine the ash content at 600'c.

. To ascertain the ability of plastic to mix with the binder, the melt-flow value

shall be tested as per ASTM D 1236-2010, for which the range shall be

asfollows:

For LDPE: 0. 14-58 gm/10 min

For HDPE: 0.02-9'0 gm/10 min

10
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5.4 DESIGN OF MIX

Thg.requirements for waste plastic modified design and open graded mixes are as

follows:

5.4.1 Dense Graded Mixes

The properties for dense graded mixes are indicated in Table 3.

Table 3 Requirements for Waste Plastic Modified Dense GradedBituminous Pavement

Layers

5.4.2 Open Graded Mixes

Waste Plastic @ 6 to I percent of the weight of the bitumen can be used for Open-Grade

Premix Surfacing and Mix Seal surfacing mix. Quantity of bitumen can be reduced

correspondingly.

Minimum stability (kN at 60"C)

Minimum flow (mm)

Maximum flow (mm)

Marshall Quotient (kN/mm)

Compaction level (Number of

blows)

Per cent air voids

12.0

2

4

2.5-5

75 blows on each of the two faces of

the specimen

3-5
Retained Stabi I ity (o/o) 98

ITS (min) MPa 0.9

VMA 16

VFB 65-75

Quantity of Waste Plastic o/o by

weight of bitumen

6 to 8 depending on low rainfall or high

rainfall areas

11
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5.5 MANUFACTURING OF BITUMINOUS MlX USING WASTE PLASTIC

The scope of the present guidelines is restricted to dry process only for the

, followingreasons;

. ptastic is coated over stones - improving surface property of aggregates.

o eoating is easy & temperature required is same as road laying temp.

o [.fse waste should be 6-8 percent by weight of bitumen depending on

thectimatic conditions of high and Iow rainfall areas.

. Flexible fitms of all types of plastics can be used.

o poubles the binding property of aggregates.

. No new equipment is required.

. Bitumen bonding is stronger than normal.

. The coated aggregates show increased Stability of the mixes.

o getter performance after construction based on the experience gained

formediurn level citY traffic.

. No evolution of any toxic gases as maximum temperature is 180'C.

5.5.1 Dry Process

ln order to ensure that the quality of the finished waste plastic product is

consistent the fottowing process (Appendix-1) must be adhered to before

considering its use in bituminous construction:

a) Collection of waste Plastic

b) Cleaning and shredding of waste plastic

c) Shredding Machine

d) Mixing of shredded waste plastic, aggregate and bitumen in central

mixing Plant.

12
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5.6 CONSTRUCTION

Construction operation shall be in accordance with the IRC:111-2009, IRC:14-2004,

IRC:1 10-2005 and lRc:sP:78-2008 for dense graded and open graded mixes

rpspectively.

5.7 CONTROLS

Controts shall be in accordance with the tRC:111-2009, tRC: 14-2004 and IRC:110-2005

and lRc:sp:7g-2oog for dense graded and open graded mixes respectively.

Besides, ptastic shall be tested for impurity and melt flow value. Three sample be tested

for each day work or when there is change in the source of plastic.

13
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ApPendix-l (Refer Clause 3)

Gase studies in lndia

.lnTamilNadu,lengthofroadsaround10oominVariouSstretcheSwere

constructed using waste prastic as an additive in bituminous mix under

the scheme.l0oo km prastic Road", and found that, the performance of

alltheroadstretchesaresatisfactory.

. The performance of the road stretches constructed using waste plastic

in Bangarore (Karnataka) are arso found to be satisfactory' More than

20OO kmhave been laid so far'

. rn Derhi a number of test sections about 50 km were laid and most of

them are Performing well'

14
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Appen dix-2 (Refer Clause 4.4)

Processing details: -

i) collection of waste Plastic

ii) cleaning and shredding of waste plastic

iii) mixing of shredded waste plastic, aggregate and bitumen in central mixing

plant

iv) laying of bituminous mix

a) Gollection of waste Plastic:

Waste plastic is coltected from roads, garbage trucks, dumpsites or compost

plants, or from school cotlection programmes, or by purchase from rag-

pickers or waste-buYers

Fig. 1 Collection of Waste Plastic

15
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b)Cleaning and shredding of waste plastic:

Waste plastic litter in the form of thin-film carry-bags, use-and-throw

cups,PET botttes, etc. these are sorted, de-dusted, washed if necessary.

Fig.2 Cleaning Process

c) Shredding machine

Ptastic waste which is cleaned is cut into a size between

and 600 microns and of maximum size 2.36 mm length and

width usinga shredding machine.

Fig. 3 Shredding Machine

2.36 mm

2.00 mm

16
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d) Mixing of shredded waste plastic, aggregate and

Bitumen in Gentral Mixing Plant:

The aggregate mix is heated to 140-17s"c in central mixing plant. The

requisite percentage of waste plastic to the weight of bitumen is injected

with a pipe under compressed air in the drum of a drum mix plant

through a pipe at2t3length of the drum or through an opening over the

pug mill in the case of a batch mix plant. The waste plastic initially coats

the heated aggregates. rn the next stage bitumen is added to the

aggregates, the temperature of the binder shall conform to the

temperature depending on the grade of binder and the type of mix. The

plastics waste coated aggregate is mixed with hot bitumen for 15 secs

and the resutting mix transported for road construction.

Central mixing ptant hetps to have better control of temperature and

better mixing of this material thus helping to have a uniform coating and

heated bitumen is also sPraYed.

Fig.4 Central Mixing Plant

e) Laying of bituminous mix:

The road laying temperature is between 1 1O'C to 120'C for waste plastic

bituminous mix. The roller used can be of any specified capacity.

17
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680 meter road from Budhjung School to Women College road was constructed 
utilizing the plastic waste. 
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REPORT 

OF ORIENTATION PROGRAMME ON 

1) Solid and Liquid Waste Management In Rural and Urban Areas on 28th 

July, 2023 

2) Waste Management In Rural and Urban Areas and Preparation of 

District Environment Plan on 31st July, 2023 

 

Organized by – State Institute of Public Administration and Rural Development with 

technical   support from Tripura State Pollution Control Board. 

 

Background:  

 

The Hon’ble National Green Tribunal , Principle Bench, New Delhi has passed an Order 

dated 13.04.2023 of in O.A No.606 of 2018 dealing with the subject of compliance of Municipal 

Solid Waste Management Rules,2016 and Sewage Management of the State. In this Judgment, the 

Hon’ble National Green Tribunal has directed “Chief Secretary may immediately set up orientation 

programme on regular basis at appropriate institutional level to deal with environmental issues at 

district level”.   

Moreover, in the 22nd and 23rd State Level Committee meeting during 15th May, 20223 

and 6th July, 2023 held under the Chairmanship of the Chief Secretary, Tripura, it was decided 

that the SIPARD shall organize such orientation programmes related to environmental issues. 

Accordingly two nos. of online orientation programme are planned to be conducted by SIPARD 

on 28th July, 2023 and 31st July, 2023 for the officers of the line departments and for the Officers 

of the District Administrations of the state. Departments were informed regarding these 

programmes and its importance and participants was invited from all these concerned 

departments for attending these orientation programmes.  
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Orientation Programmes: 

In compliance with the direction of the Hon’ble National Green tribunal and pursuance of 

the decision of the State Level Committee meeting, the State Institute of Public Administration 

and Rural Development (SIPARD) organized two orientation courses in online mode involving all 

DMs, SDMs, UD Department, PWD(DWS), all ULBs, all RD Blocks. The officers of the other line 

Departments like PWD(DWS), Health Department, NHM, Urban Development Departments also 

participated in the course. Resource Persons from Tripura State Pollution Control Board, 

PWD(DWS) Department and Urban Development Department imparted online sessions in these 

programmes. The content of the programmmes are as follows. 

 

1. Overview of NGT Directions 

2. Solid Waste Management in Rural Areas 

3. Liquid Waste Management 

4. Bio-Medical Waste Management 

5. E-Waste Management 

6. Preparation and implementation of District Environment Plan 

7. Status of Solid & Liquid Waste Management in the Urban & Rural areas 

 

Resource Persons from Tripura State Pollution Control Board, PWD(DWS) Department, 

Urban Development Department imparted sessions during these orientation programmes. The 

sessions were conducted in an interactive manner and through PowerPoint presentations. The 

list of the resource persons is given below.  

 

1. Dr. Bishu Karmakar, Member Secretary, TSPCB 

2. Er Manas Mukherjee, Executive Engineer & Divisional Head (Waste Management Division), 

TSPCB 

3. Er. Rajib Majumber, Director, WSSO, PWD(DWS) Department, Govt. of Tripura 

4. Sri Dipak Rudra Pal, Jr Scientist & Nodal Officer (Law), TSPCB 

5. Sri Supayan Santra, Urban Development Department, Govt. of Tripura 

6. Sri Manojit Debnath, Consultant, WSSO, WSSO, PWD(DWS) Department, Govt. of Tripura 
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Some of the glimpages of these orientation Programme. 

28th July, 2023 
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Some of the glimpages of these orientation Programme. 

31st July, 2023 
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STATE III|STITUTE tlF PUBI.IC ADMIIUISTHATI{Iil

AND HUHAT DEUTI.{}PMENT {SIPARD}
Address : Arundhatinagar, S.D. Mission

Camper Bazar, Agartala, Tripura, Pin - 799003

STPARD/TRG-Wr N G/ ;.2[ 22) / 2022 Dared 21,/7 /2023

To,
The District Magistrate &Collector,
North/Unakoti/Dhalai/ Khowai/West / Sepahiiala/ Gomati / South District,
Kailashahar/ Dharm anagar / Ambassa/Kh owai / Agartala / Bishram gunj /
Udaipur / Belonia
G,overnment of Tripura,

Sub : Online sessions rn Solid and liquid Waste Management in Rural and Urban areas'
and 'District Environlrer t PIan' on31/7 /2023 from 15:0O - 16:30 hrs.

Sir,

I am directed t 
' 
r irrform you that as per the direction of Hon'ble National Green

Tribunal [NGT)'s ordt,r vrde OA. No, 606/ 2018 dated L3.04.2023,the State Institute of

Public Administration ,rnt1 Rural Development [SIPARD) along with technical support

of Tripura State Pollr,tic,n Control Board will conduct online sessions on'Solid and

liquid Waste managenrerrt in Rural and Urban areas' and 'District Environment Plan'

on 31,/7/2023 from l5:l)O - 16:30 hrs. This programme will be organized for all

District Magistrate & Cr,l]ectors [or Representatives from District Administrations

involved in waste ma:ragement), Officers from Urban Development Department and

PWD[DWS) Department.

The online platform for the programme is https://meet.google.com/hpu-vaim-mbh'

Yours faithfully,

(Dr

Head, Research Wing,
SIPARD

Copy to:

1. PS to Chief Secretary Tnpura for kind information of the Chief Secretary

2. PPS to the Principal Sr:cretary, ST&E, Government of Tripura for kind informationof the

Principal Secretary

3. PS to Director, SIPAHT) for kind information of Director, SIPARD

4. The Member Secretar v, I'SPCB for kind information

tu l )--
tu,1in(,,,z\

L.

Tet.: (0381] n7 4A4B I 23 13'5 / 237 2667,/ (O) Fax: (0381) 2314A48, e-mail: sipardtri@rediffmail.com
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Progress as on DateAction Points as
per NGT order

83/9

/
g 1O4O / ?O?3/TSPC-Boa rd

No. F. 1 3 (2 3 ) fiSPCB (NGT/505/ Pt-ll /

Minutes of 27th meeting of state Level committee held under the

Chairmanship of Chief Secretary, Tripura on 09/1-1-/2023 at 4:00 PM in

Conference Hall-Z of the Civil Secretariat to review the progress of

implementation regarding the Directions dated L3/0412o23 of the Hon'ble

NGT in OA No. 6O6 of 2OlB in the matter of compliance of Solid Waste

Management Rule s, 2O16 and other environment related issues of ttle
State.

The 27th meeting of the State Level Committee was held under the Chairmanship of Chief

Secretary, Tripura on09/1,7/2023 at4.00 PM in the Conference Hall-Z of the Civil Secretariat

to review the progress of implementation regarding the Directions dated 13.04'2023 of

Hon,ble National Green Tribunal in o.A. No.606/2018 in the matter of Compliance of Solid

Waste Management Rules, 2016 and other environment related issues of Statc.

The Iist of officers attended the VC meeting is mentioned at Annexure-I. The District

Magistrare and Collectors of B feight) Districts, DFOs of all B [Eight) Districts, Sub-Divisional

Ma[istrates, BDOs of all RD Blocks and Cornmissioners/CEOs/EOs of all Urban Local Bodies

participated in the meeting through Video Conferencing'

At the outset, the Principal Secretary, Department of Science, Technology & Environment'

Govt. of Tripura initiated the discussion and rnentioned the background of the meeting' The

Director, urban Development Department has elaborated the various actions taken to

mitigate the gaps in solid waste management and sewage management in the urban as well as

.r.rL."", through PPT. The Mernber Secretary, Tripura State Pollution Control Board has

also briefed the status of Bio Medical Waste Management, Plastic Waste Management and

other environmental issues.

The decisions taken in respect of each of the issues are as follows:

Responsible
Department/
Organization

Issue : Solid Waste Management & Sewage Management
Ref : NGT Orders dated 13.04.2023 in O.A. No : 606/2018

UDD/PWD lrne Chief i Urban Area

considerinB the I t ,-,ot. TWTP will be completed
statutory timelines I by October, 2023 fTeliamura
to be sacrosanct as I t"tC). In addition, 2 nos. TWTP at
already directed I t"tetaghar and Amarpur will be
by this Tribunal I completed by November, 2023'

judgment I t no" TWTP will be- completed

of I Plants ITWTP) at Ut.B levcl has

Rules I already been made operational.

Further, B5 nos, Secondary
Centers scattered in 20 ULBs of

Dedrsion taken i, I

meeting of 27th State
Level Committee held on

09.Lt.2023

Necessary initiatives rnaY

be taken bY the'UDD for
setting up of the
remaining TWTPs for
Teliamura, Melagltar,
Amarpur and Panisagat

within the stipulaE6d tirne.
B MLD STP at Akhatrra
ICP, AMC is unrler
construction. UDD shall
take uecessarY initizrtivcts
to expedite tl-re works for-
completion the Pro jccts
within stipulated timcl i nc.

UDD shall take nccc.,s.,,,
initiatives to exectttc' !l'r'

1DWS)/RDp/ I Secretary, Tripura | > Solid Waste Management:
panchayet/ | -ry take further I Present MSW generation oI the

DMs/ULBs I remedial measures I state is 333.1 TPD. l3 nos'

ensure I Tertiary Waste Treatmentto
compliance
SWM

vide

[para-10].
Similarly,

dated z2.ti.zOrc | by oec"*ber,2023 (panisagar)'

__t-- the

v

sl
No

1.
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Action Points as
per NGT order

SI

No
Responsible

Department /
Organization

09.17.2t2'.t
proposed
treatment
oxidation pond (3'1.5 Ml,l)
STP at Kantakhal &
Kalapania Khal, B Ml.l)
STP at Kantakhal, 9.7 MlJ)
in-Situ nalla treatmen. irr

B small ULBs, 17.5 MLD
STP in 11 ULBs and
oxidation pond at
Bishalgarh & Kamalpur)
within stipulated timeli ne.

PWD (DWS)/ RDD/
Panchayet shall take
necessary initiatives to
ensure the compliance of
SWM Rules,2016 and also
for ensuring setting up of
necessary sewage
management systems in
rural areas of the State to
mitigate the gaps in Solid
as well as Liquid Waste
management in rural
areas within the
stipulated timeline.

oAll DMs shall monitor the
compliance of SWM Rules,
2016 and also fbr
ensuring setting up of
necessary sewage
management systems in
rural areas as well as
Urban areas in
coordination with the
concerned line
departments.

i

eI

timelines
ensuring setting
up of necessary
sewage
management
systems have to be
accepted as rigid
timelines in view
of judgment of the
Hon'ble Supreme
Court dated
22.02.20t7

the State are preselttly rnade
operationalisecl. Presently, SW
Processing Plant of capacity 250
TPD & 6 TPD is functional at
Agartala and Kamalpur
respectively.
F Sewage Management:
Total sewage generation in 20
ULBs is 82.4 MLD.

construction:
B MLD STP at Chandinamura
AMC already operational.
B MLD STP at Akhaura ICP, AMC
is under construction. Work
will be completed by
December,2023.
1 MLD In-Situ Nalla Treatment
at AMC area is completed and
functional.
Land identification and survey
completed in two ULBs
(Kamalpur & Bishalgalh) [or
setting up of oxidation pond.

. 31.5 MLD STP at Kantakhal &
Kalapania Khal of AMC - work
order has already been issued.
Soil testing and drawing
completed.

o $ MI-D STP is proposed
[Kantakhal & Kalapania Khal)
which are under tendering
stage.

o 9.7 MLD in-Situ nalla in B

small ULBs - work order
issued. Agency has started
survey works & physical
works will started which
ir"rcltrded in situ Nalla
treatment and oxidation pond.

. 17.5 MLD STP in 11 ULBs -
Total works has been divided
in 4 package. Technical
Evaluation is going on.

Total new proposed
{(31.5+B) AMC + (9.7+L7.5)
TUDA) = 66.7 MLD

- frogress ,. on Drtu

s('wlrll('
rrl;rtrl s /

I

_l
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Responsible
Department /
Organization

Rural Area:
. Biodegradable Waste: In

rural areas 192.50 TPD solid

waste is being generated, out
of which onlY 178.56 TPD are

treated with existing

communitY and individual
compost pit (55303 individual
compost Pit and 2003

communitY comPost Pit)' To

mitigate the gaP of 13.94 TPD,

a total of 23520 individual
compost Pits and 349

commuuitY compost Pits
proposed.

. Non Biodegradable Waste:

In Rural areas 71.20 TPD non

generated and existing

treatment facilitY is 35.72

[590 waste segregation sheds

at village level)' The gaP in
treatment of non-

biodegradable waste is 35'48

TPD and this will be mitigated
through ProPosed 586 waste

segregation sheds and

utilization of existing MRF

facility of adlacent ULBs'
. Sewage Management:
'Total gray water generation in

rural areas is 145.03 MLD'

Present treatment caPacitY is

95.86 MLD through7469 nos'
Individual Soak Pits, 3985 nos'

CommunitY Soak Pits and

351254 kitchen gardens. The

gap in treatment of graY water
of +g.tl MLD will be mitigated
through construction of
2O42OO nos. of Individual
Soak Pit and 10210 nos' of
CommunitY Soak Pits.

An amount of Rs. 282.58 Cr

has been ring-fenced bY state

Government.

Ring-fenced

amount [Rs. 282'5

crores + Rs. 100
crores for urban
solid and sewa

Finance/
UDD/PWD

(Dws)/RDD/
PanchaYet

'/lO23 
/TSPC-Board

No. F. I 3 ( 2 3 ) /TSPCB / NGT/ 506 / Pt-ll /

Action Points as Progress as on Date

per NGT order

Decision taken in
meeting of 27tt' State

Level Committee held on
09.11.2023

Department shall 1iii'
necessary [inatte i.,,

support for setting lrll ol

solid wasle 
--Prege-!s4'lg'oL

sl
No

1269
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No.F 1 3 (23 )/TSPCB/NGT/606/Pt-tt/

Fiogrutt as on Date o"Eii"" taken in
meeting of 27tl' State

level Committee held on

09.11.2023

UDD/U;,Bs

Action Points as
per NGT order

UDD/PwD Plrttrc *rtte and
The

tDws)/RDD/
PanchaYet/

Health
DePartment/

DMs/UtBs

construction &
demolition waste

processing PIants
be set uP ensurlllg
that bio-medical'
hazardous and E-

waste are not c()-

mingled and

treaied with solid

waste.

shall monitor the

functioning of 'Material
RecoverY Facilities/SWSC

and TertiarY Waste

Treatment Plants'
. The UDD shali take

necessarY initiativcs for

settinguPof C&DWaste
Proceising Plarlts in urban

al'eas
a

PWD

The ilDD and

DWSEhall organise

management sYstclrt to

the concerned dePar;ment

based on their ProPosal'

[tunt and sewage

m-anagement) be

set apart in terms
of statement of the

Chief SecretarY'

Tripura which has

been taken on

record and further
observations oI

the Tribunal and

such funds be kcPt

as "non-laPsable" ; Proper maintenance

and monitoring of the

functioning of comPost

oits already set uP in ULBs

,t',rtt U" done bY the UDD

& concerned ULBs' The

compost Produced shall be

utiliied following

standardized norms'
. The PWD [DWS)'

RDD and PanchaYat

1"p".,-"nt shall exPedite

th; setting uP of the

CommunitY CornPost

Pits/lndividual ComPost

Pits in rural areas to

Drocess the bio degradable

solid wastes and also to

take necessarY initiatives

to set uP required

CommunitY ComPost

Pits/lndividuai ComPost

Pits involving the

concerned DMs'

a LUrtrPvJL Y',

ULBs is ceitified and is being

so-ta- to.attY and is also made

available in fliPkart and amazon

in Urban areas'
o Most of the wet waste at

household level is being used

f. ?""aing of domestic cattle'

r*rff traditional comPost Pit'

ti,.t,.n garden etc'' which will

be rePorted in MIS'

. Adequate numbers of

CommunitY ComPost Pits and

individual- ComPost Pits has

n""r,r.g.ted to be constructed

i, 
-.u.rf" 

area' Work is under

progress.

,h,"P"tt Produced bY
CommunitY
compost Pits be

properlY
maintaiued,
ensuring that

conlpost Produced
is fullY utilized and

standardized
I designs be

executed at town

and village level

and Progress of

installation dulY

monitored.

UDD/PwD
(Dws)/RDD/
PanchaYet/
DMs/ULBs

fN-UngnN AREAS :

. MRF facilitY is alreadY

o Piastic and C&D waste

are isolated ProPeriY and it is

not mixea wiit-, soli4,"3{9 a:[91

onerationalizcd in AMC'

.' 85 SecondarY Waste

Ses.regation centers are

op""rrlionrlised in 20 ULBs'

. TertiarY Waste

'l'reatment Plants has also the

provision to further segregate

and store DrY Wastc'

'./

B6I9B

SI
No

ResPonsible
l)epartmerrt /
Organization

2
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/roru rrrrC- Boa rd
No. F. 1 3 (2 3 ) TTSPCB t NGT/ 605l Pt-ll /

- O"-.itio" t"f.un in
meeting of ZTL\ State

Level Committee held t

09.1r.2023

SI

No
Responsible

Department /
Organization

Action Points as I nrogress as on Date
per NGT order 

I

processing.
. Few ULBs namely
Teliamura, Udaipr-rr &
Mohanpur MCs are making
paver blocks using C & D waste.
. An action PIan under
SBM-U 2.O has been submitted
to MoHUA and is under active
persuasion for setting uP a C&D

processing plant at Agartala MC

under special assistance case.
o IN RURAL AREAS :

o 28 blocks can be covered
under convergence mode [MoU
has been signed) with existing
PWMU infrastructure in ULBs.

o For remaining blocks big
storage units with a bailer
machine for compressing of
bulk plastic will be built at
District level for storing plastic
waste which is segregated at
GP/VC level. The bailed Plastic
blocks will be transported to
nearest ULB in the District once

in two months.
. People are being
motivated to segregate
Biodegradable and Non-
Biodegradable waste at
household Ievel.

Sensitization programnl
in urban and rural area
regarding prope
segregatiotr of hou-iehol
wastes.
r All DMs shall als

take necessary initiative
to utilise the existin
Material Recover
Facilities at urban are;
for the adjacent rur
areas in coordination wil
concerned departments,
required.

5. UDD, ULBS Immediate efforts
be made for
ensuring
connectivity with
existing STPs and
proposed STPs

o An Action Plan to
increase the utilization capacity
of B MLD STP at chandinamura,
AMC to its optimal caPacitY has

been prepared by AMC.
r A DPR has been prePared
by UDD in 2OL7 amounting to
Rs. 47 Cr approx. with a
provision to connect 34.16 km
sewage line & 1590 nos. House
Hold Connection.
r State has already

considered the said sewerage

connectivity fund requirement
while ring-fencing funds.

UDD/ULBs shall ta

necessary initiatives
ensure the sewera

connectivity with t
existing as well
proposed STPs for th,

full capacity utili$ati
within stipulated timelir':

ol1 
l

I

-lmcI
Ieas 
I

per 
I

,old I

-7 laq

also
.ives
;ting
very
reas
'ural
witlr
ts, if

.ake

to
'age

the
AS

hci r
tion
irte'.

*

I

i

I

:
1

I
T

t
q

1
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. TSPCB shall

continue its monitoring of
compliance of SlPs on

monthlY basis.

. All ULBs shall take

necessary initiatives to
utilise the treated

wastewater as Per the

Action PIan for utilisation
of treated wastewater'

The isstres relatitlg
to comPliance of
STPs with
stanclarcls and

utilization of
treated sewage be

monitored and

looked into bY

centralised
mechanism at

State level. Instead
of high costed

STPs in small
population
towns/villages,
oxidation PQnds
and other low cost
options be

preferred
including modular
STPs. SimilarlY, in-
situ remediation
pro;ects be dulY

executed SIPARD shall orgatrise

similar orientation
programmes on Solid

Waste Manageme nt,

Sewage Management,

District Environment Plan

and other relevant
environmental issues at

District level involving all

DMs and Officials of Blocks

& ULBs on regular
intervals.

. StPenO has organised

orientation Programmes on

Solid Waste Management'

Sewage Management, District
Environment Plan and other

relevant environmental issues

involving all DMs and Officials

of Blocks & ULBs on

28.07 .2023 & 31.07 .2023.

Chief SecretarY

may imnrediatelY
set uP orientation
programn-le on

regular basis at

approPriate
institutional Ievel

to deal with
environmental
issues at district
level

SIPARD

:;l
No

No. F. 1 3 (2 3 ) /TSPCB /NGT/ 606 / Pt-ll /

Progress as on Date -De;isiona[an 
in* -

meeting of.ZTrh State
Level Committee held on

6.

Responsible
Department /
Organization

I a,arr*
AMC, TSPCB

Action Points as

per NGT order

. TSPCB is mortitoring the

compliance of STPs on monthlY

basis
. AII ULBs are using

treated water for the PurPose of

sprinkling water along dust

prone roads/ construction sites

and for watering road side

gardens/ lawns, statues and

pavements.

09.rL.zo23

MonthlY review meetings

at the State as ,well as

District ievel Jhall be

convened to check the

status of SWM and Sewage

management along t'n'ith

other
issues.

environmental

DSTE/DMs/
TSPCB/UDD/
PwD(Dws)/

RDD/
PanchaYet

State
Monitoring
Mechanism
up under
SecretarY
District
Monitoring
Mechanism under
District Magistrate
lor monthlY
review startiug
from lst Ma

o Regular Review Meetings are

being helrl at State as well as

District Level.be set
Chief

and
Ievel

88/9'l1272
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89i9

Decision taken in 
i

meeting of27th State

Level Committee held ott

og.LL.zoZ3 -- i

.----'--- 

---.--. ----.---.---._-For"rt 

D"prrt*"nt *av 
1

takc nccessary stcPs in 
i

this regard.

Responsible A.iio" Pointt rt Progress as on Date

Department /
Organization

per NGT order

PresentlY, 13 nos Plastic
waste recYcling units are

operational in the State'

o The six monthly Progress
reports has been filed

before the Hon'ble NGl'

on 09.71.2023.

AU .on.".ned shall take

necessarY initiatives f or

effective Enforcement of

the ban imPosed on thc'

use of Identified !ingle
Use Plastic ltems >ln thc

State.

o UDD shall take
initiatives
strengthet-riug

i()i

the Plasiir
recYcl i rr Ji

ry

. Th_-. For"tt DePartment and

DSTE has taken initiatives for I

utilizing applicable policies for

carbon credit. The issue has

been taken uP in the Element

Project and Carbon Credit

assessment is among the main

objective of this Proiect' The

rria Project will be

implemented within 5 Years

ani extensive Plantation will
be done in first 3 Years of this

The State may

explore utilizing
applicable Policies
for carbon credit
by increasing its

forest cover,

utilizing treated
sewage.

Submission/Filling
of six monthlY
progress rePorts
on solid waste

management and

sewage
management in
urban & rural
areas of the State

in comPliance of
the order of
Hon'ble NGT dated

13.04.2023 in OA

No.606 of 2018.

PanchaYet DePartment have 
l

taken initiatives to mitigate the

gap in solid waste as wcll as

i.*rg" management in urban

and rural areas in comPliance of

Hon'ble NGT order dated

13.04.2023 in OA No' 606 of

2018. The concerned

Departments have alreadY

submitted the six monthlY

Action Taken RePort' Based on

the rePorts received from the

various dePartments' a

comprehensive rePort has been

I prepared and filed- trefore the

UDD, PWD(DWSJ, RDD,

ifon'Ut" NGT on 09'11'2023'

UDD/
PwD(Dws)/

RDD/
PanchaYet/

Forests/DSTE
/ TSPCB

has launched "Plastic Mukta

Tripura Abhiian" on

15.07.2023.
o DMs, SDMs & ULBs are

conducting raids and imPosing
penaltY on violators'

r Extensive awareness
activities involving ICA &

Education DePartment is being

carried out'

; Hon'ble Chief Minister

ban imPosed on
the use Identified
Single Use Plastic
Items

ilnforcement of

Plastic waste
Recycling
Infrastructure

UDD/I&c

Properybenqs!Zq!Lo-4

2023.

9. Forest

10

Issue : Plastic Waste Management as

. r\TcT nrrier rlated O6-12.2O19 in
ler
IA

Hlasllti YY dJLt rrrqrrqS!r'rv^r
tl n .t A-.7 l7 n17

Re

1( DMs/SPs/SD
Ms/

SDPOs/BDOs

11

Br
li

i
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1il

I\,lo

.:02 3 /TSPC-Board

ResPonsitrle Action Points as

Department /
Organization

per NGT order

polluted
stretches

meeting of 27Lt't State
Level Committee held on

O..i.i"n taken in

09.LL.2023

dated 29'tt.2ll9and orders

iver I actiorl PIan.
I

I

*

Fiogress as on Date

inf.rtiru.ture in the State'

wherever required'
rl & C DePartmenl shall

take initiatives to

t facilitate the

entrepreneurs for settit-tg

up of Plastic waste

recycling infrastructure In

ttl"-Putti. waste are being

done bY the all concerned

.f a C DePartment shall

provide
assistance
entrepreneurs for setting

up of manufacturing units

oi alternative items of

SUP.

o TRLM & TULM shall t'rke

necessary initiatives to

manufacture the

alternatives of the SUP

items through SHGs and

make it available in the

market.

. ftf *V aavt. were Published in

local newspapers inviting

willing entrePreneurs to

encourage to Produce
alternatives of SU P'

o A meeting was held

28.07.2023 with
stakeholder.

. Tripura lndustrial Investment

Scheme has been launched

wherein Provision for

incentives are there for

alternatives of SUP Producers'
. SHGs under TRLM are making

paPer Plates, cuPS, PotterY
trt"a uiensils, jute bags and

cloth bags'
o Selling Point of aiternatives of

SUP lt.nlt is fr'rnctional at

Saniog outle[ at PO

Chowmuhani, MBB AirPort' 2

nos Rural Mart at Nalchar RD

Block & Salema RD Block' BDO

Offices, DM Office of SePahijala

District.
r Training of making cloth bags/

jute bags are being conducted

through RUDSETII

DeveloPment,
Manufacture and

Promotion of

Alternatives of

Single Use Plastic

Items and

Promoting New

Innovative Ideas

& c /TRLM/

I nLf concerned shall

irnplernent the Action PIan

foi Rcstoration of

Identified Six Polluted
River strctches with

utmost PrioritY' SPecial

emphasis shall be given to

thd Model Brygl LI3gIAo Sewage ruratragcmetrt/

9i

the State.

necessary
to

on
all
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{

{Sr

No
Responsible

Department /
Organization

niti." Poirrtr ri
per NGT order

Progress as on Date Decision taken in
meeting of 27th State 

i

Level Committee held on 
]

0e.tL.2023 i

treatment initiative are being
centrally implemented bY

TUDA.
AMC/ASCL is taking initiative
for setting r"rp of waste water
treatment plants in AMC area.

14 DSrE[RRC)/
TSPCB

Monitoring of the
implementation of
Action Plan for
restoration of
Rivers by River
Rejuvenation
Committee IRRC)

. The RRC is monitoring the
implementation of the Action
Plan flor restoration of
identified river stretches with
special emphasis on Haora
River.

. The Haora River Front
Development Project is under
implementation.

. The RRC shall
monitor the
implementation of the
Action Plan for restoration
of identified rivet'
stretches with sPecial
emphasis on Haora River.
. The ASCL shall take
necessary steps flor

implementation of the
different projects related
to llowra River
rejuvenation with utmost
nrioritv.

15 UDD/Forests
/PwD (wR)/

I&C
/DMs/ULBs/
TSPCB/AMC/

ASCL

Submission of
Monthly Progress
Report showing
incremental
progress in
implementation of
the Action Plan.

o UDD, Forest and TSPCB

are submitting monthlY
Progress Report on regular
basis.
o Monthly Progress Report
is being submitted to NMCG

within copy to CPCB on regular
basis.
. In the 15th Central
Committee Meeting, it was
informed that the number of
polluted river stretches of the
state is now been reduced to L

from 6.

. All concerned shall
submit the monthlY
progress report witliirl
20th of every month
showing incremental
progress to the TSPCB.

o Monthly Progress
Report shall be subnritted
to NMCG with a coPY t0
CPCB within stiPulated
timeline by the TSPCB.

lssu
Scie
Ref
&11

Le : Bio Medical
rntific Disposal c

: NGT Orders de
,-Oa.ZOZL in O.A

Waste Managemen
rf Bio-Medical Waste
rted 22.O1.2O2O in C

,.No.72/2O2o. (APPI

t as per Bio Medical Waste Man
: arising out of COVID-19 Treatm
).A. No.71O-71'3 of 207-7 and NGI
lcatlon ls Dlsposed on 14.O1.!Q?

agement Rules, 2O16 and
ent/ Handling/ Diagnosis'
' Orders dated 21,.O4-2O21)

16 Health&
Family

Welfare/TSP
CBlNHM

Setting up of
proposed ETP/STP
at Hospitals and
operational status

of existing
ETP/STP

Installation of STPs/ETPs in the
Government hospitals is going
on. All District Hospitals and
IGM hospital has already been

covered, Another, 9 Sub-

divisional Hospitals has been
taken up for installation of
STP/ETP and Work Order has

already been issued oll
06.10.2023.

Installation ot S'I'PJ/E I l's
at all Governmcnt bcdded
hospitals shall be

completed at the earlicsf .

sj..
-/'

{
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No. F. 1 3 (2 3 )/TSPCB / NGT/606 / Pl-ll /

Progress as on Date
ResPonsible

Department /
Organization

Action Points as

per NGT order

; Regular trarning

shall be imParted to all

Health care workers and

concerned Officials

regarding imPlementatton
of BMW management

Rules. TSPCB shall Provide
technical assistance in this

regard.

Strt* of ittost of the Health Care
= 

Health & FamilY

Health&
FamilY

Welfare/
TSPCB

Authorisation for
Government
Health Care

Facilities under
BMW Rules, 2016

Facilities [HCFI has obtained

BMW Authorization' During

District Ievel trainings on

BMW, demonstration on

process of aPPIYing BMW

Authorization done to ensure

completion bY the remaining

HCFs.
. NHM has taken initiative that

without BMW Authorization
no KaYakalP Award will be

given to anY Hcalth FacilitY'
. i, it being followed uP for

BMW Authortzation bY the

remaining Health Facilities'

Welfare/TSPCB shall

ensure that all the Health

care Facilities in the State

shall obtain Authorization
under BMW Rules, 2016'

O,L

Oecision taken in

meeting ofZTttl State

Level Committee held on
09.1-1.2023

o ProPer monitor ing 
I

shall be done to check the

operational status of the

CBWTF at DC Nagar'

o Necessary

initiatives shall be taken

for introducing bar codrng

system for collection/
tiansportation of bio

medical wastes as Per

BMW ManagqrneqlB4gs'

PIP:2024'26.

fip*rt has been initiated to

set uP ETP in anoth-er--3-Sub:

divisional HosPital [SDHs) out

of remaining 6 SDHs in NHM

. Th. CBWTF at DC Nagar is

Department.

operational w'e'f' 1't

September ,2022 and Point of

coilection of BMW wastes bY

the CBWTF OPerator is from

all Public Health Facilities

fState HosPitals uP to PHCs)' 
.. A proPoral shall be develoPed

foi bar coading

imPlementation bY H&FW

Operational status

of Common Bio

Medical Treatment
FacilitY [CBWTF)

Health&
FamilY

Welfare/
TSPCB/NHM

.- Po. tn" FY: 2023-24'

November,2023'

District Ievel orientation
trainig of Khowai, West

Tripura, South TriPura'

Sepahiiala & North TriPura

completed. Remaining

districts shall take initiative
to organize orientation
training of health care

workers on BMW under

KayakalP initiative during

Training/worksho
ps for healthcare
workers on Bio-

Medical Waste

[BMw]
Management as

well COVID-19

issues

Health&
FamilY

Welfare/TSP
CBlNHM

t0

-

9,i 9.

t7
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sl-f- Responsible
Department /
Organization

Action Points as

per NGT orderNo

No. F. 1 3 (2 3 ) /rsPcB /NGT/606/ Pt-ll /

Progress as on Date

9:ti:)l

Decision taken in
meeting ofZTth State

Level Committee held on
09.ll.?o23

dated LO.O2-2O20 in OA No'

. All concerned

Departments shall take

necessarY initiatives f,or

effective imPIem etttati o tt

of the Action Plan for
controlling noise

pollution and submit the

ATR to TSPCB.

.All DMs, SPs, SDPOs and

other concerned Iine

departments shall ensul'e

that no banned firc'

crackers are being

stored, sell or being

burst. Regular

enforcement drives shall

be conducted sPecificallY

effective imPlenrentati otr

of the Action Plan tbr'

controlling air Pollution
and submit the ATR ttr
TSPCB.

. As the winter seasot-l i:: r':

the door step, all tht:
ULBs shall tal<e

necessary initiatives for
watering the roads oll

regular basis.

rAll the ULBs shall tr:'

necessarY initiatives Lii

cover the unPavgfl ;r':i'
side in the urban areas trl

reduce thq !-U$-P3r!tf.lS, -
.Th"- Ho*" (Police)

t

I
#
f
s

Department s}'rall

monitor sound levels ;rt

different locations o l)

regttlar basis, :tltr1

aoproPriate legal ai'' tir i

6l

r NecessarY initiatives are being

taken bY all concerned for

implementation of the Action

Plan for controlling Noise

Pollution.

Implementation of
Action Plar-r for
controlling noise
pollution

Home
(Police)

Department/
TransPort/Fo
rests/UDD/

PWD
(R&B)/ICA/
DMs/SDMs/

SDPOs/
TSPCB

N....tr.Y initiatives are being

taken by all concerned for
implementation of the Action

Plan for controlling Air
Pollution.

Implementation of
Action Plan for
controlling air
pollution

TransPort/
Forests/UDD
/lCA/ Traffic
Police/DMs/
ULBs/ TSPCB

lf,fifif,-fg.,"l Meter has been
distributed to the District Police

and necessarY training has been

imparted.

M;it"ring of
sound level at
different locations
on regular basis

artd initiation o f
approPriate legal

Home
(Police)

Department

during this Diwali 
]festival. 

--,1o All concel'ned 
I

Departments shall takt' 
I

n".urt^tY initiatives lor 
I
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sl
No

Decision taken in
meeting of 27th State 

i

Level Committee held on ,

--a2.!aqes - I

against the violators'
shalt be initiated keePitrg

in view o[ the uP.t'otning

festive season.

. The Home [Police)
Department shall imPart

training to all Police

Personals regarding
noise Pollution and 

''ISe
of sound level meter on

regular basis'
o Enforcement drive in

local markets shall have

to be conducted against

the ban fire crackers. 

-

t Responsible
I DePartment /
I organization
I _-

Action Points as

per NGT order

action against the
violators to control
the noise Pollution
ofthe State'

Issue : 100 industria clusters/ CETPs/ E
r 4, 4 { ,n{O in f)A

TPs
l\In 1O?B of 2O1B

Tf* *o.k for connection of
pipeline with rubber industrY

has been comPleted.

The I & C/ TIDC shall

ensure that the industries
connected with CETP

through PiPelinc shall

discharge all the liquid
, wastes to thc CETP f,or-
I

I trcatment

z4

25

23 I & C, TIDC Connection of
pipeline of
industnal
wastewater with
existing CETP.

Thel&C/TIDCshall
expedite installatron of
OCEMS in the existing
CETP at Budhjungnagar at

the earliest.

I & C, TIDC Operational of
Online Continuous
Emission
Monitoring SYstem

I0CEMS) of the

CETP

The I & Cl 'l'llju nas taKelr

initiatives for installation of

OCEMS in the existing CETP at

Budhjungnagar'

The AMC shall exPedite

the installation of OCEMS

in the existing STP at

Bhubanban at the earliest.

AMC Operational of
Online Contitruous
Emission
Monitoring SYstem

I0CEMS) of
existing STP, AMC

The AMC has taken lnltlatlves
for installation of OCEMS in the

existing STP at Bhubanban'

Isst
Rel " 

'. fa"rrtification, Protection & Restc

: NGT Order dated 01'06'2020&
-^,I nn 1A 11 ?O?(

ration of water troclres

iA.l1^.2}20 in M.A. No' 26/ 019 in OA No' 325/2015

[Aapptlcarton ls u

2o I Porest
t Department/
I nistrerlesT
Stal.e Level

i Contmittee
I lsrr;Trsecn

ldentificatiott,
protectton an(

restoration work
of the wate

bodies.

. 191-0 water bodies havt

been identified bY the TSAC ir

the state through satellit'

image. Till date, 1'250 no:

Water samPles have beel

collected from West TriPur:
Sepahiiala, North TriPurl
Unakoti District, Gonriiti, Sout

Tripura and PhYsic+L ".t-ry"]l'

o Remainiug water
samples from the Dhalai,

and Khowai district shall

be collected and water
quality analYsis be done at

the earliest.
,,I
hl
,, I

t2
ot

Progress as on Date

t_
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No. F. 1 3 (23 ) TTSPCB INGT/506/ Pt-lt/
95i98

Decision taken in 
I

meeting of }7tt'State 
I

Level Committee held ott

o9.1L.2O23 i

Action Points as

per NGT orderI Responsible
Department /
Organization

ifr"*i.rt Parameters have been

analyzed. Collection of water

samples from other districts are

going on. NecessarY instruction
ir being Provided for

restoration of the Polluted
water bodies.

of on26.O2.2O21triue , tttegal sand mining
Paf : NGT Order dated 2OQ2l92ttno4 ,nl( f Annlieation iS Dll(r. Jrr1,/ avrr urrl

App*P.iAe actions against the

iliegal sand mining activities are

being taken bY the DMs'

DMs/Forest DePartmetrtl
shall take aPProPriate

action against the illegal

sand mining activities'

ffi;i
/DMs/ SEIAA shall take

initiatives for
implementation of

Sustainable Sand Mining
Management Guidelines

ZO16 ISSMG-2016) atttl

I ssuc-zozo.

27 DMs/Forest ApproPriate action
against the illegal
sand mining
activities

28 Forests/
DMs/SEIAA

Implementation of
Sustainable Sand

Mining
Management
Guidelines 201'6

ISSMG-2016) and

I sstutc-zozo

Sustainable Sano lvtrllrrtE,

Management Guidelines 2016

(SSMG-2016) and SSMG-2020

arc being imPlemented bY all

concerned.

n and State Environment
rn is DisPoseql- 

-
ffin and Implementat
Pran- nef : NGT Order dat"ilJ'O1292

ion of Lrlstncf trlvrl u'urrrE'r r rs
2 in rra Nn ?6o tzOI.B (APPlicatio

. Att Otutt and concerned

line dePartments nlaY

take inrtiativcs fb r

imPlementation of the

I oepr.
l. all the DEPs shall bc

I uodated and uPloaderl itr

I ,n" website of thc

I .on..tn.tl District Prrl'l;tl

I on yearlY basis.

l. An Action Taken Reltot '
I regarding imPlementatiotr
lof- DEPs shall lr''
I submitted to the 'IiSPcs'

29 DMs/DSTE/
TSPCB

The District
Environment Plans 

]

(DEPs) as on 3L't 
I

December of the 
i

vear must bu 
I

hnalized with 
Irespect to 
I

remaining 98 
I

districts 
I

expeditiously, 
I

preferablY within 
Ithree months'

CPCB may follow
up with concerned

, States. Progress in

I imple*"ntation of

I the plan be Placed

I on website bY 31il
I

J )anuary every

I y.r.. Likewise,

I State Envit'onmetlt

IPtrrr, tal<ing irrto
l "..o.rt 

t District

State Environment rIaIr rrd:

been PrePared and submitted tc

CPCB. Seven Districts havt
alreadY PrePared the DEPs'

i
!

i
i

13

t!

I
i

c
!

,tl
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SI

No

Responsible
Department /
Organization

Action Points as

per NGT order
Progress as on Date D..isilrn taken in 

i

meeting of ZTrh State 
I

Level Committee held on 
,

O9.L1,.2O23 I

Environment Plans
or any other
relevant data maY

be finalized bY

Z8th FebruarY
every year and

placed on

respective State

websites.

eX\6-
fAnimesh nfs, mS1

Director
Science, TechnologY & Environment

Government of TriPura

1.4
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t{
tANNEXURE-I

1

:

i
I
I

ListofParticipantsin2TthstateLevelCommitteeMeetingheldunderthe
Chairmanship of Chief s"tt"i"V' iripura on o9 l1_r. lZo23

ffiDePartment
, C*"1q*"lfqrya@.."trrv, G9L"t-tl-!19!" o' t t''.,'"---- 

,rt ,r r.rpr* Revenue/

Shri Puneet AgarwJ-' Principal s"cretary to the Government "' ' ' ^"-'- ^'- ' 

-,
lT DePartment, Tnii u"rmt..qir'ipu'u -,- G;;il,,,;;i ;r T;i,il;; F;i"it ind PccF &

Sti-ft SAhi, Ptincipal Secretary to tne uovet rrrrrerr\ ' 

- ^ , '

HoFF, T4P!1q
-of TtiP"a' science'

Dr. V. G. Jenner' Prtfipal Secretary to the Governmel

T 
".hrrolo 

gY & E nui'o nm"t'l D tY 
11tl:":::?:; overnnreut of

sri Sa-nd""p Rathod' Secretary to the GoverlttrtetrL ur ! 
.

to ttr. Government ,f T.iPr*, Health &

ffir,Addl.
TRLM, Gor".tt*"'t oll[iqt'

ent, TriPura
iPura' Science'

1..r,noro gv 8' gnuito"n"m':nl o tPl:: E-overnqq4 drrtpill4

S.i nrliU O"UU' e

i
5i s*r,"li! J@tslqg ,toi*.=,,--.-------.tq! l- th &-Ew-09

15
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...PUf,A

n^.rrfu,
i^iA,
l[Lft\I 7'

Tripura State Pollution Control Board TiFE(A Statutory Organization Under Government of Tripura)
f)epartment of Science, Technology & Environment

,h . i,t

;l.l/.t.t. )t l

.,.( , ".,,,, 
. i.,, ;,,,,,, , ..

Lifestvle for
Envir<inment

No.F.13(23)/rsPCB/NGr/606/Pt'tt/ 
" 

t I t * { 20L

To:

November 18, 20?3

l.PrincipalChiefConservatorofForest,Govt'of'Iripura
2. Principal secretary, Revenue & IT Department, Government of Tripura

3. Principal Secretary, Forest l)epartment, Govt' of Tripura'

4. Principal Sccretary, Scicnce,'fcchnology & 1')nvironmcnt and I&C l)epartment' Covt' of

'1'r'i 
1t u rr

5. Sccrctary, Finance Departntent, Covt' of Tripura'

6. Secretary, LJrban Developrrent Department, Govt. ol'l'ripura

7, Secretary, Uclucation Departmcnt, Govt' of Trtpura'

B. Secretary, Revenue Department, Govt' of Tripura'

9. Secrctary, ICA Department,l'ripura'
10. Secrctary, Agriculture Dep.rartment, Govt' of '[ripura'

11. Secretary, Rural Developnrcnt Departnrent, Govt. of '[ripura.

12, Adclitional I)irector Ceneral,/lnspector General of, Police, Govt' of Tripura'

1 ll Dircctor, Urban Developrnent Department, Covt' of T'ripura'

14 Director, Department or Inclrrstries & comme rce, Govl'. of Tripura'

15. Director, Science, Technolcgy & Environrnent, Govt. ol''f ripura.

16, District Magistrate & collector, west'l'ripura, Sepahijala, Gomati, South'l'ripura' Khornrai'

Dhalai, Llnakoti & North Tripura District'

17. District liorest officer, wesl Tripura, Sepahijala, Gomati, south'fripura' Khowai' I)hal;ri'

18,

19.

(.opy to:

'f he PPS to the chief Secretary, 'Irin'rra for kind information of the chief Secretary'

[Jna[<otr & North 'l'ripura District'

Murnicipal commissioner, Agartala Municipal corporation, Govt' oITripura'

Regional l)ircctor, Central l)ollution Control Roard' Shillong' 
1- Li\\ .l^'0\- . Jyr_r, I B. tl..[a,Ln

(Dr. tSishu Karntal<a:) )
Member SecretarY

$,.1 ld,lr.*,
PARIVESH BHAWAN

ffi Contact:
Chairman : ()-ltil - ?322461

c-.,.-._.-, n rot a.aatal

@websit.'
rvu'rv.tspcll.tripura gov inl trpen\'ri.nrc. rn
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1 
 

Minutes of 29th meeting of State Level Committee held under the 
Chairmanship of Chief Secretary, Tripura on 12/01/2024 at 4:00 PM in 
Video Conference Room of the Civil Secretariat to review the progress of 
implementation regarding the Directions dated 13/04/2023 of the Hon’ble 
NGT in OA No. 606 of 2018 in the matter of compliance of Solid Waste 
Management Rules, 2016 and other environment related issues of the 
State.  
 
The 29th meeting of the State Level Committee was held under the Chairmanship of Chief 
Secretary, Tripura on 12/01/2024 at 4.00 PM in Video Conference Room of the Civil 
Secretariat to review the progress of implementation regarding the Directions dated 
13.04.2023 of Hon’ble National Green Tribunal in O.A. No.606/2018 in the matter of 
Compliance of Solid Waste Management Rules, 2016 and other environment related issues of 
State.   
 

The list of officers attended the VC meeting is mentioned at Annexure-I. The District 
Magistrate and Collectors of 8 (eight) Districts, DFOs of all 8 (Eight) Districts, Sub-Divisional 
Magistrates, BDOs of all RD Blocks and Commissioners/CEOs/EOs of all Urban Local Bodies 
participated in the meeting through Video Conferencing.  
 
At the outset, the Secretary, Department of Science, Technology & Environment, Govt. of 
Tripura initiated the discussion and mentioned the background of the meeting. The Director, 
Urban Development Department has elaborated the various actions taken to mitigate the gaps 
in solid waste management and sewage management in the urban as well as rural areas of the 
State through PPT. The Member Secretary, Tripura State Pollution Control Board has also 
briefed the status of implementation of the Action Plan for rejuvenation of the identified river 
stretches of the State, Status of enforcement of ban on Single Use Plastic, matter related to OA 
No.693/2023 and OA No. 728/2023.  

 
The decisions taken in respect of each of the issues are as follows:  
 

Sl 
No 

 

Responsible 
Department / 
Organization 

Action Points as 
per NGT order 

Progress as on Date Decision taken in 
meeting of 29th State 

Level Committee held on 
12.01.2024 

Issue : Solid Waste Management & Sewage Management 
Ref : NGT Orders dated 13.04.2023 in O.A. No : 606/2018 
1. UDD/PWD 

(DWS)/RDD/ 
Panchayet/ 
DMs/ULBs 

The Chief 
Secretary, Tripura 
may take further 
remedial measures 
to ensure 
compliance of 
SWM Rules 
considering the 
statutory timelines 
to be sacrosanct as 
already directed 
by this Tribunal 
vide judgment 
dated 22.12.2016 

 Urban Area 
 Solid Waste Management: 
Present MSW generation of the 
State is 333.1 TPD and total 
waste processing facility 
presently operationalized is 493 
TPD.  12 nos. Tertiary Waste 
Treatment Plants (TWTP) at 
ULB level has already been 
made operational. Construction 
work of 1 nos. TWTP at 
Teliamura MC is already 
completed and started 
functioning partially. Three 

 Initiatives may be taken 
by the UDD for setting up 
of the remaining TWTPs 
for Melaghar, Amarpur 
and Panisagar within the 
January, 2024. 

 8 MLD STP at Akhaura 
ICP, AMC is under 
construction. UDD shall 
take necessary initiatives 
to expedite the works for 
completion the projects 
within stipulated timeline.   

 The UDD shall take 
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(para-10). 
Similarly, the 
timelines   
ensuring setting 
up of necessary 
sewage 
management 
systems have to be 
accepted as rigid 
timelines in view 
of judgment of the 
Hon’ble Supreme 
Court dated 
22.02.2017 

phase electricity connection has 
been made. In addition, 3 nos. 
TWTP at Melaghar, Panisagar 
and Amarpur will also be 
completed by January, 2024. 
Further, 85 nos. Secondary 
Centers scattered in 20 ULBs of 
the State are presently made 
operationalised. Presently, SW 
Processing Plant of capacity 250 
TPD & 6 TPD is functional at 
Agartala and Kamalpur 
respectively.   
 Sewage Management:  

 Total sewage generation 
in 20 ULBs : 82.4 MLD. 

 Total treatment facility 
operationalized: 9.4 MLD 

 Existing/Under 
construction: 

 8 MLD STP at Chandinamura 
AMC already operational. 

 8 MLD STP at Akhaura ICP, AMC 
is under construction. Work 
will be completed by 31st 
March, 2024.  

 1.4 MLD In-Situ Nalla Treatment 
at AMC area is completed and 
functional. Initiatives have been 
taken to enhance the capacity 
of this plant.  
 Land identification and 

survey completed in two ULBs 
(Kamalpur & Bishalgarh) for 
setting up of oxidation pond. 
Work will be started after 
dewatering of ponds. 

 New proposal: 
 31.5 MLD STP at Kantakhal & 

Kalapania Khal of AMC - work 
order has already been issued. 
Soil testing and drawing 
completed. Construction of 
labour shed completed. All 
piling works shall be 
completed by March, 2024 
and work of super structure 
will be done parallelly.    

necessary initiatives to 
execute the proposed 
sewage treatment plants/ 
oxidation pond/Bio-
remediation (31.5 MLD 
STP at Kantakhal & 
Kalapania Khal, 8 MLD 
STP at Kantakhal, 9.7 MLD 
in-Situ nalla treatment in 
8 small ULBs, 17.5 MLD 
STP in 11 ULBs and 
oxidation pond at 
Bishalgarh & Kamalpur) 
within stipulated timeline. 

 PWD (DWS)/ RDD/ 
Panchayet shall take 
necessary initiatives to 
ensure the compliance of 
SWM Rules, 2016 and also 
for ensuring setting up of 
necessary sewage 
management systems in 
rural areas of the State to 
mitigate the gaps in Liquid 
Waste management in 
rural areas within the 
stipulated timeline. 
 All DMs shall monitor the 

compliance of SWM Rules, 
2016 and also for 
ensuring setting up of 
necessary sewage 
management systems in 
rural areas as well as 
Urban areas in 
coordination with the 
concerned line 
departments.  

 ULB wise details of solid 
and liquid waste 
management facilities and 
status of various projects 
taken up shall be 
presented in the next SLC 
meeting. 
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Target Completion date is July 
2025.   

 8 MLD STP is proposed 
(Kantakhal & Kalapania Khal) 
which are under tendering 
stage.  

 9.7 MLD 
Bioremediation/Oxidation 
pond in 8 small ULBs - work 
order issued.  

 Bishalgarh MC: Bio-
remediation of drain – 
work already started by 
the agency at Bishalgarh. 
Work will be completed 
by October, 2024.  
Oxidation pond- work will 
be started after 
dewatering of the ponds. 
Work will be completed 
by October, 2024.   
 Kamalpur NP: Bio-

remediation of drain – 
work already started by 
the agency at kamalpur. 
Oxidation pond- work will 
be started after 
dewatering of the ponds. 
Work will be completed 
by October, 2024.    
 Panisagar NP: Design 

and drawing is submitted 
by the agency. Approval 
for design and drawing by 
the designated committee 
will be completed by 
shortly. 
It is anticipated that work 
will start from 2nd week of 
February, 2024.  
 Sabroom NP:  Design 

and drawing is submitted 
by the agency. Approval 
for design and drawing by 
the designated committee 
will be completed by 
shortly. 
It is anticipated that work 
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will start from 2nd week of 
February, 2024.  
 Jirania NP, Sonamura, 

Amarpur NP & 
Santirbazar MC: Design 
and drawing is submitted 
by the agency. Approval 
for design and drawing by 
the designated committee 
will be completed by 
shortly. 
It is anticipated that work 
will start from 2nd week of 
February, 2024.     

  17.5 MLD STP in 11 ULBs – 
Total works has been divided 
in 4 package. [Ranirbazar, 
Mohanpur, Belonia, Melaghar, 
Udaipur: Financial bid 
evaluation completed. LoA 
will be issued within 20th 
January, 2024 and Kumarghat, 
Kailasahar, Dharmanagar 
(technical bid opened on 
05.01.2024); further for 
Ambassa, Khowai, Teliamura: 
Retendering has been done.] 
Date of completion of work is 
December, 2025. 

Total new proposed {(31.5+8) 
AMC + (9.7+17.5) TUDA} = 
66.7 MLD  

  Rural Area: 
 Total estimated Solid 

Waste Generation : 263.70 
TPD (Biodegradable & non-
biodegradable) 
 Total GP/VC: 1176 nos. 
 Biodegradable Waste: 

In rural areas 192.50 TPD 
solid waste is being generated 
and 100% treatment is 
ensured. Present solid waste 
treatment capacity of Rural 
areas are 198.25 TPD.  Present 
treatment facilities are 55303 
individual compost pit and  
Cattle feeding (126.51 TPD), 
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2763 community compost pit 
(126.51 TPD), Individual 
Biogas Plant: 640 nos. (0.16 
TPD)  
 Non Biodegradable 

Waste: In Rural areas 71.20 
TPD non Biodegradable waste 
generated and existing 
treatment facility is 52.83 TPD 
(873 waste segregation 
sheds/storage/composting 
facilities at village level and 
using existing MRF facilities of 
nearby ULBs). The gap in 
treatment of non-
biodegradable waste is 18.37 
TPD and this will be mitigated 
through proposed 303 waste 
segregation sheds and 
utilization of existing MRF 
facility of adjacent ULBs.  
 Sewage Management:  
 Total gray water 

generation in rural areas is 
145.03 MLD. Present 
treatment capacity is 100.12 
MLD through 7469 nos. 
Individual Soak Pits (1.46 
MLD), 4646 nos. Community 
Soak Pits (29.89 MLD) and 
351254 kitchen gardens 
(68.77 MLD). The gap in 
treatment of gray water of 
44.91 MLD will be mitigated 
through construction of 64000 
nos. of Individual Soak Pit 
(12.52 MLD) and 5036 nos. of 
Community Soak Pits (32.39 
MLD).   
 In addition, the DC Nagar 

Dumpsite remediation is going 
on. It is expected that the 
work will be completed by 
July, 2024.  
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2.  Finance/ 
UDD/PWD 

(DWS)/RDD/ 
Panchayet 

Ring-fenced 
amount (Rs. 282.5 
crores + Rs. 100 
crores for urban 
solid and sewage 
management) be 
set apart in terms 
of statement of the 
Chief Secretary, 
Tripura which has 
been taken on 
record and further 
observations of 
the Tribunal and 
such funds be kept 
as “non-lapsable”. 

• An amount of Rs. 282.58 Cr 
has been ring-fenced by state 
Government.  

  

 The Finance 
Department shall provide 
necessary financial 
support for setting up of 
solid waste processing 
plant and sewage 
management system to 
the concerned department 
based on their proposal.  

3. UDD/PWD 
(DWS)/RDD/ 
Panchayet/ 
DMs/ULBs 

Community 
compost pits be 
properly 
maintained, 
ensuring that 
compost produced 
is fully utilized and 
standardized 
designs be 
executed at town 
and village level 
and progress of 
installation duly 
monitored. 

 Compost produced by 
ULBs is certified and is being 
sold locally and is also made 
available in flipkart and amazon 
in Urban areas.  
 Most of the wet waste at 
household level is being used 
for feeding of domestic cattle, 
small traditional compost pit, 
kitchen garden etc., which will 
be reported in MIS.  
 Adequate numbers of 
Community Compost Pits and 
Individual Compost Pits has 
been targeted to be constructed 
in rural area. Work is under 
progress.   

 Maintenance and 
monitoring of the 
functioning of compost 
pits already set up in ULBs 
shall be done by the UDD 
& concerned ULBs. The 
compost produced shall be 
utilised following 
standardized norms. 
 The PWD (DWS), 
RDD and Panchayat 
Department shall expedite 
the setting up of the 
proposed Community 
Compost Pits/Individual 
Compost Pits in rural 
areas to process the bio- 
degradable solid wastes 
and also to take necessary 
initiatives to set up 
required Community 
Compost Pits/Individual 
Compost Pits.  

4. UDD/PWD 
(DWS)/RDD/ 
Panchayet/ 

Health 
Department/

DMs/ULBs 

Plastic waste and 
construction & 
demolition waste 
processing plants 
be set up ensuring 
that bio-medical, 
hazardous and E-
waste are not co-
mingled and 

IN URBAN AREAS : 
 MRF facility is already 
operationalized in AMC.  
 85 Secondary Waste 
Segregation centers are 
operationalised in 20 ULBs. 
 Tertiary Waste 
Treatment Plants has also the 
provision to further segregate 

 The UDD/ULBs 
shall monitor the 
functioning of Material 
Recovery Facilities/SWSC 
and Tertiary Waste 
Treatment Plants.  
 The UDD shall take 
necessary initiatives for 
setting up of  C & D Waste 
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treated with solid 
waste. 

and store Dry Waste. 
 Plastic and C&D waste 
are isolated properly and it is 
not mixed with solid waste after 
processing. 
 Few ULBs namely 
Teliamura, Udaipur & 
Mohanpur MCs are making 
paver blocks using C & D waste. 
 Raids and enforcement 
drives are being conducted by 
the concerned ULBs for illegal 
selling, use and transport of 
identified Single Use plastics. 
Initiatives are being taken for 
proper implementation of the 
Plastic Waste Management 
Rules.  
 IN RURAL AREAS : 
 28 blocks can be covered 
under convergence mode (MoU 
has been signed) with existing 
PWMU infrastructure in ULBs.  
 For remaining blocks big 
storage units with a bailer 
machine for compressing of 
bulk plastic will be built at 
District level for storing plastic 
waste which is segregated at 
GP/VC level. The bailed plastic 
blocks will be transported to 
nearest ULB in the District once 
in two months.  
 People are being 
motivated to segregate 
Biodegradable and Non-
Biodegradable waste at 
household level.   

Processing Plants in urban 
areas  
 The UDD and 
PWD(DWS) shall organise 
Sensitization programme 
in urban and rural areas 
regarding proper 
segregation of household 
wastes.  
 All DMs shall also 
take necessary initiatives 
to utilise the existing 
Material Recovery 
Facilities at urban areas 
for the adjacent rural 
areas in coordination with 
concerned departments, if 
required.  
 
 

5. UDD, ULBs  Immediate efforts 

be made for 

ensuring 

connectivity with 

existing STPs and 

proposed STPs 

 

      An Action Plan to 
increase the utilization capacity 
of 8 MLD STP at chandinamura, 
AMC to its optimal capacity has 
been prepared by AMC.  
 A DPR has been prepared 
by UDD in 2017 amounting to 
Rs. 47 Cr approx. with a 
provision to connect 34.16 km 
sewage line & 1590 nos. House 

UDD/ULBs shall take 

necessary initiatives to 

ensure the sewerage 

connectivity with the 

existing as well as 

proposed STPs for their 

full capacity utilisation 

within stipulated timeline.  
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Hold Connection. 
 State has already 
considered the said sewerage 
connectivity fund requirement 
while ring-fencing funds 
amounting Rs.282 Cr.  

6. UDD, ULBs, 
AMC, TSPCB  

The issues relating 
to compliance of 
STPs with 
standards and 
utilization of 
treated sewage be 
monitored and 
looked into by 
centralised 
mechanism at 
State level. Instead 
of high costed 
STPs in small 
population 
towns/villages, 
oxidation ponds 
and other low cost 
options be 
preferred 
including modular 
STPs. Similarly, in-
situ remediation 
projects be duly 
executed 

  TSPCB is monitoring the 

compliance of STPs on monthly 

basis 

 All ULBs are using 
treated water for the purpose of 
sprinkling water along dust 
prone roads/ construction sites 
and for watering road side 
gardens/ lawns, statues and 
pavements. 
  

 The TSPCB shall 
continue its monitoring of 
compliance of STPs on 
monthly basis. 
 All ULBs shall take 
necessary initiatives to 
utilise the treated 
wastewater as per the 
Action Plan for utilisation 
of treated wastewater. 
 

7. SIPARD Chief Secretary 
may immediately 
set up orientation 
programme on 
regular basis at 
appropriate 
institutional level 
to deal with 
environmental 
issues at district 
level 

 SIPARD has organised 
orientation programmes on 
Solid Waste Management, 
Sewage Management, District 
Environment Plan and other 
relevant environmental issues 
involving all DMs and Officials 
of Blocks & ULBs on 
28.07.2023 & 31.07.2023.  

   

SIPARD shall organise 
similar orientation 
programmes on Solid 
Waste Management, 
Sewage Management, 
District Environment Plan 
and other relevant 
environmental issues at 
District level involving all 
DMs and Officials of Blocks 
& ULBs on regular 
intervals.  

8. DSTE/DMs/ 
TSPCB/UDD/ 
PWD(DWS)/ 

RDD/ 
Panchayet 

State level 
Monitoring 
Mechanism be set 
up under Chief 
Secretary and 
District level 

 Regular Review Meetings are 
being held at State as well as 
District Level.  
 

 Monthly review meetings 
at the State as well as 
District level shall be 
convened to check the 
status of SWM and Sewage 
management along with 
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Monitoring 
Mechanism under 
District Magistrate 
for monthly 
review starting 
from 1st May, 
2023. 

other environmental 
issues.  
 

9. Forest The State may 
explore utilizing 
applicable policies 
for carbon credit 
by increasing its 
forest cover, 
utilizing treated 
sewage. 

 The Forest Department and 
DSTE has taken initiatives for 
utilizing applicable policies for 
carbon credit. The issue has 
been taken up in the Element 
Project and Carbon Credit 
assessment is among the main 
objective of this project. The 
said project will be 
implemented within 5 years 
and extensive plantation will 
be done in first 3 years of this 
project. 

 Forest Department may 
take necessary steps in 
this regard.  

 A review meeting may be 
convened separately 
regarding Element Project 
under the chairmanship 
of the Chief Secretary..  

10 UDD/ 
PWD(DWS)/

RDD/ 
Panchayet/ 

Forests/ 
DSTE/ TSPCB 

Submission/Filling 
of six monthly 
progress reports 
on solid waste 
management and 
sewage 
management in 
urban & rural 
areas of the State 
in compliance of 
the order of 
Hon’ble NGT dated 
13.04.2023 in OA 
No.606 of 2018.   

-   The six monthly progress 
reports have been filed 
before the Hon’ble NGT 
on 09.11.2023.    

 Issue : Restoration of Polluted River Stretches 
Ref :NGT Orders dated 28.02.2020 in O.A. No : 606/2018 and orders dated 29.11.2019  & 
21.09.2020 in OA No.673/2018 (Application Disposed ) and EA No.35/2023  

11 UDD/Forests
/PWD (WR)/ 

I & C/ 
DMs/ULBs 

• Implementa
tion of the 
Individual Action 
Plan for 
Restoration of 
Identified Six 
polluted River 
stretches 
• One EA was 
filed before the 

 Action Plan for Restoration of 
Identified Six polluted River 
stretches is under 
implementation.  

 The matter related to EA 
No.35/2023 was placed before 
the River Rejuvenation 
Committee (RRC) meeting.  
Based on the ATR received 
from the concerned 

 All concerned shall 
implement the Action Plan 
for Restoration of 
Identified Six polluted 
River stretches with 
utmost priority. Special 
emphasis shall be given to 
the Model River Haora.  
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Hon’ble NGT in this 
matter. The issue is 
that the State has 
huge gap in sewage 
management. 
Inspite of this, it 
was declared in the 
15th CMC meeting 
that the number of 
polluted river 
stretches of the 
state reduced from 
6 to 1. Affidavit in 
this matter be filed 
within 13th 
December, 2023.  

departments, a consolidated 
Action Taken Report was 
prepared and the RRC has 
finalized the report. The said 
Action Taken report has been 
sent to the Standing Counsel of 
the State at Delhi for filing.  

 The Action Taken 
Report in compliance with 
the direction of the 
Hon’ble NGT dated 
09.10.2023 in EA 
No.35/2023 shall have to 
be filed within stipulated 
timeline.  
 The Standing Counsel 
has been requested to 
submit the affidavit 
alongwith the Action 
Taken Report in this 
regard. The JRC, Tripura 
Bhawan, New Delhi has 
been requested to take 
necessary action in 
consultation with 
standing counsel. 
Necessary coordination 
may be made with the 
Standing Counsel and JRC, 
New Delhi Tripura 
Bhawan.  

12 DSTE(RRC)/ 
TSPCB 

Monitoring of the 
implementation of 
Action Plan for 
restoration of 
Rivers by River 
Rejuvenation 
Committee (RRC)  

• The RRC is monitoring the 
implementation of the Action 
Plan for restoration of 
identified river stretches with 
special emphasis on Haora 
River.   

• The Haora River Front 
Development Project is under 
implementation.   

 The RRC shall 
monitor the 
implementation of the 
Action Plan for restoration 
of identified river 
stretches with special 
emphasis on Haora River. 
 The ASCL shall take 
necessary steps for 
implementation of the 
different projects related 
to Howra River 
rejuvenation with utmost 
priority. 

13 UDD/Forests
/PWD (WR)/ 

I & C 
/DMs/ULBs/
TSPCB/AMC/

ASCL 

Submission of 
Monthly Progress 
Report showing 
incremental 
progress in 
implementation of 
the Action Plan. 
 
 

  UDD, Forest and TSPCB 
are submitting monthly 
Progress Report on regular 
basis.  
 Monthly Progress Report 
is being submitted to NMCG 
with a copy to CPCB on regular 
basis.  
 In the 15th Central 
Committee Meeting, it was 

 All concerned shall 
submit the monthly 
progress report within 
20th of every month 
showing incremental 
progress to the TSPCB. 
 Monthly Progress 
Report shall be submitted 
to NMCG with a copy to 
CPCB within stipulated 
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informed that the number of 
polluted river stretches of the 
state is now been reduced to 1 
from 6.  

timeline by the TSPCB.  

Issue : Pollution Control Boards are the weak link (Regarding inadequate facilities/staff etc.) 
Ref :NGT Orders dated 23.11.2023 in O.A. No : 693/2023 
14 DSTE/TSPCB Vide NGT Order 

Dated 23.11.2023 
in OA No. 
693/2023, the 
State of Tripura 
was made a party 
in this matter. It is 
directed to file the 
Report showing 
sanctioned 
strength of Staff in 
the concerned 
SPCBs, the Ratio of 
Administrative, 
Ministerial and 
Technical staff in 
SPCB and 
regulating & 
Monitoring 
facilities which 
was available with 
the SPCBs. The 
report shall have 
to be filed by the 
Principal 
Secretary, 
Environment 
Department, Govt 
of Tripura within  
8 weeks from the 
date of hearing.  

 The TSPCB has set up 
laboratory in the Head Office, 
Agartala.  
 Total man power of 
TSPCB in position is 24. 
 Two Zonal Offices are 
functioning at Kumarghat and 
Udaipur without any laboratory 
facilities.  
 The General Body of the 
TSPCB in its 51st Meeting held 
on 20.12.2023 has decided to 
create 45 nos. of Scientific, 
Technical & Ministerial Officials 
for strengthening of the State 
Pollution Control Board and its 
Laboratories. These will in turn 
help in strengthening its Zonal 
Offices & Laboratories. In this 
meeting, it was also decided to 
take initiative on urgent basis 
for obtaining NABL 
accreditation of the 
Laboratories in a phased 
manner.   
 TSPCB has taken 
initiatives for obtaining NABL 
accreditation for its Laboratory 
at Agartala Head Quarter.  
 The Hon’ble Chief 
Minister of the State has also 
reviewed the activities of the 
TSPCB. In this review meeting 
held on 29.12.2023 under the 
Chairmanship of the Hon’ble 
Chief Minister, Tripura  
emphasis has been given on 
strengthening of the TSPCB and 
its Laboratories.  
 
 

 TSPCB shall take 
necessary initiatives for 
creation of additional 
posts/Manpower, 
required for smooth 
functioning of the 
statutory duties as well as 
to comply the directions 
issued by the Supreme 
Court, National Green 
Tribunal and other judicial 
bodies related to 
environment and ecology 
at the earliest. 
 Initiatives be taken 
for strengthening of the 
existing laboratory at 
Agartala and also for 
setting up of Zonal 
Laboratories at Zonal 
Offices of TSPCB and 
equipped them with 
requisite staff & 
instruments. 
 Initiatives to be 
taken by the TSPCB to 
obtain NABL Accreditation 
for the existing laboratory 
of the TSPCB at the 
earliest. 
 The Status Report/ 
ATR shall be prepared for 
filing before the Hon’ble 
NGT within the stipulated 
timeline.  
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Responsible 
Department / 
Organization 

Action Points as 
per NGT order 

Progress as on Date Decision taken in 
meeting of 29th State 

Level Committee held on 
12.01.2024 

Issue : Plastic Waste Management as per Plastic Waste Management Rules, 2016 
Ref : NGT order dated 06.12.2019 in OA No.247/2017 
15 DMs/SPs/ 

SDMs/ 
SDPOs/BDOs

/ULBs 

Enforcement of 
ban imposed on 
the use Identified 
Single Use Plastic 
Items 

 Hon’ble Chief Minister 
has launched “Plastic Mukta 
Tripura Abhijan” on 
15.07.2023. 

 DMs, SDMs & ULBs are 
conducting raids and imposing 
penalty on violators.  

 Extensive awareness 
activities involving ICA & 
Education Department is being 
carried out.  

 All concerned shall take 
necessary initiatives for 
strict & effective 
Enforcement of the ban 
imposed on the use of 
Identified Single Use 
Plastic Items in the State. 

 All concerned shall 
submit the monthly 
report regarding 
enforcement in the 
prescribed format to the 
TSPCB. 

16 I & C /TRLM/ 
TULM 

Development, 
Manufacture and 
Promotion of 
Alternatives of 
Single Use Plastic 
Items and 
Promoting New 
Innovative Ideas 

 Many Advt. were published in 
local newspapers inviting 
willing entrepreneurs to 
encourage to produce 
alternatives of SUP. 

 A meeting was held on 
28.07.2023 with all 
stakeholder. 

 Tripura Industrial Investment 
Scheme has been launched 
wherein provision for 
incentives are there for 
alternatives of SUP producers. 

 SHGs under TRLM are making 
paper plates, cups, pottery 
based utensils, jute bags and 
cloth bags. 

 Selling point of alternatives of 
SUP items is functional at 
Sanjog outlet at PO 
Chowmuhani, MBB Airport, 2 
nos Rural Mart at Nalchar RD 
Block & Salema RD Block, BDO 
Offices, DM Office of Sepahijala 
District.  

 Training of making cloth bags/ 
jute bags are being conducted 
through RUDSETI.  

 I & C Department shall 
provide necessary 
assistance to 
entrepreneurs for setting 
up of manufacturing units 
of alternative items of 
SUP. 

 TRLM & TULM shall take 
necessary initiatives to 
manufacture the 
alternatives of the SUP 
items through SHGs and 
make it available in the 
market.  

17 ICA/UDD/UL
Bs/TSPCB/DS
TE/Education 

Awareness 
generation and 
capacity building 

 Extensive awareness activities 
involving ICA, School 
Education Department are 
being carried out time to time. 
 

 The IEC video clips and 
other photographs of 
waste management shall 
be displayed across the 
big digital screens 
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installed by ICA 
Department. 

News item published in the Hindustan dated 30.11.2023: Arsenic found in Ground 
Water in 25 states and Flurried 27 States  (OA No. 728/2023) 
18 DSTE/PWD 

(DWS)/PWS 
(WR)/TSPCB 

As per the Order of 
the Hon’ble NGT, 
ground water of 
three district 
namely North, 
Gomati and South 
has Arsenic 
contamination 
(>0.01 mg/L)  and 
ground water of  
three districts 
namely Unakoti, 
Khowai and North 
has Fluoride 
contamination 
(>1.5 mg/L). 
Response of the 
State may be filed 
within one month 
from receipt of the 
Notice through 
email.   

 PWS (DWS), WSSO, CGWB 
have been requested to 
provide the analytical data of 
ground water containing 
Arsenic and Fluoride for last 
five years. 
 

 PWD (DWS) is the Nodal 
Department for drinking 
water and sanitation 
issues and equipped with 
NABL accredited 
laboratory. PWD (DWS) 
shall prepare status 
report of Arsenic 
concentration in 
groundwater for the 
identified three districts 
(North Tripura, Gomati 
and South Tripura) and 
fluoride concentration in 
groundwater for the   
three identified districts 
(Unakoti, Khowai and 
North Tripura) and 
submit to the TSPCB for 
onward submission to the 
Hon’ble NGT.  

       
 
 
 
 
 
 
 
    (Mahender Singh, IFS) 

          Director  
Science, Technology & Environment  

Government of Tripura 
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ANNEXURE-I 

List of Participants in 29th   State Level Committee Meeting held under the  
Chairmanship of Chief Secretary, Tripura on 12/01/2024 

 
Sl. 

No. 

Name, Designation & Department 

1.  Sri JK Sinha, Chief Secretary, Government of Tripura 

2.  Dr Avinash M. Kanfade, PCCF & HoFF, Forest Department,  Government of Tripura 

3.  Sri Brijesh Panday, Secretary to the Govt of Tripura, PWD(DWS)                                                                           

Department, Government of Tripura 

4.  Sri Abhisek Singh, Secretary to the Government of Tripura, UD-Department  

5.  Dr. K. Sasi Kumar, Secretary to the Government of Tripura, Science, Technology & 

Environment Department, Tripura 

6.  Sri Apurba Roy, Secretary to the Government of Tripura, Finance Department, Tripura 

7.  Dr. Sailesh Yadav, Municipal Commissioner, Agartala Municipal Corporation.  

8.  Sri Gaurab Chakraborty, IGP, Home Department, Govt of Tripura.  

9.  Smt Deepa D Nair , CCF (P & D), Forest Department, Govt of Tripura 

10.  Sri Mahender Singh, Director, Science, Technology & Environment Department, 

Government of Tripura. 

11.  Sri Rajat Pant, Director, Urban Development Department, Government of Tripura 

12.  Sri Tarit K. Chakma, DM & Collector, Gomati District, Tripura 

13.  Sri Saju Vaheed, DM & Collector, South Tripura 

14.  Sri Debapriya Bardhan, DM & Collector, North Tripura 

15.  Dr. Supriya Mallik, Director(I/C), H & FW Department, Government of Trupura 

16.  Smt L. Darlong, Addl. CEO, TRLM & AMD, TULM, Government of Tripura 

17.  Sri Asit Kr. Das, Jt. Director, Panchayet Department, Government of Tripura 

18.  Sri Rajib Majumder, Director, WSSO, PWD(DWS), Government of Tripura  

19.  Sri S. S. Debnath, Chief Engineer, RD-Department, Government of Tripura 

20.  Sri Rinku Lather, SDM, Belonia, South Tripura  

21.  Sri Manoj Kumar Saha, Dy. Secretary, RD Department, Government of Tripura 

22.  Sri Uttam Poddar, Addl. Director, IT Department, Government of Tripura 

23.  Smt Sutirtha Paul, Geologist/JD,  Industries & Commerce, Government of Tripura 

24.  Dr. Bishu Karmakar, Member Secretary, Tripura State Pollution Control Board 

25.  Sri Dipak Rudra Pal, Jr. Scientist, Tripura State Pollution Control Board 
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Minutes  of  30th meeting  of  State  Level  Committee  held  under  the 
Chairmanship of  Chief  Secretary,  Tripura on 15/02/2024 at  4:30 PM in 
Video Conference Room of the Civil Secretariat to review the progress of 
implementation of the Directions dated 13/04/2023 passed by the Hon’ble 
NGT in OA No.  606 of  2018 in the matter of  compliance of  Solid Waste 
Management  Rules,  2016  and  other  environment  related  issues  of  the 
State. 

The 30th meeting of the State Level Committee was held under the Chairmanship of Chief  
Secretary,  Tripura  on  15/02/2024  at  4.30  PM  in  Video  Conference  Room  of  the  Civil 
Secretariat  to  review the  progress  of  implementation  of  the  Directions  dated  13.04.2023 
passed  by  the  Hon’ble  National  Green  Tribunal  in  O.A.  No.606/2018  in  the  matter  of 
Compliance of Solid Waste Management Rules, 2016 and other environment related issues of  
State.  

The  list  of  officers  attended  the  VC  meeting  is  mentioned  at  Annexure-I. The  District 
Magistrate and Collectors of 8 (eight) Districts, DFOs of all 8 (Eight) Districts, Sub-Divisional  
Magistrates, BDOs of all RD Blocks and Commissioners/CEOs/EOs of all Urban Local Bodies 
participated in the meeting through Video Conferencing. 

At  the  outset,  the  Secretary,  Department  of  Science,  Technology  &  Environment,  Govt.  of  
Tripura initiated the discussion and mentioned the background of the meeting. The Municipal  
Commissioner, Agartala Municipal Corporation has elaborated the various actions taken to 
mitigate the gaps in solid waste management and sewage management in the urban as well as 
rural areas of the State through PPT. The Member Secretary, Tripura State Pollution Control 
Board has also briefed the status of implementation of the Action Plan for rejuvenation of the 
identified river  stretches  of  the State,  Status  of  enforcement of ban on Single Use Plastic,  
matter related to OA No.693/2023 and OA No. 728/2023. 

The decisions taken in respect of each of the issues are as follows: 

Sl
N
o

Responsibl
e 

Departmen
t / 

Organizatio
n

Action Points 
as per NGT 

order

Progress as on Date Decision taken in 
meeting of 30th State 

Level Committee held 
on 15.02.2024

Issue : Solid Waste Management & Sewage Management
Ref : NGT Orders dated 13.04.2023 in O.A. No : 606/2018
1. UDD/PWD 

(DWS)/RD
D/ 

Panchayet/ 
DMs/ULBs

The  Chief 
Secretary, 
Tripura  may 
take  further 
remedial 
measures  to 
ensure 
compliance  of 
SWM  Rules 
considering  the 
statutory 
timelines  to  be 
sacrosanct  as 

 Urban Area
 Solid  Waste 

Management:
Present MSW generation of 
the State is 333.1 TPD and 
total  waste  processing 
facility  presently 
operationalized is 493 TPD. 
12  nos.  Tertiary  Waste 
Treatment  Plants  (TWTP) 
at  ULB  level  has  already 
been  made  operational. 
Construction work of 1 nos. 

The  UDD  shall  take 
initiative  to  expedite 
the  setting  up  of  the 
remaining  TWTPs  for 
Melaghar,  Amarpur 
and  Panisagar  within 
the  stipulated 
timeline.

8 MLD STP at Akhaura 
ICP,  AMC  is  under 
construction.  UDD 
shall  take  necessary 
initiatives  to  expedite 
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Progress as on Date Decision taken in 
meeting of 30th State 

Level Committee held 
on 15.02.2024

already directed 
by this Tribunal 
vide  judgment 
dated 
22.12.2016 
(para-10). 
Similarly,  the 
timelines 
ensuring setting 
up  of  necessary 
sewage 
management 
systems have to 
be  accepted  as 
rigid  timelines 
in  view  of 
judgment of the 
Hon’ble 
Supreme  Court 
dated 
22.02.2017

TWTP  at  Teliamura  MC  is 
already  completed  and 
started  functioning.  In 
addition,  3  nos.  TWTP  at 
Melaghar,  Panisagar  and 
Amarpur  will  also  be 
completed  by  15th March, 
2024.  Further,  85  nos. 
Secondary  Centers 
scattered in 20 ULBs of the 
State  are  presently  made 
operationalised.  Presently, 
SW  Processing  Plant  of 
capacity 250 TPD & 6 TPD 
is functional at Agartala and 
Kamalpur respectively.  
 Sewage Management: 

 Total  sewage 
generation  in  20 
ULBs : 82.4 MLD.

 Total  treatment 
facility 
operationalized:  9.4 
MLD

 Existing/Under 
construction:

8  MLD  STP  at 
Chandinamura  AMC 
already operational.

8 MLD STP at Akhaura ICP, 
AMC is under construction. 
Work will be completed by 
31st March, 2024. 

1.4  MLD  In-Situ  Nalla 
Treatment  at  AMC  area  is 
completed  and  functional. 
Initiatives have been taken 
to enhance the capacity of 
this plant. 
 Land  identification 

and  survey  completed  in 
two  ULBs  (Kamalpur  & 
Bishalgarh) for setting up 
of  oxidation  pond.  Work 
will be completed by 30th 

November,  2024.  Thapar 

the  works  for 
completion  the 
projects  within 
stipulated timeline.  

The  UDD  shall  take 
necessary initiatives to 
execute  the  proposed 
sewage  treatment 
plants/  oxidation 
pond/Bio-remediation 
(31.5  MLD  STP  at 
Kantakhal & Kalapania 
Khal,  8  MLD  STP  at 
Kantakhal, 9.7 MLD in-
Situ nalla treatment in 
8  small  ULBs,  17.5 
MLD  STP  in  11  ULBs 
and oxidation pond at 
Bishalgarh  & 
Kamalpur)  within 
stipulated    timeline.

PWD  (DWS)/  RDD/ 
Panchayet  shall  take 
necessary initiatives to 
ensure the compliance 
of  SWM  Rules,  2016 
and  also  for  ensuring 
setting up of necessary 
sewage  management 
systems in rural areas 
of the State to mitigate 
the  gaps (44.91 MLD) 
in  Liquid  Waste 
management  in  rural 
areas  within  the 
stipulated timeline.

 All DMs shall monitor 
the  compliance  of 
SWM Rules, 2016 and 
also  for  ensuring 
setting  up  of 
necessary  sewage 
management  systems 
in rural  areas  as  well 
as  Urban  areas  in 
coordination  with  the 
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Model will be followed.  
 New proposal:
 31.5  MLD  STP  at 

Kantakhal  &  Kalapania 
Khal of AMC - work order 
has already been issued. [ 
a.)   5  MLD  STP  at 
Kalapaia:  Work  yet  to 
start;  design  &  drawing 
approval communicated.
b.)  15  MLD  STP  at 
Katakhal  near 
Abhaynagar  bridge:  140 
nos  piles  completed  & 
work  for  7  nos  is  in 
progress
c.)  10  MLD  STP  at 
Katakhal  near  Ranjit 
Nagar:  construction  of 
temporary labour camp in 
progress.  Land  filling  & 
approach  road  making 
going on.  
d.)  1.5  MLD  STP  at 
Katakhal  near  Astabal 
bridge: work yet to start; 
design  &  drawing 
approval communicated] 

Target  Completion  date  is 
July 2025.  
 8  MLD  STP  is  proposed 

(Kantakhal  &  Kalapania 
Khal)  which  are  under 
tendering stage. 

 9.7 MLD Bioremediation/ 
Oxidation Pond in 8 small 
ULBs  -  work  order 
issued. 

 Bishalgarh MC: Bio-
remediation of drain: 
–  work  already 
started by the agency 
at  Bishalgarh.  Work 
will  be  completed by 
October,  2024. 
Oxidation  pond:  - 

concerned  line 
departments. 

 ULB  wise  details  of 
solid and liquid waste 
management  facilities 
and  status  of  various 
projects taken up shall 
be  presented  in  the 
next SLC meeting.
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work  will  be  started 
after  dewatering  of 
the ponds.  Work will 
be  completed  by 
August, 2024.  

 Kamalpur  NP:  Bio-
remediation  of  drain 
–  work  already 
started by the agency 
at  kamalpur. 
Oxidation pond- work 
will  be  started  after 
dewatering  of  the 
ponds.  Work  will  be 
completed by August, 
2024.   

 Panisagar  & 
Sabroom NP:  Design 
and  drawing  is 
submitted  by  the 
agency.  Approval  for 
design  and  drawing 
by  the  designated 
committee  will  be 
completed by shortly.
Work  will  be 
completed  by 
October, 2024.  

 Jirania  NP, 
Sonamura  & 
Santirbazar  MC: 
Design  and  drawing 
is  submitted  by  the 
agency.  Approval  for 
design  and  drawing 
by  the  designated 
committee  will  be 
completed by shortly. 
Work  will  be 
completed  by  March, 
2025.

 Amarpur  NP:  Site 
handed  over  to  the 
Agency.  Design  & 
drawing  submission 
from the agency is  in 
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progress.  Work  will 
be  started  from  2nd 

week of March, 2024.
 

  17.5  MLD  STP  in  11 
ULBs –  Total  works  has 
been  divided  in  4 
packages.  [Ranirbazar, 
Mohanpur,  Belonia, 
Melaghar,  Udaipur: 
Financial  bid  evaluation 
completed.  LoA  already 
issued and for Kumarghat, 
Kailasahar,  Dharmanagar, 
Ambassa,  Khowai, 
Teliamura:  Retendering 
has  been  done,  tender 
opened  and  technical 
evaluation  is  going  on]. 
Date  of  completion  of 
work is December, 2025.

Total  new  proposed 
{(31.5+8)  AMC  + 
(9.7+17.5)  TUDA}  =  66.7 
MLD 

  Rural Area:
 Total estimated Solid 

Waste Generation: 263.70 
TPD  (Biodegradable  & 
non-biodegradable)

 Total  GP/VC:  1176 
nos.

 Biodegradable 
Waste: In  rural  areas 
192.50 TPD solid waste is 
being  generated  and 
100%  treatment  is 
ensured.  Present  solid 
waste  treatment  capacity 
of  Rural  areas  is  198.25 
TPD.   Present  treatment 
facilities  are  55303 
individual  compost  pit 
and Cattle feeding (126.51 
TPD),  2763  community 
compost pit (126.51 TPD), 
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Individual  Biogas  Plant: 
640 nos. (0.16 TPD) 

 Non-Biodegradable 
Waste: In  Rural  areas 
71.20  TPD  non-
Biodegradable  waste 
generated  and  existing 
treatment facility is 52.83 
TPD  (873  waste 
segregation 
sheds/storage/compostin
g facilities at  village level 
and  using  existing  MRF 
facilities of nearby ULBs). 
The  gap  in  treatment  of 
non-biodegradable  waste 
is 18.37 TPD and this will 
be  mitigated  through 
proposed  303  waste 
segregation  sheds  and 
utilization of existing MRF 
facility of adjacent ULBs. 

 Sewage 
Management: 

 Total  gray  water 
generation in rural areas is 
145.03  MLD.  Present 
treatment  capacity  is 
100.12 MLD through 7469 
nos.  Individual  Soak  Pits 
(1.46  MLD),  4646  nos. 
Community  Soak  Pits 
(29.89  MLD)  and  351254 
kitchen  gardens  (68.77 
MLD). The gap in treatment 
of gray water of 44.91 MLD 
will  be  mitigated  through 
construction of 64000 nos. 
of  Individual  Soak  Pit 
(12.52 MLD) and 5036 nos. 
of  Community  Soak  Pits 
(32.39 MLD).  

 In  addition,  the  DC 
Nagar  Dumpsite 
remediation is going on. It 
is expected that the work 
will be completed by July, 
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2024. 

2.  Finance/ 
UDD/PWD 
(DWS)/RD

D/ 
Panchayet

Ring-fenced 
amount  (Rs. 
282.5  crores  + 
Rs.  100  crores 
for  urban  solid 
and  sewage 
management) 
be  set  apart  in 
terms  of 
statement of the 
Chief  Secretary, 
Tripura  which 
has  been  taken 
on  record  and 
further 
observations  of 
the  Tribunal 
and  such  funds 
be kept as “non-
lapsable”.

• An  amount  of  Rs. 
282.58  Cr  has  been ring-
fenced  by  state 
Government. 

 

The  Finance 
Department  shall 
provide  necessary 
financial  support  for 
setting  up  of  solid 
waste processing plant 
and  sewage 
management  system 
to  the  concerned 
department  based  on 
their proposal. 

3. UDD/PWD 
(DWS)/RD

D/ 
Panchayet/ 
DMs/ULBs

Community 
compost pits be 
properly 
maintained, 
ensuring  that 
compost 
produced  is 
fully  utilized 
and 
standardized 
designs  be 
executed  at 
town and village 
level  and 
progress  of 
installation duly 
monitored.

 Compost  produced 
by ULBs is  certified  and  is 
being  sold  locally  and  is 
also  made  available  in 
flipkart  and  amazon  in 
Urban areas. 
 Most  of  the  wet 
waste at household level is 
being  used  for  feeding  of 
domestic  cattle,  small 
traditional  compost  pit, 
kitchen  garden  etc.,  which 
will be reported in MIS. 
 Adequate  numbers 
of Community Compost Pits 
and Individual Compost Pits 
has  been  targeted  to  be 
constructed  in  rural  area. 
Work is under progress.  

 The  UDD  & 
concerned  ULBs  shall 
take  necessary 
initiatives  for 
maintenance  and 
monitoring  of  the 
functioning of compost 
pits  already  set  up  in 
ULBs.  The  compost 
produced  shall  be 
utilised  following 
standardized norms.
 The  PWD 
(DWS),  RDD  and 
Panchayat Department 
shall  expedite  the 
setting  up  of  the 
proposed  Community 
Compost 
Pits/Individual 
Compost  Pits  in  rural 
areas  to  process  the 
bio-  degradable  solid 
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wastes and also to take 
necessary initiatives to 
set up required Plastic 
waste  collection  and 
segregation sheds.  

4. UDD/PWD 
(DWS)/RD

D/ 
Panchayet/ 

Health 
Departmen
t/DMs/ULB

s

Plastic  waste 
and 
construction  & 
demolition 
waste 
processing 
plants be set up 
ensuring  that 
bio-medical, 
hazardous  and 
E-waste are not 
co-mingled  and 
treated  with 
solid waste.

IN URBAN AREAS:
 MRF  facility  is 
already  operationalized  in 
AMC. 
 85 Secondary Waste 
Segregation  centers  are 
operationalised in 20 ULBs.
 Tertiary  Waste 
Treatment  Plants  has  also 
the  provision  to  further 
segregate  and  store  Dry 
Waste.
 Plastic  and  C&D 
waste are isolated properly 
and  it  is  not  mixed  with 
solid  waste  after 
processing.
 Few  ULBs  namely 
Teliamura,  Udaipur  & 
Mohanpur MCs are making 
paver  blocks  using  C  &  D 
waste.
 Raids  and 
enforcement  drives  are 
being  conducted  by  the 
concerned  ULBs  for  illegal 
selling, use and transport of 
identified  Single  Use 
plastics.  Initiatives  are 
being  taken  for  proper 
implementation  of  the 
Plastic  Waste  Management 
Rules.  Revenue  are  being 
generated  from  selling  of 
segregated Plastic Waste by 
the ULBs.

 IN RURAL AREAS:
 28  blocks  can  be 
covered under convergence 
mode  (MoU  has  been 

 The  UDD/ULBs 
shall  monitor  the 
functioning of Material 
Recovery 
Facilities/SWSC  and 
Tertiary  Waste 
Treatment Plants. 
 The  UDD  shall 
take  necessary 
initiatives  for  setting 
up  of   C  &  D  Waste 
Processing  Plants  in 
urban areas 
 The  UDD  and 
PWD(DWS)  shall 
organise  Sensitization 
programme  in  urban 
and  rural  areas 
regarding  proper 
segregation  of 
household wastes. 
 All  DMs  shall 
also  take  necessary 
initiatives to utilise the 
existing  Material 
Recovery  Facilities  at 
urban  areas  for  the 
adjacent rural areas in 
coordination  with 
concerned 
departments,  if 
required. 
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signed)  with  existing 
PWMU  infrastructure  in 
ULBs. 
 For  remaining 
blocks  big  storage  units 
with  a  bailer  machine  for 
compressing of bulk plastic 
will be built at District level 
for  storing  plastic  waste 
which  is  segregated  at 
GP/VC  level.  The  bailed 
plastic  blocks  will  be 
transported to nearest ULB 
in  the  District  once in  two 
months. 
 People  are  being 
motivated  to  segregate 
Biodegradable  and  Non-
Biodegradable  waste  at 
household level.  

5. UDD, ULBs Immediate 
efforts  be  made 
for  ensuring 
connectivity 
with  existing 
STPs  and 
proposed STPs

      An Action Plan to 
increase  the  utilization 
capacity  of  8  MLD  STP  at 
Chandinamura,  AMC  to  its 
optimal  capacity  has  been 
prepared by AMC. 
 A  DPR  has  been 
prepared  by  UDD  in  2017 
amounting  to  Rs.  47  Cr 
approx. with a provision to 
connect  34.16  km  sewage 
line  &  1590  nos.  House 
Hold Connection.
 State  has  already 
considered  the  said 
sewerage connectivity fund 
requirement  while  ring-
fencing  funds  amounting 
Rs.282 Cr. 

UDD/ULBs  shall  take 
necessary initiatives to 
ensure  the  sewerage 
connectivity  with  the 
existing  as  well  as 
proposed  STPs  for 
their  full  capacity 
utilisation  within 
stipulated timeline. 

6. UDD, ULBs, 
AMC, TSPCB 

The  issues 
relating  to 
compliance  of 
STPs  with 
standards  and 
utilization  of 

  TSPCB is monitoring 
the compliance of STPs on 
monthly basis. Defaulting 
units are being directed to 
comply with the prescribed 

 The TSPCB shall 
continue  its 
monitoring  of 
compliance of STPs on 
monthly basis.
 All  ULBs  shall 
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treated  sewage 
be  monitored 
and looked into 
by  centralised 
mechanism  at 
State  level. 
Instead  of  high 
costed  STPs  in 
small 
population 
towns/villages, 
oxidation ponds 
and  other  low 
cost  options  be 
preferred 
including 
modular  STPs. 
Similarly, in-situ 
remediation 
projects be duly 
executed

standard.  
 ULBs  are  using 
treated  water  for  the 
purpose of sprinkling water 
along  dust  prone  roads/ 
construction  sites  and  for 
watering  road  side 
gardens/ lawns, statues and 
pavements.
 Instead  of  high 
costed  STPs  in  small 
population towns, oxidation 
ponds  and  other  low  cost 
options  like  in-situ 
remediation  projects  have 
been taken up.  

take  necessary 
initiatives to utilise the 
treated  wastewater  as 
per the Action Plan for 
utilisation  of  treated 
wastewater.

7. SIPARD Chief  Secretary 
may 
immediately  set 
up  orientation 
programme  on 
regular  basis  at 
appropriate 
institutional 
level  to  deal 
with 
environmental 
issues at district 
level

 SIPARD  has  organised 
orientation  programmes 
on  Solid  Waste 
Management,  Sewage 
Management,  District 
Environment  Plan  and 
other  relevant 
environmental  issues 
involving  all  DMs  and 
Officials of Blocks & ULBs 
on  28.07.2023  & 
31.07.2023. 

  

SIPARD  shall  organise 
similar  orientation 
programmes  on  Solid 
Waste  Management, 
Sewage  Management, 
District  Environment 
Plan  and  other 
relevant 
environmental  issues 
at  District  level 
involving  all  DMs  and 
Officials  of  Blocks  & 
ULBs  on  regular 
intervals. 

8. DSTE/DMs/ 
TSPCB/UD

D/ 
PWD(DWS)

/ RDD/ 
Panchayet

State  level 
Monitoring 
Mechanism  be 
set  up  under 
Chief  Secretary 
and  District 
level Monitoring 
Mechanism 
under  District 
Magistrate  for 
monthly  review 

 Regular  Review  Meetings 
are being held at State as 
well as District Level. 

Monthly  review 
meetings  at  the  State 
as well as District level 
shall  be  convened  to 
check  the  status  of 
SWM  and  Sewage 
management  along 
with  other 
environmental issues. 

10

No.F.13(23)/TSPCB/NGT/606/Pt-II/

I/73239/2024 1320



Sl
N
o

Responsibl
e 

Departmen
t / 

Organizatio
n

Action Points 
as per NGT 

order

Progress as on Date Decision taken in 
meeting of 30th State 

Level Committee held 
on 15.02.2024

starting  from 
1st May, 2023.

9. Forest The  State  may 
explore utilizing 
applicable 
policies  for 
carbon credit by 
increasing  its 
forest  cover, 
utilizing  treated 
sewage.

 The  Forest  Department 
has taken initiatives under 
various  afforestation 
projects/  schemes  for 
increasing the forest cover 
and improving the quality 
of forest cover in the State 
with the aim of ecological 
restoration and enhancing 
carbon  sequestration 
potential  of  forests in the 
state. 

 Forest  Department 
may  take  necessary 
steps  to  assess  the 
carbon  sequestrated 
in  the  forests  of  the 
state  and  to  explore 
possibilities  for 
availing carbon credit. 

1
0

UDD/ 
PWD(DWS)

/RDD/ 
Panchayet/ 

Forests/ 
DSTE/ 
TSPCB

Submission/
Filling  of  six-
monthly 
progress 
reports on solid 
waste 
management 
and  sewage 
management  in 
urban  &  rural 
areas  of  the 
State  in 
compliance  of 
the  order  of 
Hon’ble  NGT 
dated 
13.04.2023  in 
OA  No.606  of 
2018.  

-   The  six-monthly 
progress reports have 
been  filed  before  the 
Hon’ble  NGT  on 
09.11.2023.   

Issue: Restoration of Polluted River Stretches
Ref: NGT Orders dated 28.02.2020 in O.A. No: 606/2018 and orders dated 29.11.2019 
& 21.09.2020 in OA No.673/2018 (Application Disposed ) and EA No.35/2023 

1
1

UDD/
Forests/

PWD (WR)/ 
I & C/ 

DMs/ULBs

• Impleme
ntation  of  the 
Individual 
Action  Plan  for 
Restoration  of 
Identified  Six 
polluted  River 
stretches

 Action  Plan  for 
Restoration  of  Identified 
Six  polluted  River 
stretches  is  under 
implementation. 

 The  matter  related  to  EA 
No.35/2023  was  placed 
before  the  River 

 All  concerned 
shall  implement  the 
Action  Plan  for 
Restoration  of 
Identified Six  polluted 
River  stretches  with 
utmost  priority. 
Special emphasis shall 
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• One  EA 
was filed before 
the Hon’ble NGT 
in  this  matter. 
The issue is that 
the  State  has 
huge  gap  in 
sewage 
management. 
Inspite of this, it 
was  declared  in 
the  15th CMC 
meeting that the 
number  of 
polluted  rivers 
stretches  of  the 
state  reduced 
from  6  to  1. 
Affidavit  in  this 
matter  be  filed 
within  13th 

December, 
2023. 

Rejuvenation  Committee 
(RRC) meeting.   Based on 
the ATR received from the 
concerned departments,  a 
consolidated Action Taken 
Report  was prepared and 
the RRC  has  finalized  the 
report.  The  said  Action 
Taken  report  has  been 
sent  to  the  Standing 
Counsel  of  the  State  at 
Delhi and duly filed before 
the Hon’ble NGT. 

be given to the Model 
River Haora. 

 The  Action  Taken 
Report  in  compliance 
with  the  direction  of 
the Hon’ble NGT dated 
09.10.2023  in  EA 
No.35/2023  has 
already been filed.  

1
2

DSTE(RRC)
/ TSPCB

Monitoring  of 
the 
implementation 
of  Action  Plan 
for  restoration 
of  Rivers  by 
River 
Rejuvenation 
Committee 
(RRC) 

•The RRC is monitoring the 
implementation  of  the 
Action Plan for restoration 
of identified river stretches 
with  special  emphasis  on 
Haora River.  
•The  Haora  River  Front 

Development  Project  is 
under implementation.  

 The  RRC  shall 
monitor  the 
implementation  of  the 
Action  Plan  for 
restoration  of 
identified  river 
stretches  with  special 
emphasis  on  Haora 
River.
 The  ASCL  shall 
take  necessary  steps 
for  implementation  of 
the  different  projects 
related to Howra River 
rejuvenation  with 
utmost priority.

1
3

UDD/
Forests/

PWD (WR)/ 
I & C 

/DMs/ULBs
/TSPCB/AM

C/ASCL

Submission  of 
Monthly 
Progress Report 
showing 
incremental 
progress  in 
implementation 

  UDD,  Forest  and 
TSPCB  are  submitting 
monthly  Progress  Report 
on regular basis. 
 Monthly  Progress 
Report  is  being  submitted 
to  NMCG  with  a  copy  to 

 All  concerned 
shall  submit  the 
monthly  progress 
report  within  20th of 
every  month  showing 
incremental  progress 
to the TSPCB.
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of  the  Action 
Plan.

CPCB on regular basis. 
 In  the  15th Central 
Committee  Meeting,  it  was 
informed  that  the  number 
of  polluted  river  stretches 
of  the  state  is  now  been 
reduced to 1 from 6. 

 Monthly 
Progress  Report  shall 
be submitted to NMCG 
with  a  copy  to  CPCB 
within  stipulated 
timeline by the TSPCB. 

Issue  :  Pollution  Control  Boards  are  the  weak  link  (Regarding  inadequate 
facilities/staff etc.)
Ref :NGT Orders dated 23.11.2023 in O.A. No : 693/2023
1
4

DSTE/
TSPCB

Vide NGT Order 
Dated 
23.11.2023  in 
OA  No. 
693/2023,  the 
State of Tripura 
was  made  a 
party  in  this 
matter.  It  is 
directed  to  file 
the  Report 
showing 
sanctioned 
strength of Staff 
in  the 
concerned 
SPCBs, the Ratio 
of 
Administrative, 
Ministerial  and 
Technical  staff 
in  SPCB  and 
regulating  & 
Monitoring 
facilities  which 
was  available 
with  the SPCBs. 
The report shall 
have to be filed 
by the Principal 
Secretary, 
Environment 
Department, 
Govt  of  Tripura 
within  8  weeks 
from the date of 

 The  TSPCB  has  set 
up  laboratory  in  the  Head 
Office, Agartala. 
 Total  man power  of 
TSPCB in position is 24. 
 Two  Zonal  Offices 
are  functioning  at 
Kumarghat  and  Udaipur 
without  any  laboratory 
facilities. 
 The General Body of 
the  TSPCB  in  its  51st 

Meeting held on 20.12.2023 
has  decided  to  create  45 
nos.  of  Scientific,  Technical 
&  Ministerial  Officials  for 
strengthening  of  the  State 
Pollution Control Board and 
its Laboratories.  These will 
in  turn  help  in 
strengthening  its  Zonal 
Offices  &  Laboratories.  In 
this  meeting,  it  was  also 
decided to take initiative on 
urgent  basis  for  obtaining 
NABL  accreditation  of  the 
Laboratories  in  a  phased 
manner.  
 TSPCB  has  taken 
initiatives  for  obtaining 
NABL  accreditation  for  its 
Laboratory  at  Agartala 
Head Quarter. 
 The  Hon’ble  Chief 
Minister  of  the  State  has 
also reviewed the activities 

 TSPCB  shall 
take  necessary 
initiatives  for  creation 
of  additional 
posts/Manpower, 
required  for  smooth 
functioning  of  the 
statutory duties as well 
as  to  comply  the 
directions  issued  by 
the  Supreme  Court, 
National  Green 
Tribunal  and  other 
judicial  bodies  related 
to  environment  and 
ecology at the earliest.
 Initiatives  be 
taken  for 
strengthening  of  the 
existing  laboratory  at 
Agartala  and  also  for 
setting  up  of  Zonal 
Laboratories  at  Zonal 
Offices  of  TSPCB  and 
equipped  them  with 
requisite  staff  & 
instruments.
 TSPCB  shall 
expedite the initiatives 
to  obtain  NABL 
Accreditation  for  the 
existing  laboratory  of 
the TSPCB.
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hearing. of the TSPCB. In this review 
meeting held on 29.12.2023 
under the Chairmanship of 
the  Hon’ble  Chief  Minister, 
Tripura; emphasis has been 
given  on  strengthening  of 
the  TSPCB  and  its 
Laboratories. 
 The  Status 
Report/ATR  has  already 
been  filed  before  the 
Hon’ble NGT.

Issue : Plastic Waste Management as per Plastic Waste Management Rules, 2016
Ref : NGT order dated 06.12.2019 in OA No.247/2017
1
5

DMs/SPs/ 
SDMs/ 

SDPOs/BD
Os/ULBs

Enforcement  of 
ban imposed on 
the  use 
Identified Single 
Use  Plastic 
Items

 Hon’ble Chief Minister has 
launched  “Plastic  Mukta 
Tripura  Abhijan” on 
15.07.2023.

 DMs,  SDMs  &  ULBs  are 
conducting  raids  and 
imposing  penalty  on 
violators. 

 In the month of January, 
2024:

 Dhalai  Tripura 
District  has  conducted 
22  raids,  52  nos 
violators  have  been 
penalized, 32.80 Kg SUP 
has been seized, no case 
filed  and  Rs.6000/-  has 
been  recovered  as 
pollution cost. 
 West  Tripura 
District  has  conducted 
11  raids,  21  nos 
violators  have  been 
penalized,  137.25  Kg 
SUP  has  been  seized,  2 
nos  case  filed  and 
Rs.17500  has  been 
recovered  as  pollution 
cost. 

 All  concerned  shall 
take  necessary 
initiatives  for  strict  & 
effective  Enforcement 
of the ban imposed on 
the  use  of  Identified 
Single  Use  Plastic 
Items in the State.

 All  concerned  shall 
submit  the  monthly 
report  regarding 
enforcement  in  the 
prescribed  format  to 
the TSPCB.
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 North  Tripura 
District  has  conducted 
20 raids, 7 nos violators 
have  been  penalized, 
11.5  Kg  SUP  has  been 
seized,  1  nos.  case  filed 
and Rs.2500/- has been 
recovered  as  pollution 
cost. 
 South  Tripura 
District has conducted 5 
raids,  10  nos  violators 
have  been  penalized, 
28.62  Kg  SUP  has  been 
seized, no case filed and 
Rs.8500/-  has  been 
recovered  as  pollution 
cost. 
 Sepahijala  District 
has conducted 4 raids, 6 
nos violators have been 
penalized,  7.6  Kg  SUP 
has been seized, no case 
filed  and  Rs.1700/-  has 
been  recovered  as 
pollution cost. 
 Unakoti  District  has 
conducted  2  raids,  10 
nos violators have been 
penalized,  11  Kg  SUP 
has been seized, no case 
filed  and  Rs.5600/-  has 
been  recovered  as 
pollution cost. 

 Extensive  awareness 
activities  involving  ICA  & 
Education  Department  is 
being carried out in all the 
districts. 

1
6

I & C 
/TRLM/ 

TULM

Development, 
Manufacture 
and  Promotion 
of  Alternatives 
of  Single  Use 
Plastic  Items 
and  Promoting 

 Many  Advt.  were 
published  in  local 
newspapers  inviting 
willing  entrepreneurs  to 
encourage  to  produce 
alternatives of SUP.

 A  meeting  was  held  on 

 I & C Department shall 
provide  necessary 
assistance  to 
entrepreneurs  for 
setting  up  of 
manufacturing  units 
of alternative items of 
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New  Innovative 
Ideas

28.07.2023  with  all 
stakeholder.

 Tripura  Industrial 
Investment  Scheme  has 
been  launched  wherein 
provision  for  incentives 
are  there  for  alternatives 
of SUP producers.

 SHGs  under  TRLM  are 
making paper plates, cups, 
pottery-based  utensils, 
jute bags and cloth bags.

 Selling  point  of 
alternatives  of  SUP  items 
is  functional  at  Sanjog 
outlet at PO Chowmuhani, 
MBB Airport, 2 nos. Rural 
Mart at Nalchar RD Block 
&  Salema  RD  Block,  BDO 
Offices,  DM  Office  of 
Sepahijala District. 

 Training  of  making  cloth 
bags/ jute bags are being 
conducted  through 
RUDSETI. 

SUP.
 The  TRLM  &  TULM 

shall  take  necessary 
initiatives  to 
manufacture  the 
alternatives of the SUP 
items  through  SHGs 
and  make  it  available 
in the market. 

1
7

ICA/UDD/
ULBs/

TSPCB/
DSTE/

Education

Awareness 
generation  and 
capacity 
building

 Extensive  awareness 
activities  involving  ICA, 
School  Education 
Department  are  being 
carried out time to time.

 The  IEC  video  clips 
and  other 
photographs  of  waste 
management  shall  be 
displayed  across  the 
big  digital  screens 
installed  by  ICA 
Department.

News item published in the Hindustan dated 30.11.2023: Arsenic found 
in Ground Water in 25 states and Flurried 27 States (OA No. 728/2023)
1
8

DSTE/PWD 
(DWS)/PW

S 
(WR)/TSPC

B

As  per  the 
Order  of  the 
Hon’ble  NGT, 
ground water of 
three  district 
namely  North, 
Gomati  and 
South  has 
Arsenic 
contamination 

PWD  (DWS)  is  the  Nodal 
Department  for  drinking 
water  and  sanitation 
issues  and equipped with 
NABL  accredited 
laboratory.  PWD  (DWS) 
has  provided  the  status 
report  of  Arsenic 
concentration  in 
groundwater  for  the 

 Further  necessary 
steps shall be taken as 
per  the  direction  of 
the Hon’ble NGT.
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(>0.01  mg/L) 
and  ground 
water  of   three 
districts  namely 
Unakoti, Khowai 
and  North  has 
Fluoride 
contamination 
(>1.5 mg/L).
Response of the 
State  may  be 
filed within one 
month  from 
receipt  of  the 
Notice  through 
email.  

identified  three  districts 
(North  Tripura,  Gomati 
and  South  Tripura)  and 
fluoride  concentration  in 
groundwater  for  the 
three  identified  districts 
(Unakoti,  Khowai  and 
North  Tripura)  and  the 
said  report  has  already 
been  filed  before  the 
Hon’ble NGT. 

Issue: Bio Medical Waste Management as per Bio Medical Waste Management Rules, 
2016  and  Scientific  Disposal  of  Bio-Medical  Waste  arising  out  of  COVID-19 
Treatment/ Handling/ Diagnosis’
Ref: NGT Orders dated 22.01.2020 in O.A. No.710-713 of 2017 and NGT Orders dated 
21.04.2020 &  18.01.2021  in  O.A.  No.72/2020.  (Application  is  Disposed  on 
18.01.2021)

1
9

Health& 
Family 

Welfare/TS
PCB/NHM

Operational 
status  of 
Common  Bio 
Medical 
Treatment 
Facility 
(CBWTF)

• The  CBWTF  at  DC 
Nagar is operational w.e.f. 
1st September,  2022  and 
point  of  collection  of 
BMW  wastes  by  the 
CBWTF  Operator  are 
from  all  Public  Health 
Facilities (State Hospitals 
up to PHCs).

 Proper 
monitoring  shall  be 
done to ensure proper 
segregation,  collection 
and  disposal  of  BMW 
generated  from  the 
HCFs and also to check 
the  operational  status 
of  the  CBWTF  at  DC 
Nagar.
 Online 
Continuous  Emission 
Monitoring  System 
(OCEMS)  shall  have 
to be installed in the 
present  CBWTF  and 
connection  to  the 
CPCB  as  well  as 
TSPCB  server  shall 
have to be ensured. 
 Necessary 
initiatives  shall  be 
taken  for  introducing 
bar  coding  system  for 
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collection/ 
transportation  of  bio 
medical wastes. 
 The  Health  & 
Family  Welfare 
Department  may  take 
necessary initiatives to 
notify  a  rate  chart  for 
collection  of  BMW  by 
the  CBWTF  from  the 
private  pathological 
laboratories 
/diagnostic  centres 
and  other  health  care 
establishments also. 

      

                                                                                                                         (Mahender Singh, IFS)
                                                                                                                                          Director 

Science, Technology & Environment 
Government of Tripura

18

No.F.13(23)/TSPCB/NGT/606/Pt-II/

I/73239/2024 1328



ANNEXURE-I

List of Participants in 30th   State Level Committee Meeting held under the 
Chairmanship of Chief Secretary, Tripura on 15/02/2024

Sl. 
No.

Name, Designation & Department

1. Sri J.K. Sinha, Chief Secretary, Government of Tripura
2. Sri  Puneet  Agarwal,  Principal  Secretary  to  the  Govt  of  Tripura,  Revenue  &  IT 

Department, Tripura
3. Sri  Kiran  Gitte,  Secretary  to  the  Government  of  Tripura,  Health  &  FW  and  I  &  C 

Department, Tripura
4. Sri  Apurba  Roy,  Secretary  to  the  Government  of  Tripura,  Agriculture  &  Finance 

Department, Tripura 
5. Dr.  K.  Sasi Kumar,  Secretary to the Government of Tripura,  Science,  Technology & 

Environment Department, Tripura
6. Dr. Sailesh Yadav, Municipal Commissioner, Agartala Municipal Corporation. 
7. Sri Gaurab Chakraborty, IGP, Home Department, Govt of Tripura. 
8. Smt. Deepa D. Nair, CCF (P & D), Forest Department, Govt of Tripura
9. Sri  Mahender  Singh,  Director,  Science,  Technology  &  Environment  Department, 

Government of Tripura.

10. Dr. Bishu Karmakar, Member Secretary, Tripura State Pollution Control Board 

11. Sri Shyamal Chakraborty, PWD(WR), Govt of Tripura

12. Sri Sudhan Debbarma, Addl. CE, PWD(WR), Govt of Tripura 

13. Sri M.K Gope, Chief Planner, TUDA 

14. Sri Deffic Halam, Dy. CEO, TRLM

15. Sri Tuhin Qutra, TRLM  
16. Er. A. Debnath, AE, TIDC Ltd, Industries & Commerce, Government of Tripura
17. Sri Dipak Rudra Pal, Jr. Scientist, Tripura State Pollution Control Board
18. Sri Sandip Sinha, SMM, TRLM
19. Smt Mampi Deb, MIS & IT Specialist, SBM-U.
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Minutes  of  31st meeting  of  State  Level  Committee  held  under  the 
Chairmanship of  Chief  Secretary,  Tripura on 14/03/2024 at  4:00 PM in 
Video Conference Room of the Civil Secretariat to review the progress of 
implementation of the Directions dated 13/04/2023 passed by the Hon’ble 
NGT in OA No.  606 of  2018 in the matter of  compliance of  Solid Waste 
Management  Rules,  2016  and  other  environment  related  issues  of  the 
State. 

The 31st meeting of the State Level  Committee was held under the Chairmanship of Chief 
Secretary,  Tripura  on  14/03/2024  at  4.00  PM  in  Video  Conference  Room  of  the  Civil 
Secretariat  to  review the  progress  of  implementation  of  the  Directions  dated  13.04.2023 
passed  by  the  Hon’ble  National  Green  Tribunal  in  O.A.  No.606/2018  in  the  matter  of 
Compliance of Solid Waste Management Rules, 2016 and other environment related issues of  
State.  

The  list  of  officers  attended  the  VC  meeting  is  mentioned  at  Annexure-I. The  District 
Magistrate and Collectors of 8 (eight) Districts, DFOs of all 8 (Eight) Districts, Sub-Divisional  
Magistrates, BDOs of all RD Blocks and Commissioners/CEOs/EOs of all Urban Local Bodies 
participated in the meeting through Video Conferencing. 

At  the  outset,  the  Secretary,  Department  of  Science,  Technology  &  Environment,  Govt.  of  
Tripura initiated the discussion and mentioned the background of the meeting. The Director, 
Urban Development Department has elaborated the various actions taken to mitigate the gaps 
in solid waste management and sewage management in the urban as well as rural areas of the  
State through PPT.  The Member Secretary,  Tripura State Pollution Control Board has also 
briefed the status of implementation of the Action Plan for rejuvenation of the identified river 
stretches  of  the  State,  Status  of  enforcement  of  ban  on  Single  Use  Plastic,  Status  of 
implementation  of  BMW  Management,  matter  related  to  OA  No.693/2023  and  OA  No. 
728/2023. 

The decisions taken in respect of each of the issues are as follows: 
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e 
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n
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as per NGT 

order

Progress as on Date Decision taken in 
meeting of 31st  State 

Level Committee held 
on 14.03.2024

Issue: Solid Waste Management & Sewage Management
Ref: NGT Orders dated 13.04.2023 in O.A. No : 606/2018
1. UDD/PWD 

(DWS)/RD
D/ 

Panchayet/ 
DMs/ULBs

The  Chief 
Secretary, 
Tripura  may 
take  further 
remedial 
measures  to 
ensure 
compliance  of 
SWM  Rules 
considering  the 
statutory 
timelines  to  be 

 Urban Area
 Solid  Waste 

Management:
Present MSW generation of 
the State is 333.1 TPD.  13 
nos.  Tertiary  Waste 
Treatment  Plants  (TWTP) 
having  10  TPD  capacity  of 
each plan at  ULB level  has 
already  been  made 
operational.  In  addition,  3 
nos.  TWTP  at  Melaghar, 

Necessary  initiatives 
shall  be  taken  by  the 
UDD  to  expedite  the 
setting  up  of  the 
remaining  TWTPs  for 
Melaghar,  Amarpur 
and  Panisagar  within 
the  stipulated 
timeline.

8 MLD STP at Akhaura 
ICP,  AMC  is  under 
construction.  UDD 
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sacrosanct  as 
already directed 
by this Tribunal 
vide  judgment 
dated 
22.12.2016 
(para-10). 
Similarly,  the 
timelines 
ensuring setting 
up  of  necessary 
sewage 
management 
systems have to 
be  accepted  as 
rigid  timelines 
in  view  of 
judgment of the 
Hon’ble 
Supreme  Court 
dated 
22.02.2017

Panisagar and Amarpur will 
also  be  completed  by  31st 

March,  2024.  Further,  85 
nos.  Secondary  Centers 
scattered in 20 ULBs of the 
State  are  presently  made 
operationalised.  Presently, 
SW  Processing  Plant  of 
capacity 250 TPD & 6 TPD 
is functional at Agartala and 
Kamalpur respectively.  
 Sewage Management: 

 Total  sewage 
generation  in  20 
ULBs : 82.4 MLD.

 Total  treatment 
facility 
operationalized:  9.4 
MLD

 Treatment  Facility 
under 
construction/Propos
ed: 74.7 MLD

 Existing/Under 
construction:

8  MLD  STP  at 
Chandinamura  AMC 
already operational.

8 MLD STP at Akhaura ICP, 
AMC is under construction. 
Work  is  in  the  verge  of 
completion. 

1.4  MLD  In-Situ  Nalla 
Treatment  at  AMC  area  is 
completed  and  functional. 
Initiatives have been taken 
to enhance the capacity of 
this plant. 
 New proposal:
 31.5  MLD  STP  at 

Kantakhal  &  Kalapania 
Khal of AMC - work order 
has already been issued. [ 
a.)   5  MLD  STP  at 
Kalapania:  Work  yet  to 
start;  design  &  drawing 

shall  take  necessary 
initiatives  to  expedite 
the  works  for 
completion  the 
projects  within 
stipulated timeline.  

The  UDD  shall  take 
necessary initiatives to 
execute  the  proposed 
sewage  treatment 
plants/  oxidation 
pond/Bio-remediation 
(31.5  MLD  STP  at 
Kantakhal & Kalapania 
Khal,  8  MLD  STP  at 
Kantakhal, 9.7 MLD in-
Situ nalla treatment in 
8  small  ULBs,  17.5 
MLD  STP  in  11  ULBs 
and oxidation pond at 
Bishalgarh  & 
Kamalpur)  within 
stipulated    timeline.

PWD  (DWS)/  RDD/ 
Panchayet  shall  take 
necessary initiatives to 
ensure the compliance 
of  SWM  Rules,  2016 
and  also  for  ensuring 
setting up of necessary 
sewage  management 
systems in rural areas 
of the State to mitigate 
the  gaps (44.18 MLD) 
in  Liquid  Waste 
management  in  rural 
areas  within  the 
stipulated timeline.

 All DMs shall monitor 
the  compliance  of 
SWM Rules, 2016 and 
also to ensure setting 
up  of  necessary 
sewage  management 
systems in rural areas 
as well as Urban areas 
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approval communicated.
b.)  15  MLD  STP  at 
Katakhal  near 
Abhaynagar  bridge:  All 
piles completed & Pile cap 
work to be started.
c.)  10  MLD  STP  at 
Katakhal  near  Ranjit 
Nagar:  Piling  work  is  in 
progress.   
d.)  1.5  MLD  STP  at 
Katakhal  near  Astabal 
bridge: work yet to start; 
design  &  drawing 
approval communicated ] 

Target  Completion  date  is 
31st  July 2025.  
 8  MLD  STP  is  proposed 

(Kantakhal  &  Kalapania 
Khal)  which  are  under 
tendering stage. 

 9.7 MLD Bioremediation/ 
Oxidation pond in 8 small 
ULBs  -  work  order 
issued. 
 Bishalgarh  MC  & 

Kamalpur  NP:  Bio-
remediation of  drain:– 
work  already  started 
by  the  agency  at 
Bishalgarh.  Work  will 
be  completed  by 
December,  2024. 
Oxidation pond:- work 
started.  Work  will  be 
completed  by  31st 

March, 2025.
 Panisagar  & 

Sabroom  NP:  Design 
and  drawing  is 
submitted  by  the 
agency. The designated 
Technical  committee 
will  complete  the 
scruitiny  by  20th 

March, 2024.

in  coordination  with 
the  concerned  line 
departments. 

 The  TSPCB  shall 
monitor  the  overall 
water  quality  of  the 
bioremediated  5 
drains. 
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Work  will  be 
completed  by  March, 
2025.  

 Jirania  NP, 
Sonamura  & 
Santirbazar  MC: 
Design and drawing is 
submitted  by  the 
agency. The designated 
Technical  committee 
will  complete  the 
scruitiny  by  20th 

March, 2024.
Work  will  be 
completed  by  March, 
2025.  

 Amarpur  NP:  Site 
handed  over  to  the 
Agency.  Design  & 
drawing  submission 
from  the  agency  is  in 
progress. Work will be 
completed  by  31st 

March, 2025. 
 

  17.5  MLD  STP  in  11 
ULBs –  Total  works  has 
been divided in 4 package. 
[Ranirbazar,  Mohanpur, 
Belonia,  Melaghar, 
Udaipur:  LoA  already 
issued and for Kumarghat, 
Kailasahar,  Dharmanagar, 
Ambassa,  Khowai, 
Teliamura:  Retendering 
has  been  done.  Date  of 
completion  of  work  is 
December, 2025.

Total  new  proposed 
{(31.5+8)  AMC  + 
(9.7+17.5)  TUDA}  =  66.7 
MLD 

  Rural Area:
 Total estimated Solid 

Waste  Generation  : 
263.70  TPD 
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(Biodegradable  &  non-
biodegradable)

 Total  GP/VC:  1176 
nos.

 Biodegradable 
Waste: In  rural  areas 
192.50 TPD solid waste is 
being  generated  and 
100%  treatment  is 
ensured.  Present  solid 
waste  treatment  capacity 
of Rural areas are 198.25 
TPD.   Present  treatment 
facilities  are  55303 
individual  compost  pit 
and   Cattle  feeding 
(126.51  TPD),  2911 
community  compost  pit 
(75.41  TPD),  Individual 
Biogas  Plant:  640  nos. 
(0.16 TPD) 

 Non-Biodegradable 
Waste: In  Rural  areas 
71.20  TPD  non-
Biodegradable  waste 
generated  and  existing 
treatment facility is 52.83 
TPD  (873  waste 
segregation 
sheds/storage/compostin
g facilities at  village level 
and  using  existing  MRF 
facilities of nearby ULBs). 
The  gap  in  treatment  of 
non-biodegradable  waste 
is 18.37 TPD and this will 
be  mitigated  through 
proposed  303  waste 
segregation  sheds  and 
utilization of existing MRF 
facility of adjacent ULBs. 

 Sewage Management: 
 Total  gray  water 
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generation in rural areas is 
145.03  MLD.  Present 
treatment  capacity  is 
100.85  MLD  through 
11187 nos. Individual Soak 
Pits, 4646 nos. Community 
Soak  Pits  and  351254 
kitchen gardens. The gap in 
treatment of gray water of 
44.18  MLD  will  be 
mitigated  through 
construction of 60282 nos. 
of  Individual  Soak  Pit 
(11.79 MLD) and 5036 nos. 
of  Community  Soak  Pits 
(32.39 MLD).  

 In  addition,  the  DC 
Nagar  Dumpsite 
remediation is going on. It 
is expected that the work 
will  be completed by 31st 

July, 2024. 

2.  Finance/ 
UDD/PWD 
(DWS)/RD

D/ 
Panchayet

Ring-fenced 
amount  (Rs. 
282.5  crores  + 
Rs.  100  crores 
for  urban  solid 
and  sewage 
management) 
be  set  apart  in 
terms  of 
statement of the 
Chief  Secretary, 
Tripura  which 
has  been  taken 
on  record  and 
further 
observations  of 
the  Tribunal 
and  such  funds 
be kept as “non-
lapsable”.

• An  amount  of  Rs. 
282.58  Cr  has  been ring-
fenced  by  state 
Government. 

   

The  Finance 
Department  shall 
provide  necessary 
financial  support  for 
setting  up  of  solid 
waste processing plant 
and  sewage 
management  system 
to  the  concerned 
department  based  on 
their proposal. 

3. UDD/PWD 
(DWS)/RD

D/ 

Community 
compost pits be 
properly 

 Compost  produced 
by ULBs is  certified  and  is 
being  sold  locally  and  is 

 The  UDD  & 
concerned  ULBs  shall 
take  necessary 
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Panchayet/ 
DMs/ULBs

maintained, 
ensuring  that 
compost 
produced  is 
fully  utilized 
and 
standardized 
designs  be 
executed  at 
town and village 
level  and 
progress  of 
installation duly 
monitored.

also  made  available  in 
flipkart  and  amazon  in 
Urban areas. 
 Most  of  the  wet 
waste at household level is 
being  used  for  feeding  of 
domestic  cattle,  small 
traditional  compost  pit, 
kitchen  garden  etc.,  which 
will be reported in MIS. 
 Adequate  numbers 
of Community Compost Pits 
and Individual Compost Pits 
has  been  targeted  to  be 
constructed  in  rural  area. 
Work is under progress.  

initiatives  for 
maintenance  and 
monitoring  of  the 
functioning of compost 
pits  already  set  up  in 
ULBs.  The  compost 
produced  shall  be 
utilised  following 
standardized norms.
 The  PWD 
(DWS),  RDD  and 
Panchayat Department 
shall  expedite  the 
setting  up  of  the 
proposed  Community 
Compost 
Pits/Individual 
Compost  Pits  in  rural 
areas  to  process  the 
bio-  degradable  solid 
wastes and also to take 
necessary initiatives to 
set up required Plastic 
waste  collection  and 
segregation sheds.  

4. UDD/PWD 
(DWS)/RD

D/ 
Panchayet/ 

Health 
Departmen
t/DMs/ULB

s

Plastic  waste 
and 
construction  & 
demolition 
waste 
processing 
plants be set up 
ensuring  that 
bio-medical, 
hazardous  and 
E-waste are not 
co-mingled  and 
treated  with 
solid waste.

IN URBAN AREAS :
 MRF  facility  is 
already  operationalized  in 
AMC. 
 85 Secondary Waste 
Segregation  centers  are 
operationalised in 20 ULBs.
 Tertiary  Waste 
Treatment  Plants  has  also 
the  provision  to  further 
segregate  and  store  Dry 
Waste.
 Plastic  and  C&D 
waste are isolated properly 
and  it  is  not  mixed  with 
solid  waste  after 
processing.
 Few  ULBs  namely 
Teliamura,  Udaipur  & 
Mohanpur MCs are making 
paver  blocks  using  C  &  D 

 The  UDD/ULBs 
shall  monitor  the 
functioning of Material 
Recovery 
Facilities/SWSC  and 
Tertiary  Waste 
Treatment Plants. 
 The  UDD  shall 
take  necessary 
initiatives  for  setting 
up  of   C  &  D  Waste 
Processing  Plants  in 
urban areas 
 The  UDD  and 
PWD(DWS)  shall 
organise  Sensitization 
programme  in  urban 
and  rural  areas 
regarding  proper 
segregation  of 
household wastes. 
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waste.
 Raids  and 
enforcement  drives  are 
being  conducted  by  the 
concerned  ULBs  for  illegal 
selling, use and transport of 
identified  Single  Use 
plastics.  Initiatives  are 
being  taken  for  proper 
implementation  of  the 
Plastic  Waste  Management 
Rules.  Revenue  are  being 
generated  from  selling  of 
segregated Plastic Waste by 
the ULBs.

 IN RURAL AREAS:
 28  blocks  can  be 
covered under convergence 
mode  (MoU  has  been 
signed)  with  existing 
PWMU  infrastructure  in 
ULBs. 
 For  remaining 
blocks  big  storage  units 
with  a  bailer  machine  for 
compressing of bulk plastic 
will be built at District level 
for  storing  plastic  waste 
which  is  segregated  at 
GP/VC  level.  The  bailed 
plastic  blocks  will  be 
transported to nearest ULB 
in  the  District  once in  two 
months. 
 People  are  being 
motivated  to  segregate 
Biodegradable  and  Non-
Biodegradable  waste  at 
household level.  

 All  DMs  shall 
also  take  necessary 
initiatives to utilise the 
existing  Material 
Recovery  Facilities  at 
urban  areas  for  the 
adjacent rural areas in 
coordination  with 
concerned 
departments,  if 
required. 

5. UDD, ULBs Immediate 
efforts  be  made 
for  ensuring 
connectivity 
with  existing 

      An Action Plan to 
increase  the  utilization 
capacity  of  8  MLD  STP  at 
chandinamura,  AMC  to  its 
optimal  capacity  has  been 

UDD/ULBs  shall  take 
necessary initiatives to 
ensure  the  sewerage 
connectivity  with  the 
existing  as  well  as 
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STPs  and 
proposed STPs

prepared by AMC. 
 A  DPR  has  been 
prepared  by  UDD  in  2017 
amounting  to  Rs.  47  Cr 
approx. with a provision to 
connect  34.16  km  sewage 
line  &  1590  nos.  House 
Hold Connection.
 State  has  already 
considered  the  said 
sewerage connectivity fund 
requirement  while  ring-
fencing  funds  amounting 
Rs.282 Cr. 

proposed  STPs  for 
their  full  capacity 
utilisation  within 
stipulated timeline. 

6. UDD, ULBs, 
AMC, TSPCB 

The  issues 
relating  to 
compliance  of 
STPs  with 
standards  and 
utilization  of 
treated  sewage 
be  monitored 
and looked into 
by  centralised 
mechanism  at 
State  level. 
Instead  of  high 
costed  STPs  in 
small 
population 
towns/villages, 
oxidation ponds 
and  other  low 
cost  options  be 
preferred 
including 
modular  STPs. 
Similarly, in-situ 
remediation 
projects be duly 
executed

  TSPCB is monitoring 
the compliance of STPs on 
monthly basis. Defaulting 
units are being directed to 
comply with the prescribed 
standard.  
 ULBs  are  using 
treated  water  for  the 
purpose of sprinkling water 
along  dust  prone  roads/ 
construction  sites  and  for 
watering  road  side 
gardens/ lawns, statues and 
pavements.
 Instead  of  high 
costed  STPs  in  small 
population towns, oxidation 
ponds  and  other  low  cost 
options  like  in-situ 
remediation  projects  have 
been taken up.  

 The TSPCB shall 
continue  its 
monitoring  of 
compliance of STPs on 
monthly basis.
 All  ULBs  shall 
take  necessary 
initiatives to utilise the 
treated  wastewater  as 
per the Action Plan for 
utilisation  of  treated 
wastewater.

7. SIPARD Chief  Secretary 
may 
immediately  set 
up  orientation 
programme  on 

 SIPARD  has  organised 
orientation  programmes 
on  Solid  Waste 
Management,  Sewage 
Management,  District 

SIPARD  shall  organise 
similar  orientation 
programmes  on  Solid 
Waste  Management, 
Sewage  Management, 
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regular  basis  at 
appropriate 
institutional 
level  to  deal 
with 
environmental 
issues at district 
level

Environment  Plan  and 
other  relevant 
environmental  issues 
involving  all  DMs  and 
Officials of Blocks & ULBs 
on  28.07.2023  & 
31.07.2023. 

  

District  Environment 
Plan  and  other 
relevant 
environmental  issues 
at  District  level 
involving  all  DMs  and 
Officials  of  Blocks  & 
ULBs  on  regular 
intervals. 

8. DSTE/DMs/ 
TSPCB/UD

D/ 
PWD(DWS)

/ RDD/ 
Panchayet

State  level 
Monitoring 
Mechanism  be 
set  up  under 
Chief  Secretary 
and  District 
level Monitoring 
Mechanism 
under  District 
Magistrate  for 
monthly  review 
starting  from 
1st May, 2023.

 Regular  Review  Meetings 
are being held at State as 
well as District Level. 

Monthly  review 
meetings  at  the  State 
as well as District level 
shall  be  convened  to 
check  the  status  of 
SWM  and  Sewage 
management  along 
with  other 
environmental issues. 

9. Forest The  State  may 
explore utilizing 
applicable 
policies  for 
carbon credit by 
increasing  its 
forest  cover, 
utilizing  treated 
sewage.

 The  Forest  Department 
has taken initiatives under 
various  afforestation 
projects/  schemes  for 
increasing the forest cover 
and improving the quality 
of forest cover in the State 
with the aim of ecological 
restoration and enhancing 
carbon  sequestration 
potential  of  forests in the 
state. 

 Forest  Department 
may  take  necessary 
steps  to  assess  the 
carbon  sequestrated 
in  the  forests  of  the 
state  and  to  explore 
possibilities  for 
availing carbon credit. 
A  Report  in  this 
regard  may  be 
provided  for 
preparation  of  the  6 
monthly  progress 
report. 

1
0

UDD/ 
PWD(DWS)

/RDD/ 
Panchayet/ 

Forests/ 
DSTE/ 
TSPCB

Submission/
Filling  of  six-
monthly 
progress 
reports on solid 
waste 
management 
and  sewage 
management  in 
urban  &  rural 

-   The  six-monthly 
progress reports have 
been  filed  before  the 
Hon’ble  NGT  on 
09.11.2023.   
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areas  of  the 
State  in 
compliance  of 
the  order  of 
Hon’ble  NGT 
dated 
13.04.2023  in 
OA  No.606  of 
2018.  

Issue : Restoration of Polluted River Stretches
Ref :NGT Orders dated 28.02.2020 in O.A. No : 606/2018 and orders dated 29.11.2019 
& 21.09.2020 in OA No.673/2018 (Application Disposed ) and EA No.35/2023 

1
1

UDD/
Forests/

PWD (WR)/ 
I & C/ 

DMs/ULBs

• Impleme
ntation  of  the 
Individual 
Action  Plan  for 
Restoration  of 
Identified  Six 
polluted  River 
stretches
• One  EA 
was filed before 
the Hon’ble NGT 
in  this  matter. 
The issue is that 
the  State  has 
huge  gap  in 
sewage 
management. 
Inspite of this, it 
was  declared  in 
the  15th CMC 
meeting that the 
number  of 
polluted  river 
stretches  of  the 
state  reduced 
from  6  to  1. 
Affidavit  in  this 
matter  be  filed 

 Action  Plan  for 
Restoration  of  Identified 
Six  polluted  River 
stretches  is  under 
implementation. 

 The  matter  related  to  EA 
No.35/2023  was  placed 
before  the  River 
Rejuvenation  Committee 
(RRC) meeting.   Based on 
the ATR received from the 
concerned departments,  a 
consolidated Action Taken 
Report  was prepared and 
the RRC  has  finalized  the 
report.  The  said  Action 
Taken  report  has  been 
sent  to  the  Standing 
Counsel  of  the  State  at 
Delhi and duly filed before 
the Hon’ble NGT. 

 All  concerned 
shall  implement  the 
Action  Plan  for 
Restoration  of 
Identified Six  polluted 
River  stretches  with 
utmost  priority. 
Special emphasis shall 
be given to the Model 
River Haora. 

 The  Action  Taken 
Report  in  compliance 
with  the  direction  of 
the Hon’ble NGT dated 
09.10.2023  in  EA 
No.35/2023  has 
already been filed.  
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within  13th 

December, 
2023. 

1
2

DSTE(RRC)
/ TSPCB

Monitoring  of 
the 
implementation 
of  Action  Plan 
for  restoration 
of  Rivers  by 
River 
Rejuvenation 
Committee 
(RRC) 

•The RRC is monitoring the 
implementation  of  the 
Action Plan for restoration 
of identified river stretches 
with  special  emphasis  on 
Haora River.  
•The  Haora  River  Front 

Development  Project  is 
under implementation.  

 The  RRC  shall 
monitor  the 
implementation  of  the 
Action  Plan  for 
restoration  of 
identified  river 
stretches  with  special 
emphasis  on  Haora 
River.
 The  ASCL  shall 
take  necessary  steps 
for  implementation  of 
the  different  projects 
related to Howra River 
rejuvenation  with 
utmost priority.

1
3

UDD/
Forests/

PWD (WR)/ 
I & C 

/DMs/ULBs
/TSPCB/AM

C/ASCL

Submission  of 
Monthly 
Progress Report 
showing 
incremental 
progress  in 
implementation 
of  the  Action 
Plan.

  UDD,  Forest  and 
TSPCB  are  submitting 
monthly  Progress  Report 
on regular basis. 
 Monthly  Progress 
Report  is  being  submitted 
to  NMCG  with  a  copy  to 
CPCB on regular basis. 
 In  the  15th Central 
Committee  Meeting,  it  was 
informed  that  the  number 
of  polluted  river  stretches 
of  the  state  is  now  been 
reduced to 1 from 6. 

 All  concerned 
shall  submit  the 
monthly  progress 
report  within  20th of 
every  month  showing 
incremental  progress 
to the TSPCB.
 Monthly 
Progress  Report  shall 
be submitted to NMCG 
with  a  copy  to  CPCB 
within  stipulated 
timeline by the TSPCB. 

Issue  :  Pollution  Control  Boards  are  the  weak  link  (Regarding  inadequate 
facilities/staff etc.)
Ref :NGT Orders dated 23.11.2023 in O.A. No : 693/2023
1
4

DSTE/
TSPCB

Vide NGT Order 
Dated 
23.11.2023  in 
OA  No. 
693/2023,  the 
State of Tripura 
was  made  a 
party  in  this 
matter.  It  is 
directed  to  file 

 The  TSPCB  has  set 
up  laboratory  in  the  Head 
Office, Agartala. 
 Total  man power  of 
TSPCB in position is 24. 
 Two  Zonal  Offices 
are  functioning  at 
Kumarghat  and  Udaipur 
without  any  laboratory 
facilities. 

 TSPCB  shall 
take  necessary 
initiatives  for  creation 
of  additional 
posts/Manpower, 
required  for  smooth 
functioning  of  the 
statutory duties as well 
as  to  comply  the 
directions  issued  by 
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the  Report 
showing 
sanctioned 
strength of Staff 
in  the 
concerned 
SPCBs, the Ratio 
of 
Administrative, 
Ministerial  and 
Technical  staff 
in  SPCB  and 
regulating  & 
Monitoring 
facilities  which 
was  available 
with  the SPCBs. 
The report shall 
have to be filed 
by the Principal 
Secretary, 
Environment 
Department, 
Govt  of  Tripura 
within  8 weeks 
from the date of 
hearing. 

 The General Body of 
the  TSPCB  in  its  51st 

Meeting held on 20.12.2023 
has  decided  to  create  45 
nos.  of  Scientific,  Technical 
&  Ministerial  Officials  for 
strengthening  of  the  State 
Pollution Control Board and 
its Laboratories.  These will 
in  turn  help  in 
strengthening  its  Zonal 
Offices  &  Laboratories.  In 
this  meeting,  it  was  also 
decided to take initiative on 
urgent  basis  for  obtaining 
NABL  accreditation  of  the 
Laboratories  in  a  phased 
manner.  
 TSPCB  has  taken 
initiatives  for  obtaining 
NABL  accreditation  for  its 
Laboratory  at  Agartala 
Head  Quarter.  Tendering 
process  is  going  on  for 
selection of Agency. 
 The  Hon’ble  Chief 
Minister  of  the  State  has 
also reviewed the activities 
of the TSPCB. In this review 
meeting held on 29.12.2023 
under the Chairmanship of 
the  Hon’ble  Chief  Minister, 
Tripura; emphasis has been 
given  on  strengthening  of 
the  TSPCB  and  its 
Laboratories.  
 The  Status 
Report/ATR  has  already 
been  filed  before  the 
Hon’ble NGT.

the  Supreme  Court, 
National  Green 
Tribunal  and  other 
judicial  bodies  related 
to  environment  and 
ecology at the earliest.
 Initiatives  be 
taken  for 
strengthening  of  the 
existing  laboratory  at 
Agartala  and  also  for 
setting  up  of  Zonal 
Laboratories  at  Zonal 
Offices  of  TSPCB  and 
equipped  them  with 
requisite  staff  & 
instruments.
 TSPCB  shall 
expedite the initiatives 
to  obtain  NABL 
Accreditation  for  the 
existing  laboratory  of 
the TSPCB.

Issue : Plastic Waste Management as per Plastic Waste Management Rules, 2016
Ref : NGT order dated 06.12.2019 in OA No.247/2017
1
5

DMs/SPs/ 
SDMs/ 

SDPOs/BD

Enforcement  of 
ban imposed on 
the  use 

 Hon’ble Chief Minister has 
launched  “Plastic  Mukta 
Tripura  Abhijan” on 

 All  concerned  shall 
take  necessary 
initiatives  for  strict  & 
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Os/ULBs Identified Single 
Use  Plastic 
Items

15.07.2023.
 DMs,  SDMs  &  ULBs  are 

conducting  raids  and 
imposing  penalty  on 
violators. 

 Extensive  awareness 
activities  involving  ICA  & 
Education  Department  is 
being carried out in all the 
Districts.

 43 nos of raids conducted 
by  the  20  ULBs;  215.71 
Kgs  of  prohibited  SUP 
seized  and  an  amount  of 
Rs.  65750/-  has  been 
realized  in  the  month  of 
February, 2024. 

effective  Enforcement 
of the ban imposed on 
the  use  of  Identified 
Single  Use  Plastic 
Items in the State.

 All  concerned  shall 
submit  the  monthly 
report  regarding 
enforcement  in  the 
prescribed  format  to 
the TSPCB.

1
6

I & C 
/TRLM/ 

TULM

Development, 
Manufacture 
and  Promotion 
of  Alternatives 
of  Single  Use 
Plastic  Items 
and  Promoting 
New  Innovative 
Ideas

 Many  Advt.  were 
published  in  local 
newspapers  inviting 
willing  entrepreneurs  to 
encourage  to  produce 
alternatives of SUP.

 Tripura  Industrial 
Investment  Scheme  has 
been  launched  wherein 
provision  for  incentives 
are  there  for  alternatives 
of SUP producers.

 SHGs  under  TRLM  are 
making paper plates, cups, 
pottery-based  utensils, 
jute bags and cloth bags.

 Selling  point  of 
alternatives  of  SUP  items 
is  functional  at  Sanjog 
outlet at PO Chowmuhani, 
MBB Airport, 2 nos. Rural 
Mart at Nalchar RD Block 
&  Salema  RD  Block,  BDO 
Offices,  DM  Office  of 
Sepahijala District. 

 Training  of  making  cloth 
bags/ jute bags are being 
conducted  through 

 I & C Department shall 
provide  necessary 
assistance  to 
entrepreneurs  for 
setting  up  of 
manufacturing  units 
of alternative items of 
SUP.

 The  TRLM  &  TULM 
shall  take  necessary 
initiatives  to 
manufacture  the 
alternatives of the SUP 
items  through  SHGs 
and  make  it  available 
in the market. 
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RUDSETI. 
1
7

ICA/UDD/
ULBs/

TSPCB/
DSTE/

Education

Awareness 
generation  and 
capacity 
building

 Extensive  awareness 
activities  involving  ICA, 
School  Education 
Department  are  being 
carried out time to time.

 The  IEC  video  clips 
and  other 
photographs  of  waste 
management  shall  be 
displayed  across  the 
big  digital  screens 
installed  by  ICA 
Department.

News item published in the Hindustan dated 30.11.2023: Arsenic found 
in Ground Water in 25 states and Flurried 27 States (OA No. 728/2023)
1
8

DSTE/PWD 
(DWS)/PW

S 
(WR)/TSPC

B

As  per  the 
Order  of  the 
Hon’ble  NGT, 
ground water of 
three  district 
namely  North, 
Gomati  and 
South  has 
Arsenic 
contamination 
(>0.01  mg/L) 
and  ground 
water  of   three 
districts  namely 
Unakoti, Khowai 
and  North  has 
Fluoride 
contamination 
(>1.5 mg/L).
Response of the 
State  may  be 
filed within one 
month  from 
receipt  of  the 
Notice  through 
email.  

PWD  (DWS)  is  the  Nodal 
Department  for  drinking 
water  and  sanitation 
issues  and equipped with 
NABL  accredited 
laboratory.  PWD  (DWS) 
has  provided  the  status 
report  of  Arsenic 
concentration  in 
groundwater  for  the 
identified  three  districts 
(North  Tripura,  Gomati 
and  South  Tripura)  and 
fluoride  concentration  in 
groundwater  for  the 
three  identified  districts 
(Unakoti,  Khowai  and 
North  Tripura)  and  the 
said  report  has  already 
been  filed  before  the 
Hon’ble NGT. 

 Report  has  been filed 
by the State before the 
Hon’ble  NGT.  Further 
necessary  steps  shall 
be  taken  as  per  the 
direction  of  the 
Hon’ble NGT.

Issue: Bio Medical Waste Management as per Bio Medical Waste Management Rules, 
2016  and  Scientific  Disposal  of  Bio-Medical  Waste  arising  out  of  COVID-19 
Treatment/ Handling/ Diagnosis’
Ref: NGT Orders dated 22.01.2020 in O.A. No.710-713 of 2017 and NGT Orders dated 
21.04.2020 &  18.01.2021  in  O.A.  No.72/2020.  (Application  is  Disposed  on 
18.01.2021)

1 Health& Operational • The  CBWTF  at  DC  Proper 
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9 Family 
Welfare/TS
PCB/NHM

status  of 
Common  Bio 
Medical 
Treatment 
Facility 
(CBWTF)

Nagar  is  operational 
w.e.f.  1st September, 
2022  and  point  of 
collection  of  BMW 
wastes  by  the  CBWTF 
Operator  are  from  all 
Public  Health  Facilities 
(State  Hospitals  up  to 
PHCs).

• State  Committee 
constituted under H&FW 
Dept.,  Govt.  of  Tripura 
periodically  reviews  and 
monitors  the operational 
status  of  Bio-Medical 
Waste  (BMW) 
Management  process. 
Further,  the  web  link  of 
the  application  software 
developed  and 
maintained  by  the 
CBWTF Operator for real-
time  tracking  of  GPS 
enabled  vehicles  utilized 
for  lifting  and 
transportation  of  BMW 
will  also  be  linked  with 
NHM Tripura web-portal 
very shortly.

• Online  Continuous 
Emission  Monitoring 
System  (OCEMS)  was 
installed  by  the  CBWTF 
Operator  from  the  very 
beginning,  however  it 
went  breakdown.  At 
present  another 
modernised  version  of 
OECM  expected  to  be 
installed  by  the  CBWTF 
Operator within next one 
month  which will  be 
connected to the CPCB as 
well  as  TSPCB  server 
accordingly.

• The CBWTF Operator 
have  established  QR 
coding  system  in  all 

monitoring  shall  be 
done to ensure proper 
segregation,  collection 
and  disposal  of  BMW 
generated  from  the 
HCFs and also to check 
the  operational  status 
of  the  CBWTF  at  DC 
Nagar.
 Online 
Continuous  Emission 
Monitoring  System 
(OCEMS)  shall  have 
to be installed in the 
present  CBWTF  and 
connection  to  the 
CPCB  as  well  as 
TSPCB  server  shall 
have to be ensured at 
the earliest. 
 Necessary 
initiatives  shall  be 
taken  for  introducing 
bar  coding  system  for 
collection/ 
transportation  of  bio 
medical wastes. 
 The  Health  & 
Family  Welfare 
Department  may  take 
necessary initiatives to 
notify  a  rate  chart  for 
collection  of  BMW  by 
the  CBWTF  from  the 
private  pathological 
laboratories 
/diagnostic  centres 
and  other  health  care 
establishments also. 

16

No.F.13(23)/TSPCB/NGT/606/Pt-II/

I/97740/2024 1345



Sl
N
o

Responsibl
e 

Departmen
t / 

Organizatio
n

Action Points 
as per NGT 

order

Progress as on Date Decision taken in 
meeting of 31st  State 

Level Committee held 
on 14.03.2024

Public  Health  Facilities 
(PHF) covered under the 
Project.  The  Operator  is 
currently using their own 
weighing  machines  in 
course  of  lifting  of 
segregated  BMW  across 
all  PHF.  As  per  CPCB 
guidelines,  blue  tooth 
enabled  weighing 
machines  planned  to  be 
supplied and installed for 
PHF having 30 beds and 
above.

• Uniform  rate  chart 
for collection of BMW by 
the  CBWTF  from  the 
private  pathological 
laboratories  /diagnostic 
centres and other  health 
care  establishments  for 
all  Districts  is  being 
examined with respect to 
the rate chart notified in 
other  mainland  State 
(H&FW  Dept.  Govt.  of 
West  Bengal)  for 
consideration. 

      

                                                                                                                         (Mahender Singh, IFS)
                                                                                                                                          Director 

Science, Technology & Environment 
Government of Tripura
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ANNEXURE-I

List of Participants in 31st   State Level Committee Meeting held under the 
Chairmanship of Chief Secretary, Tripura on 14/03/2024

Sl. 
No.

Name, Designation & Department

1. Sri J.K. Sinha, Chief Secretary, Government of Tripura
2. Sri  Brijesh  Pandey,  Secretary  to  the  Govt  of  Tripura,  Revenue  &  Public  Works 

(Sanitation part of Drinking Water & Sanitation), Tripura
3. Sri  Kiran  Gitte,  Secretary  to  the  Government  of  Tripura,  Health  &  FW  and  I  &  C 

Department, Tripura
4. Sri Abhisek Singh, Secretary to the Government of Tripura, UD Department, Tripura 
5. Dr Sandeep Rathod, Secretary to the Government of Tripura, RD Department, Tripura 
6. Dr.  K.  Sasi Kumar,  Secretary to the Government of Tripura,  Science,  Technology & 

Environment Department, Tripura
7. Sri  Ravel  H.  Kumar,  Special  Secretary  to  the  Government  of  Tripura,  Education 

Department, Tripura 
8. Dr. Sailesh Yadav, Municipal Commissioner, Agartala Municipal Corporation. 
9. Smt.  Vishwasree  B,  Director,  Industries  &  Commerce  Department,  Government  of 

Tripura. 
10. Smt. Deepa D. Nair, CCF (P & D), Forest Department, Govt of Tripura
11. Sri Rajat Pant, Director, UD Department, Government of Tripura. 
12. Md Sajad P, Addl. Municipal Commissioner, Agartala Municipal Corporation 
13. Sri H. S. Darlong, AIG (Crime), Home (Police) Department, Government of Tripura 
14. Sri  Mahender  Singh,  Director,  Science,  Technology  &  Environment  Department, 

Government of Tripura.

15. Sri Ajit Sukla Das, Addl. CEO, TRLM

16. Sri Rajib Majumder, Director (WSSO), Government of Tripura

17. Sri S. S. Debnath, Chief Engineer, RD Department, Government of Tripura 

18. Dr. Bishu Karmakar, Member Secretary, Tripura State Pollution Control Board 

19. Sri M.K Gope, Chief Planner, TUDA 

20. Sri Bijan Sutradhar, EE-I, O/o the CE, RD Department 

21. Sri Dipak Rudra Pal, Jr. Scientist, Tripura State Pollution Control Board
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GOVERNMENT OF TRIPURA
OFFICE OF THE DISTRICT MAGISTRATE & COLLECTOR

NORTH TRIPURA: DHARMANAGAR

No F. 6(1 9yDMA{/JDL/W .}l4l20l9 I 21 sz - 5 6 Date: 2qlf, Nov, 2023

To,

The Director
Urban DeveloPment DePartment

Govt. of TriPura
3'd Floor of Khadya Bhawan, Pandit Nehru Complex

Agartala, West TriPura

The Member Secretary & Scientist B

Tripura State Pollution Control Board

Parivesh Bhawan, P.N. ComPlex

Gurkhabasti, Kunjaban, Agartala, (W) Tripura

Subject :- Submission of Minutes of the 54th Meeting of the District Level Special

Task Force.

Sir' '*'ith reference to the subject cited above, I am sending herewith the

Minutes of the 54th meeting of District Level Special Task Force held on 16'1,1-2023.

This is for your information and doing the needful please.

Yours faithfully,

Enclo: As stated.

Copy to:-

(i) The Principal Secretary, Science & Technology, Govt' of Tripura for kind

information"

ry A

f,t^-f \t\U/V)
Addl. District Ma$istrbte &'Collector

North TriPura: Dhdimanagat.

v/1l-
& CollectorAddl. District

North Tripura: Dharman agat.
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glven
,)((AANNEXUREthe1nafeSattendeethefostLi

At the outset, the District Magistrate & Co llector, North TriPura District

welcomed all the officials of Dharmaflagar MuniciPal Council, Panisagar Nagar

PanchaYat and other dePartments' The D'M & Collector, N
of Solid

ofih TriPura has exPressed

Waste, Plastics and River

concerned over the

ent. He also discussed ab
devastating consequences

out the directions of the Hon'blehis

National Green Tribunal in connection with the responsibilities and duties of thePollution on envlronm

District Administration' Urban Local Bodies, Gram PanchaYats and other stake holders

the Solid Waste Management Rules, 2016; Plastic
of

Rules,2016.
After detaileddiscussionsfoltowingdecisionsweretakenunanimously:.

w

(i) Dharmanagar MuniciPal Council (DMC) has conducted door to door solid

for effective imPlementation

Waste Management Rules' 20 and Construction & Demolition Waste Management
r6

1. o r

waste collection through women SHG grouPs within all25 wards @ Rs' 60 from every

househol ds and PNS NP has also conducted solid waste collection through women

SHG groups within all 11 wards @ Rs. 40 from every households on regutar basis'

The CEO, DM'C and E.O, PNS NP are herebY requested to imPose PenaltY to the

individual violator if source segregation is not Practiced
the household' (Action:-m

ffi" ?y3# 
*rH"u* 

w::::o.'1T:*::::Ti:,1,1, 31;l'*ee) 
is running

smoothly under DMC and rest 01(one) is not op..*ional, only .,"a for segregation of

DryPlasticWaste.DMCsegregatingwasteofwery5wardandPNSsegrigatewaste
for 12 wards. one agency named gi;an society i, .rrgag.d to collect all plastic wastes

from secondary Treatment plant and using uft., ,..yling' (Action:- cEo DMc' Eo

PNS).
(iii) The sDM, panisagar has reported that the. rand for Tertiary waste Treatment

center has been identified at Bilthai and construction work is under process and it may

be completed within Decemb er,2023.The SDM, Panisagar is requested to complete

the construction work of rertiary waste Treatment c.rt.r within scheduled time'

Tertiary waste Treatment center is running under DMc' (Action:- c,o DMc' Eo

PNS).

(iv) The sDM, panisagar has reported that.t.here is no construction & Demolition

waste has generated in panisagi sub-Division and the SDM, Dharman"t* 
T:
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,.trted that they have collects C & D Waste Materials and they use it for low land
,flling purpose. Also CEO, DMC reported that they use C & D Waste in paver block
making. (Action:- CEO DMC, EO PNS)
(v) As per the report of the SDM, Panisagar and the SDM, Dharmanagar, there is no
gap between MSW and PMSW.
(vi) OC, Development and all BDOs are hereby requested to submit the status of
Community Compost Pit under the Rural Bodies on monthly basis. (Action:- OC,
DEV; BDOs)
(vii) Awareness programme are being done for proper maintenance of compost pit,
use of full compost for farming or sale. (Action:- MS, SBM)
2. Prevention of River/ Water Bodies Pollution:-
(i) The CEO, Dharmanagar Municipal Council had reported that in several

locations wire mesh already fixed and new locations will be identified at the earliest.
The EO, Panisagar Nagar Panchayat also reported that they also fixed wire nets/ mesh

at different locations and new locations to be identified where wire mesh to be fixed.
Also they remove waste materials from the said locations on daily basis. (Action:-
CEO, DMC; EO, PNS)
(ii) The SDM- Dharmanagar, Panisagar, Kanchanpur were requested to conduct a
joint visit with the General Manager, DIC, North Tripura and E.E, DWS, Dharmanagar
to identi$r the illegal consumption of ground water by the several industry / project
and Drinking water bottling plant within North Tripura District on regular basis.
(Action: SDM- DMN/PNS/KCP; GM- DIC, North; E.E, DWSE)
(iii) Land for Fecal Sludge Treatment Center has been identified by the CEO, DMC
at Chandrapur, Dharmanagar and identification of land for Panisagar Nagar Panchayet
is under processing.( Action: CEO, DMC; EO, PNS)
(iv) The CEO, DMC is requested to construct community toilet in the populated area
near the bank of river Juri. (Action: CEO, DMC)
4J. To implementation of Waste Management Rules:-
(i) All SDMs & SIO, ICA, North are instructed to take necessary sleps on'oPlastic
Mukta Tripura Campaign" launched by the Hon'ble Chief Minister of Tripura
through in the Sub- Divisions on regular basis and submit monthly report to this office.
(Action:- SDMs/ ICA)
(ii) The SP (N), SDMs, BDOs, Inspector of Taxes, Labour under North Tripura
District is hereby requested to strictly enforce the Ban order on Plastic Carry Bags.
Penalties/Fines may be imposed against the violators and inspections /raids should be
enhanced. SDMs should registered case also who entail the guidelines/rules. All are

requested to submit their detailed report about raids/ penalties/ awareness
programmes to the DM & Collector on monthly basis for onward
transmission.(Action:- SP (N), SDMs, BDOs, Inspector of Taxes, Labour)
(iii) The SDM, DMN reported that they seized 275.950 Kgs SUP and collect
pollution cost of Rs. 60,400.00 upto 12-10-2023. The SDM, PNS collects Rs. 7000.00
and seized 195 Kgs SUP and SDM, KCP collects Rs. 45,700.00 as pollution cost and
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led 15 Kgs. SUp till date. Also SP, North conduct 206 raids and seized 40250 nos.

;trp and collects Rs. 36,500.00 as pollution cost from 0l-07-2023 to 31-10-

2023'(Action:- sP (N)' sDMs) 
eer- North rriour :sted to keep strict(iv) The District Transport officer, North Tripura is hereby requ(

monitoring on the transportation of banned single use plastic carry bags by vehicles

through Churaibari. (Action:- DTO, North)

(v) The CEO, DMC reported that source segregation and disposal system of Plastic

waste Materials futly runned after project of tertiary land fiIl started.(Action: cEo,

DMC)
(vi) As per report of MS, SBM for further processing of Plastic Waste'

construction of Plastic Waste Management Unit (PWMU) is under planning @ 1 pet

Block.
The Solid Waste that cannot be managed at GPA/C or Block level due to higher

quantity or any other reason, planning is being done for sending to nearest Urban Solid

Waste Management facility. (Action:- MS, SBIvI)

(vii) The E.E (pwD), R & B, North Tripura is hereby requested to implementation of

poticy for use of plastic wastes in road construction works/ carpeting work' (Action:

EE(PWD) R&8, North)
(viii) The G.M, DIC, North is hereby requested to take initiatives to design and make

the alternatives of SUP items such as glass, cup, sticks etc. made of bamboo and other

suitable materials in consultation with the Deptt. of Industries & Commerce. (Action:-

GM, DIC' North)
(ix) The GM, DIC, North also requested to provide necessary assistance in setting up

of manufacturing units of alternative items of SUP like bags made of jute, cloth &

compostable plastics and other compostable items, utensils made of bamboo, areca nut

leafs etc. Attention of the entrepreneurs may be drawn through huge publicity'

(Action:- GM, DIC, North)
(x) SHGs are encouraged for manufacturing of alternative items.ol9uT.l t*
such as cup, plates, pots, bags, thonga of different sizes using paper tirid leaf of areca

nut under TRLM scheme. The products may be popularize '?nd prombted for

marketing. Also setting of selling point of altematives of Single Use Plastics items at

major markets through the SHGs. (Action:- TRLM/ NULM)

(xi) It has been decided to create awareness regular basis on the ban of plastic carry

bags among general public by involving the local NGOs, Clubs, NSS units, AWC

Workers & ASHA Workers. Awareness activities shall include road shows, display of

Audio-Visual presentations in market areas, schools etc, street dtama, door to door

visits, shop to shop visits etc. (Action:- SDMs/ULBs/CMO/BDOs/DEO/ICA)

(xii) DEo, North Tripura and YAS Deptt., North is hereby requested to conduct

regular awareness campaign on ban on Single Use Plastic as well as its ill effects and

also promotion of alternatives of SUP in educational institutions involving Eco Clubs,

youth organizations such as NCC, NSS, NIYK and other voluntary otganizations' A11
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; clubs, NCC, NSS, NIYK shalr organize at least one campaign on the following

cvent:- Essay writing competitior,,-ip.Lr, competition, seminar' Street Drama' Door

to Door campaign, Rarly, Leaflet Distribution throughout the month' (Action: DEo''

Uf ;H"i:'ff"i'lrffi'isreeuestedi:'::':T:i*T#;'1il:'"::il'ff 'J::'
regarding conducting weekly awareness in the school on ban on the use of single use

,,*1"$'#u,l*3;,TJllirector-Agriculture,*:i:T1tr,',,::J":J#';'J:1,-

arrange awareness campai*, u*o* trrJarrnos/ vendors/ suppriers about the using

alternative items instead of poly G for packeting of saplings in their gadenl farms'

(Action:-DFOrNorth;Dy-Directo'-a'gticulture'Ilorticulture)
(xv) DDos/ Hoos of all government organizations are hereby again requested to

declare their office become a prastic Free Zone. From now no more plastic water

bottres, items made by banned piastic materials etc. can be used in any govt' meeting

or conference.(Actiooi- al DDbs/ HoO under North Tripura District)

h 
nn. 

"'"'a 
is requested to strict vigilance

against the reckless use of pressure homs by drivers of the vehicles and also the

vehiclesrunningwithoutmufflerinthesilencer.(Action:-DTo,North)
(ii) The Addi. Superintendent of porice, Nortt, Tripura is requested to take steps

against the reckress use of pressure horns by the vehicles and also the vehicles running

without muffler in the s,encer and varid documents. The Addl' s'P reported that 73

raids conducted to contror Noise pollution from 0t-08-2023 to 3l'lo-2023 in the

district.(Acton: S'P, North)

(iii) As the festival seasons are at doorstePs, so the CEO, DMC; EO' PNS and SDMs

are requested to enforce NGT order that the shoPs/decorators/ sound system owners

giving rent or selling amPlifiers and other sound sYstems sell/ g1ving rent the same

with sound limiters. In case of non- compliance, trade license may" be cancelled and

prosecution may be launched against the violators'
(Action: SDMs; CEO, DMC; EO, PNS NP)

ULBs and Forest DePartments are requested to start plantation of trees along the

(iv)
road sides to curb the Noise Pollution (Action: DFO, North; ULBs)

(i) The Chief Medical Officer, North TriPura has rePorted that the installation of

STPs/ETPs alreadY comPleted in District HosPital, Dharmanagar , but it is not installed

in other Govt. hosPitals till date, onlY ProPosal sent for Panisagar & Kanchanpur

Hospital. So, CMO, North is requested to comPlete the installation Programme as earlY

as possible' (Action: CMO' North)

(ii) The CMO, North is requested to fix a meettng with the agency which is selected

for collection of Bio- Medical Wastes from Health Institutions in consuttation with the

SDMs to collect Bio- Medical
ate PathologYcal lab'

(Action:- CMO, North)

Wastes generated bY the pnv
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.)TheCMo,NorthisrequestedtoissuenoticetothePrivateNursingHomewho
violate the Bio-Medical Waste Management Rules in their Nursing Home' (Action:-

CMO, North)
6, Awarenesp Programr+es:- 

,7_-^t ^__.^uat
Allresponsibledepartmentswererequestedtoconductawarenessprogrammeat

their own jurisdiction about all types of pouution. They are also requested to conduct

massive awareness programme with all resident, market associations, street vendors

and the owner of hotels & restaurants about keeping suitable containers for storage and

segregation of waste generated during the course of their activities such as food waste,

disposal plates, cups, cans, *,upp.,, etc. The DEo & the Member, DLSA is hereby

requested to conduct awareness campaign on regular basis about the bad effects of

matter.

At the end of the meeting, CEo, DMC and Eo, PNS NP were once aga|n

requested to strictly implement the order on the Hon'ble National Green Tribunal and

submit their action taken report through form III, IV and V by 3'u of every month for

onward transmission.

The meeting ended with thanks to all'

No F.6(1 gyDMAr/JDL/W'IW20L9 I 2 q s 3 - 16

To,
A11 Concerned.

GOVERNMENT OF TRIPURA

OFFICEOFTHEDISTRICTMAGISTRATE&COLLECTOR
NORTH TRIPURA: DHARMANAGAR

Addl.
North TriPura,

Date: 2trlr Oct, 2023

Copy to :-
(iii 

"A1l 
attendees of the meeting for information & necessary action'

Addl. District
North TriPura,
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i:a

ATTENDENCE SHEET REGARDING THE MEETING ON THE ORDER OF HON,BLE N'G'T ON IMPTEMENTATION OF

S.W.MRULES,P.W.MRUIESANDc&DWASTEMANAGEMENTRULES,2016ANDoNNASHAMUKTBHARAT

.AMpATGN oN 16-11-2023 AT 04:00 pM ONWARDS tN THE coNFERENcE HALL oF THE o/o rHE D'M &

COLLECTOR, NORTH TRIPU RA.

ANNEXURE-A
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                                                                                      Annexure-32 

 

 

GP Wise Status of Biodegradable Solid Waste Generation &  

Present Status of Waste Management  

 
 

 
Sl.No. 

 
District 

Total Biodegradable  

Solid Waste Generaton 
(TPD) 

 

Total Waste Managed 

(TPD) 

 

1 Dhalai 
Tripura 

22.92 27.5 

2 Gomati 27.11 27.2 
3 Khowai 20.47 20.57 
4 North 

Tripura 
20.0 26.2 

5 Sepahijala 33.0 40.18 
6 South 

Tripura 
25.0 32.6 

7 Unakoti 16.0 18.4 
8 West 

Tripura 
28.0 34.7 

Total  192.50 227.35 
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                                                                                          Annexure-33 

 
GP Wise Status of Non-biodegradable Waste Generation & 

 Present Status of Waste Management  
 

Sl.No. District Total Non- 

biodegradable Solid 

Waste Generaton 
(TPD) 

Total Waste Managed        

( TPD) 

1 Dhalai 
Tripura 

8.54 6.832 

2 Gomati 10.27 8.216 
3 Khowai 7.51 6.008 
4 North 

Tripura 
7.45 5.96 

5 Sepahijala 12.17 9.736 
6 South 

Tripura 
9.07 7.256 

7 Unakoti 5.98 4.784 
8 West Tripura 10.24 8.192 

Total  71.20 56.99 
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                                                                                                   Annexure-34  

 

GP Wise Status of Liquid Waste Generation & Present Status of  
Waste Management  

 

 
Sl.No. 

 
District 

Total Liquid Waste 

Generaton  
(MLD) 

Total Liquid Waste 

Managed 

( MLD) 

1 Dhalai 
Tripura 

15.21 10.647 

2 Gomati 19.45 13.615 
3 Khowai 11.38 7.966 
4 North 

Tripura 
17.2 12.04 

5 Sepahijala 28.5 19.95 
6 South 

Tripura 
19.6 13.72 

7 Unakoti 14.19 9.933 
8 West Tripura 19.5 13.59 

Total  145.03 101.48 
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